
 

 

List of Latest  
updates on 
SCC OnLine® 
Web Edition. 

August 7 

2025 

With an ever expanding database and documents added 
everyday, SCC Online® users get a comprehensive research 
experience for legal content from India and many other nations. 

Supreme Court, 
High Courts, 
Tribunals and 
Statutes 

Download SCC Online App  

 
 

  

https://www.scconline.com/
https://play.google.com/store/apps/details?id=com.scconline
https://play.google.com/store/apps/details?id=com.scconline
https://apps.apple.com/in/app/scc-online/id1324544648
https://apps.apple.com/in/app/scc-online/id1324544648
https://www.scconline.com/�
https://play.google.com/store/apps/details?id=com.scconline�
https://play.google.com/store/apps/details?id=com.scconline�
https://apps.apple.com/in/app/scc-online/id1324544648�
https://apps.apple.com/in/app/scc-online/id1324544648�


 - 2 - 

© EBC Publishing Pvt Ltd 

Table of Contents 
Supreme Court 
High Courts 

• Allahabad High Court 
• Andhra Pradesh High Court 
• Bombay High Court 
• Calcutta High Court 
• Delhi High Court 
• Gauhati High Court 
• Gujarat High Court 
• Jharkhand High Court 
• Karnataka High Court 
• Kerala High Court 
• Madras High Court 
• Manipur High Court 
• Madhya Pradesh High Court 
• Orissa High Court 
• Patna High Court 
• Punjab and Haryana High Court 
• Court of District Judge 
• Rajasthan High Court 
• Telangana High Court 
• Uttaranchal High Court 

Article 
• Income Tax Reports 

Tribunals 
• Customs Excise and Service Tax Appellate Tribunal 
• Income Tax Appellate Tribunal 
• National Company Law Tribunal 
• National Company Law Appellate Tribunal 

  

 



 - 3 - 

© EBC Publishing Pvt Ltd 

Supreme Court   [18] 
Anun Dhawan v. Union of India, (A.S. Bopanna and Dipankar Datta, JJ.), 2023 SCC OnLine SC 2473 
Anun Dhawan v. Union of India, (A.S. Bopanna and Hima Kohli, JJ.), 2023 SCC OnLine SC 2474 
Anun Dhawan v. Union of India, (A.S. Bopanna and Hima Kohli, JJ.), 2023 SCC OnLine SC 2475 
Anun Dhawan v. Union of India, (A.S. Bopanna and Hima Kohli, JJ.), 2023 SCC OnLine SC 2476 
Anun Dhawan v. Union of India, (A.S. Bopanna and P.S. Narasimha, JJ.), 2022 SCC OnLine SC 2477 
Anun Dhawan v. Union of India, (Bela M. Trivedi and Pankaj Mithal, JJ.), 2024 SCC OnLine SC 

5589 
Anun Dhawan v. Union of India, (N.V. Ramana, C.J. and A.S. Bopanna and Hima Kohli, JJ.), 2022 

SCC OnLine SC 2476 
Anun Dhawan v. Union of India, (N.V. Ramana, C.J. and Surya Kant and Hima Kohli, JJ.), 2022 SCC 

OnLine SC 2475 
Anurag Vijaykumar Goel v. State of Maharashtra, (B.R. Gavai, K. Vinod Chandran and N.V. 

Anjaria, JJ.), 2025 SCC OnLine SC 1611 
Apeejay School v. Dhriti Duggal, (B.R. Gavai, C.J. and K. Vinod Chandran and N.V. Anjaria, JJ.), 

2025 SCC OnLine SC 1612 
Bihar State Food & Civil Supply Corpn. Ltd. v. Sanjay Kumar, (P.S. Narasimha and Manoj Misra, 

JJ.), 2025 SCC OnLine SC 1604 
Deepak Kumar Sahu v. State of Chhattisgarh, (Sudhanshu Dhulia and N.V. Anjaria, JJ.), 2025 SCC 

OnLine SC 1610 
Harish Kumar v. Amar Nath, (Ahsanuddin Amanullah and S.V.N. Bhatti, JJ.), 2025 SCC OnLine SC 

1607 
Kallu Nat v. State of U.P., (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC OnLine SC 1606 
Narayan Yadav v. State of Chhattisgarh, (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC OnLine 

SC 1603 
Odisha State Financial Corpn. v. Vigyan Chemical Industries, (J.B. Pardiwala and R. Mahadevan, 

JJ.), 2025 SCC OnLine SC 1609 
Operation Asha v. Shelly Batra, (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC OnLine SC 1605 
Sincere Securities (P) Ltd. v. Chandrakant Khemka, (Sanjay Kumar and Satish Chandra Sharma, 

JJ.), 2025 SCC OnLine SC 1608 
  
Allahabad High Court   [47] 

Ajeet Singh v. D.D.C., (Chandra Kumar Rai, J.), 2025 SCC OnLine All 4540 
Akbar v. Commr., (Irshad Ali, J.), 2025 SCC OnLine All 4541 
Amit Kumar v. State of U.P., (Chandra Kumar Rai, J.), 2024 SCC OnLine All 8919 
Anil Kishore v. SBI, (Irshad Ali, J.), 2025 SCC OnLine All 4512 
Anubhav Jain v. Union of India, (Shekhar B. Saraf and Praveen Kumar Giri, JJ.), 2025 SCC OnLine 

All 4544 
Archana Sahu v. State of U.P., (Dr Yogendra Kumar Srivastava, J.), 2025 SCC OnLine All 4536 
Asheesh Kumar v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 4518 
Ashok Kumar Gupta v. State of U.P., (Ashwani Kumar Mishra and Jayant Banerji, JJ.), 2025 SCC 

OnLine All 4546 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805893
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805894
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805895
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805896
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805892
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805897
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805897
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805891
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805891
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805890
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805890
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805906
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805907
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805899
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805905
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805905
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805902
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805902
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805901
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805898
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805898
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805904
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805900
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805903
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805671
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805672
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805635
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805644
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805675
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805675
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805667
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805679
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805677
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805677


 - 4 - 

© EBC Publishing Pvt Ltd 

Ashok Kumar v. Bhartiya Jeevan Beema Nigam Mandal Karyalaya, (Shekhar Kumar Yadav, J.), 
2025 SCC OnLine All 4524 

Atul Kumar v. State of U.P., (Manju Rani Chauhan, J.), 2025 SCC OnLine All 4537 
Babita Kumari v. U.P. Rajya Vidyut Utpadan Nigam Ltd., (Ajay Bhanot, J.), 2025 SCC OnLine All 

4534 
Bindra Prasad Patel v. State of U.P., (Ashwani Kumar Mishra and Praveen Kumar Giri, JJ.), 2025 

SCC OnLine All 4528 
Devi Prasad Mishra v. Nayara Energy Ltd., (Jaspreet Singh, J.), 2025 SCC OnLine All 4514 
Dhanu Krishi Sewa Kendra v. State of U.P., (Rajnish Kumar, J.), 2025 SCC OnLine All 4508 
Faisal Siddiqui v. State of U.P., (Rajnish Kumar, J.), 2025 SCC OnLine All 4522 
Gulfam v. State of U.P., (Sanjay Kumar Singh, J.), 2025 SCC OnLine All 4520 
Hindustan Petroleum Corpn. Ltd. v. Fida Hussain, (Shekhar B. Saraf and Praveen Kumar Giri, JJ.), 

2025 SCC OnLine All 4513 
Kanak Srivastava v. Banaras Hindu University, (J.J. Munir, J.), 2025 SCC OnLine All 4539 
Lalit Kumar v. State of U.P., (Nalin Kumar Srivastava, J.), 2025 SCC OnLine All 4517 
Lavkush Yadav v. State of U.P., (Nand Prabha Shukla, J.), 2025 SCC OnLine All 4526 
Mahesh Kumar Chauhan v. State of U.P., (Ajit Kumar, J.), 2025 SCC OnLine All 4538 
Munni v. State of U.P., (Ajit Kumar, J.), 2025 SCC OnLine All 4531 
Nancy Soni v. State of U.P., (Mahesh Chandra Tripathi and Prashant Kumar, JJ.), 2024 SCC OnLine 

All 8918 
Prabhat Mishra v. State of U.P., (Abdul Moin, J.), 2025 SCC OnLine All 4532 
Pradeep Soni v. State of U.P., (Vinod Diwakar, J.), 2024 SCC OnLine All 8915 
Pradeep Soni v. State of U.P., (Vinod Diwakar, J.), 2024 SCC OnLine All 8916 
Prakhar Kumar v. Aditi Dhaundiyal, (Arindam Sinha and Dr Yogendra Kumar Srivastava, JJ.), 

2025 SCC OnLine All 4523 
Pranay Krishna v. State of U.P., (Subhash Vidyarthi, J.), 2025 SCC OnLine All 4511 
Rakesh Kumar Sharma v. Ramjan Baksh, (Vivek Kumar Birla and Jitendra Kumar Sinha, JJ.), 2025 

SCC OnLine All 4515 
Ram Pramesh Gupta v. State of U.P., (Subhash Vidyarthi, J.), 2025 SCC OnLine All 4510 
Ram Sanehi v. State of U.P., (Subhash Vidyarthi, J.), 2025 SCC OnLine All 4525 
Rambachan Yadav v. State of U.P., (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All 4530 
Ratnesh Kumar Singh v. Pushpraj Singh, (Vivek Kumar Birla and Jitendra Kumar Sinha, JJ.), 2025 

SCC OnLine All 4516 
S.S. Enterprises v. State of U.P., (Shekhar B. Saraf and Praveen Kumar Giri, JJ.), 2025 SCC OnLine 

All 4547 
Sachin Kumar Verma v. State of U.P., (Subhash Vidyarthi, J.), 2025 SCC OnLine All 4507 
Sandeep Singh v. State of U.P., (Subhash Vidyarthi, J.), 2025 SCC OnLine All 4509 
Santosh v. State of U.P., (Siddharth and Avnish Saxena, JJ.), 2025 SCC OnLine All 4521 
Savita Sharma v. State of U.P., (Mahesh Chandra Tripathi and Vinod Diwakar, JJ.), 2025 SCC 

OnLine All 4542 
Savita Sharma v. State of U.P., (Mahesh Chandra Tripathi and Vinod Diwakar, JJ.), 2025 SCC 

OnLine All 4543 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805655
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805668
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805665
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805665
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805659
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805659
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805646
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805640
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805653
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805651
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805645
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805670
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805649
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805657
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805669
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805662
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805637
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805637
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805663
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805636
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805638
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805654
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805643
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805647
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805647
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805642
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805656
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805661
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805648
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805648
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805678
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805678
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805639
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805641
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805652
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805673
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805673
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805674
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805674


 - 5 - 

© EBC Publishing Pvt Ltd 

Suez India (P) Ltd. v. U.P. Pollution Control Board, (Attau Rahman Masoodi and Subhash 
Vidyarthi, JJ.), 2025 SCC OnLine All 4545 

Sushil Pandey v. Sanjay Prasad, (Shree Prakash Singh, J.), 2024 SCC OnLine All 8917 
Tej Pratap Singh v. State of U.P., (Sanjay Kumar Singh, J.), 2025 SCC OnLine All 4519 
Tinku Singh v. State of U.P., (Ajay Bhanot, J.), 2025 SCC OnLine All 4533 
U.P. Jal Nigam Rural v. Tarun Kumar Sharma, (Attau Rahman Masoodi and Prakash Singh, JJ.), 

2025 SCC OnLine All 4527 
Vikas Yadav v. State of U.P., (J.J. Munir, J.), 2025 SCC OnLine All 4535 
Vikrant Sengar v. State of U.P., (Ajay Bhanot, J.), 2025 SCC OnLine All 4529 
Vishal v. State of U.P., (Rajeev Misra, J.), 2022 SCC OnLine All 2662 

  
Andhra Pradesh High Court   [17] 

A.P. SRTC v. Palla Ramani, (A. Hari Haranadha Sarma, J.), 2025 SCC OnLine AP 2825 
Charbel India v. State of A.P., (B V L N Chakravarthi, J.), 2025 SCC OnLine AP 2815 
Dayam Peda Ranga Rao v. Joint Director, (Harinath N., J.), 2025 SCC OnLine AP 2822 
Deevi Gopala Krishna Srinivasa Ayyangar v. State of A.P., (K Sreenivasa, J.), 2025 SCC OnLine AP 

2829 
H. Suresh Babu v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 2816 
K. Subramanyam Reddy v. K. Kesavulu Reddy, (B. Krishna Mohan, J.), 2025 SCC OnLine AP 2813 
Karuturi Cyril Babu v. Thota Venkata Satyanarayana, (A. Hari Haranadha Sarma, J.), 2025 SCC 

OnLine AP 2826 
Kokkiligadda Kamalakshi v. State of A.P., (Kiranmayee Mandava, J.), 2025 SCC OnLine AP 2827 
Kondeti Venkateswaramma v. Ammisetti Ranga Rao, (A. Hari Haranadha Sarma, J.), 2025 SCC 

OnLine AP 2824 
Lanka Venkata Ramanamma v. Malla Satyanarayana, (Venuthurumalli Gopala Krishna Rao, J.), 

2025 SCC OnLine AP 2823 
Manchu Mohan Babu v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 

2821 
Moola Ramabhupal Reddy v. Kummara Jayaa Ramudu, (B.S. Bhanumathi, J.), 2025 SCC OnLine 

AP 2814 
Munaga Subba Reddy v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 2817 
R. Anil Kumar v. State of A.P., (Kiranmayee Mandava, J.), 2025 SCC OnLine AP 2828 
Sare Sateesh Kumar v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 2819 
Teja v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 2818 
Yerrabotula Raviteja Chowdhary v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 

2820 
  
Bombay High Court   [15] 

AJR Infra & Tolling Ltd. v. CIT, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2025 SCC 
OnLine Bom 2806 

Amruta v. Sachin, (Kamal Khata, J.), 2025 SCC OnLine Bom 2808 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805676
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805634
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805650
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805664
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805658
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805666
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805660
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805633
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805693
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805684
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805690
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805697
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805697
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805685
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805682
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805694
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805694
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805695
https://www.scconline.com/DocumentLink.aspx?q=
https://www.scconline.com/DocumentLink.aspx?q=
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805691
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805681
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805681
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805683
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805683
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805686
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805696
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805688
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805687
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805689
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805689
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805711
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805711
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805718


 - 6 - 

© EBC Publishing Pvt Ltd 

Indrajit v. State of Maharashtra, (Urmila Joshi-Phalke, J.), 2025 SCC OnLine Bom 2802 
Laxman v. State of Maharashtra, (Abhay S. Waghwase, J.), 2025 SCC OnLine Bom 2803 
Navnath Balaso Deshmukh v. Gajanan Dattatraya Gore, (Ashwin D. Bhobe, J.), 2025 SCC OnLine 

Bom 2805 
New India Assurance Co. Ltd. v. Dagdu, (Abhay S. Waghwase, J.), 2025 SCC OnLine Bom 2804 
Prakash Rajaram Surve v. Prakash Rajaram Surve, (Sandeep V. Marne, J.), 2025 SCC OnLine Bom 

2800 
Ramesh Navnath Kokate v. Zilla Parishad, (Manish Pitale and Y.G. Khobragade, JJ.), 2025 SCC 

OnLine Bom 2810 
Sayeed Ahmed Shindole Trustee of the Upper Colaba Mohammedan Kadimi Cemetery Chawl & 

Mosque v. Municipal Commr., (G.S. Patel and Kamal Khata, JJ.), 2024 SCC OnLine Bom 4234 
Schenker India (P) Ltd. v. SK APS Industries (P) Ltd., (Alok Aradhe, C.J. and Sandeep V. Marne, J.), 

2025 SCC OnLine Bom 2801 
Sheetal Nilesh Dahanukar v. Nilesh Purshottam Dahanukar, (Manjusha Deshpande, J.), 2025 SCC 

OnLine Bom 2807 
Shravan Santosh Bhansali v. State of Maharashtra, (Manish Pitale and Y.G. Khobragade, JJ.), 2025 

SCC OnLine Bom 2811 
Ushabai Santosh Wagh v. Collector, (S.G. Chapalgaonkar, J.), 2025 SCC OnLine Bom 2812 
Vishal Intelligence Securities Services v. Labour Commr., (S.G. Chapalgaonkar, J.), 2025 SCC 

OnLine Bom 2813 
Womens Coop. Bank Ltd. v. Vikas Bhagwant Sawkar, (Nivedita P. Mehta, J.), 2025 SCC OnLine 

Bom 2809 
  
Calcutta High Court   [59] 

Abdul Khalid v. Lieutenant Governor, (Suvra Ghosh, J.), 2025 SCC OnLine Cal 6369 
Abul Hossain Mondal v. State of W.B., (Ajay Kumar Gupta, J.), 2025 SCC OnLine Cal 6352 
Andaman & Nicobar Administration v. Sameer Iqbal Bajaj, (Suvra Ghosh and Md. Shabbar Rashidi, 

JJ.), 2025 SCC OnLine Cal 6349 
Aniket Mahata v. State of W.B., (Biswajit Basu, J.), 2025 SCC OnLine Cal 6351 
Aparajita Mukherjee v. Union of India, (Raja Basu Chowdhury, J.), 2025 SCC OnLine Cal 6368 
Ashok Das v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 6374 
Biswanath Halder v. State of W.B., (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 6339 
Biswarup Mukherjee v. State of W.B., (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 6343 
Buddhadeb Gayen v. W.B. State Electricity Distribution Co. Ltd., (Kausik Chanda, J.), 2025 SCC 

OnLine Cal 6364 
Buland Javed v. Howrah Regional Manager, (Kausik Chanda, J.), 2025 SCC OnLine Cal 6363 
Central Board of Trustees v. Union of India, (Shampa Dutt (Paul), J.), 2025 SCC OnLine Cal 6370 
CIT v. Minto Park Estates (P) Ltd., (T.S. Sivagnanam, C.J. and Chaitali Chatterjee (Das), J.), 2025 

SCC OnLine Cal 6323 
CIT v. Zulu Merchandise (P) Ltd., (T.S. Sivagnanam, C.J. and Chaitali Chatterjee (Das), J.), 2025 

SCC OnLine Cal 6324 
Dhan Bahadur Gurung v. Ashit Rana, (Sabyasachi Bhattacharyya, J.), 2025 SCC OnLine Cal 6319 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805714
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805715
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805710
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805710
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805716
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805712
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805712
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805720
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805720
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805709
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805713
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805717
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805717
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805721
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805721
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805722
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805723
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805723
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805719
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805719
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805775
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805758
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805755
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805757
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805774
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805780
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805745
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805749
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805770
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805770
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805769
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805776
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805781
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805781
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805782
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805782
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805727


 - 7 - 

© EBC Publishing Pvt Ltd 

Dhiren Roy v. Susen Kumar Das, (Sabyasachi Bhattacharyya, J.), 2025 SCC OnLine Cal 6320 
Dilip Kr. Prasad v. Dinesh Kumar Prasad, (Sabyasachi Bhattacharyya and Uday Kumar, JJ.), 2025 

SCC OnLine Cal 6322 
Electrosteel Castings Ltd. v. Union of India, (Kausik Chanda, J.), 2025 SCC OnLine Cal 6365 
Frostees India (P) Ltd. v. Ahuja & Co., (Dinesh Kumar Sharma, J.), 2025 SCC OnLine Cal 6316 
Ganga Roy v. State of W.B., (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 6342 
Gautam Dey v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 6355 
Himadri De v. Union of India, (Aniruddha Roy, J.), 2025 SCC OnLine Cal 6350 
Iltaf Khan v. State of W.B., (Uday Kumar, J.), 2025 SCC OnLine Cal 6321 
Jadab Roy v. State of W.B., (Kausik Chanda, J.), 2025 SCC OnLine Cal 6362 
Jamiul Ali v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 6334 
Kunal Sharma v. Union of India, (Amrita Sinha, J.), 2025 SCC OnLine Cal 6373 
Lal Mohan Ghosh v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 6356 
Masud Reja v. State of W.B., (Ajay Kumar Gupta, J.), 2025 SCC OnLine Cal 6317 
Mohd. Najrul Islam v. State of W.B., (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 6341 
Nazrul Malida v. State of W.B., (Partha Sarathi Sen, J.), 2025 SCC OnLine Cal 6367 
Prahallad Singh v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 6372 
Pranab Barik v. State of W.B., (Kausik Chanda, J.), 2025 SCC OnLine Cal 6359 
Pranab Roy v. State of W.B., (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 6336 
Prasanta Das v. State of W.B., (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 6332 
Ranajit Shikari v. W.B. State Electricity Distribution Co. Ltd., (Kausik Chanda, J.), 2025 SCC 

OnLine Cal 6360 
Ranjit Kumar Ghosh v. State of W.B., (Biswajit Basu, J.), 2025 SCC OnLine Cal 6344 
Ratan Debnath v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 6330 
Sahintara Khatun v. State of W.B., (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 6338 
Samir Ghosh v. State of W.B., (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 6331 
Samir Kumar Addy v. State of W.B., (Gaurang Kanth, J.), 2025 SCC OnLine Cal 6327 
Samir Kumar Dey v. Union of India, (Sabyasachi Bhattacharyya and Uday Kumar, JJ.), 2025 SCC 

OnLine Cal 6326 
Sanjib Bagchi v. Union of India, (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 6353 
Satyajit Parya v. State of W.B., (Bivas Pattanayak, J.), 2025 SCC OnLine Cal 6348 
Sawariya Developers (P) Ltd. v. Senior Intelligence Officer, (Saugata Bhattacharyya, J.), 2025 SCC 

OnLine Cal 6345 
Shila Chatterjee v. State of W.B., (Gaurang Kanth, J.), 2025 SCC OnLine Cal 6328 
Sk. Sultan v. State of W.B., (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 6340 
Sourav Roy v. State of W.B., (Ajay Kumar Gupta, J.), 2025 SCC OnLine Cal 6318 
Sukumar Das v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 6358 
Sukumar Singh v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 6347 
Sumita Ghosh v. State of W.B., (Biswajit Basu, J.), 2025 SCC OnLine Cal 6346 
Sumitra Mondal v. State of W.B., (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 6337 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805728
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805730
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805730
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805771
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805724
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805748
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805761
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805756
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805729
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805768
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805740
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805779
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805762
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805725
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805747
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805773
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805778
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805765
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805742
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805738
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805766
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805766
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805750
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805736
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805744
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805737
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805733
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805732
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805732
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805759
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805754
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805751
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805751
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805734
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805746
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805726
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805764
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805753
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805752
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805743


 - 8 - 

© EBC Publishing Pvt Ltd 

Sunil Dutta v. State of W.B., (Partha Sarathi Sen, J.), 2025 SCC OnLine Cal 6366 
Suraj Mangar v. Commr. of W.B. State Tax, (Sabyasachi Bhattacharyya and Uday Kumar, JJ.), 

2025 SCC OnLine Cal 6325 
Sushila Devi v. Damodar Valley Corpn., (Amrita Sinha, J.), 2025 SCC OnLine Cal 6329 
Swapan Das v. CESC Ltd., (Kausik Chanda, J.), 2025 SCC OnLine Cal 6354 
Swapna Paul v. Union of India, (Amrita Sinha, J.), 2025 SCC OnLine Cal 6371 
Swarup Kumar Ghosh v. State of W.B., (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 6335 
Tapash Mohanta v. Union of India, (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 6333 
Unus Ali Mondal v. W.B. State Electricity Distribution Co. Ltd., (Kausik Chanda, J.), 2025 SCC 

OnLine Cal 6361 
Utpal Dutta v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 6357 

  
Delhi High Court   [20] 

Aquestia Ltd. v. Automat Industries (P) Ltd., (Amit Bansal, J.), 2025 SCC OnLine Del 5148 
CISS Services Ltd. v. Union of India, (Devendra Kumar Upadhyaya, C.J. and Anish Dayal, J.), 2025 

SCC OnLine Del 5151 
Court on its Own Motion v. Delhi Cantonment Board, (Prathiba M. Singh and Manmeet Pritam Singh 

Arora, JJ.), 2025 SCC OnLine Del 5152 
Gurvinder Singh Toor v. Rohit Malhotra, (Dr Swarana Kanta Sharma, J.), 2025 SCC OnLine Del 

5144 
Karan Moolchandani v. State (NCT of Delhi), (Ravinder Dudeja, J.), 2025 SCC OnLine Del 5146 
Luv Sharma v. State, (Subramonium Prasad, J.), 2022 SCC OnLine Del 5304 
Mohd. Asif v. State (NCT of Delhi), (Ravinder Dudeja, J.), 2025 SCC OnLine Del 5143 
Nawab v. State (NCT of Delhi), (Dr Swarana Kanta Sharma, J.), 2025 SCC OnLine Del 5139 
Nutan Tyagi v. State, (Amit Sharma, J.), 2025 SCC OnLine Del 5147 
Param Enterprises (P) Ltd. v. IRCON International Ltd., (Devendra Kumar Upadhyaya, C.J. and 

Anish Dayal, J.), 2025 SCC OnLine Del 5150 
Piyush Sharma v. State (NCT of Delhi), (Girish Kathpalia, J.), 2025 SCC OnLine Del 5138 
Pradeep v. State (NCT of Delhi), (Girish Kathpalia, J.), 2025 SCC OnLine Del 5141 
R.K. Sharma v. Union of India, (V. Kameswar Rao and Saurabh Banerjee, JJ.), 2024 SCC OnLine 

Del 9727 
Rajendra Alexander v. Union of India, (Chandra Dhari Singh, J.), 2023 SCC OnLine Del 8800 
Rajendra Alexander v. Union of India, (Purushaindra Kumar Kaurav, J.), 2023 SCC OnLine Del 

8801 
Ramesh Kumar Jayaswal v. CBI, (Amit Sharma, J.), 2025 SCC OnLine Del 5142 
Sahil Arora v. State (NCT of Delhi), (Girish Kathpalia, J.), 2025 SCC OnLine Del 5140 
Tanvee Sharma v. State (NCT of Delhi), (Ravinder Dudeja, J.), 2025 SCC OnLine Del 5145 
Vinay Sharma v. State (NCT of Delhi), (Arun Monga, J.), 2025 SCC OnLine Del 5137 
Yassh Deep Builders LLP v. Sushil Kumar Singh, (Yashwant Varma and Harish Vaidyanathan 

Shankar, JJ.), 2025 SCC OnLine Del 5149 
  

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805772
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805731
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805735
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805760
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805777
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805741
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805739
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805767
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805767
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805763
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805883
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805885
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805885
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805871
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805879
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805879
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805881
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805866
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805878
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805874
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805882
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805884
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805873
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805876
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805869
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805869
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805867
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805868
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805868
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805877
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805875
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805880
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805872
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805870


 - 9 - 

© EBC Publishing Pvt Ltd 

Gauhati High Court   [56] 
Abdul Kalam Mazumder v. State of Assam, (Sanjay Kumar Medhi, J.), 2025 SCC OnLine Gau 3721 
Abdul Wahid v. State of Assam, (Mitali Thakuria, J.), 2025 SCC OnLine Gau 3677 
Abdur Rahman v. State of Assam, (Kaushik Goswami, J.), 2025 SCC OnLine Gau 3728 
Abdur Rakib v. State of Assam, (Sanjay Kumar Medhi, J.), 2025 SCC OnLine Gau 3719 
Abhijit Saikia v. State of Assam, (Kalyan Rai Surana and Rajesh Mazumdar, JJ.), 2025 SCC OnLine 

Gau 3726 
Abolu N. Yeptho (Dr.) v. State of Nagaland, (Yarenjungla Longkumer, J.), 2025 SCC OnLine Gau 

3699 
Aftab Hussain Mazumdar v. Sahab Uddin Barbhuiya, (Parthivjyoti Saikia, J.), 2025 SCC OnLine 

Gau 3683 
All Assam Mouzadars Assn. v. State of Assam, (Sanjay Kumar Medhi, J.), 2025 SCC OnLine Gau 

3720 
Altaf Ali v. State of Assam, (Kaushik Goswami, J.), 2025 SCC OnLine Gau 3704 
Amritangsu Nath Mazumder v. State of Assam, (Nelson Sailo, J.), 2025 SCC OnLine Gau 3711 
Amzad Hussain v. State of Assam, (Pranjal Das, J.), 2025 SCC OnLine Gau 3679 
Anindita Bora v. State of Assam, (Kaushik Goswami, J.), 2025 SCC OnLine Gau 3685 
Anvesh Kumar Goyal v. State of Assam, (N. Unni Krishnan Nair, J.), 2025 SCC OnLine Gau 3698 
Azgor Ali v. State of Assam, (Sanjeev Kumar Sharma, J.), 2025 SCC OnLine Gau 3676 
Bipin Chandra Das v. Narayan Konwar, (Nelson Sailo, J.), 2025 SCC OnLine Gau 3680 
Biswajit Deb v. Union of India, (N. Unni Krishnan Nair, J.), 2025 SCC OnLine Gau 3700 
Chamundari Chauhan v. Bhaben Bharali, (Robin Phukan, J.), 2025 SCC OnLine Gau 3684 
Chandan Phukan v. State of Assam, (Kaushik Goswami, J.), 2025 SCC OnLine Gau 3696 
Dipanjali Bordoloi v. State of Assam, (Nelson Sailo, J.), 2025 SCC OnLine Gau 3712 
Dulal Chandra Mandal v. Gauranga Ch. Mandal, (Parthivjyoti Saikia, J.), 2025 SCC OnLine Gau 

3691 
Fiddus Ali v. State of Assam, (Pranjal Das, J.), 2025 SCC OnLine Gau 3678 
Hitush Nath v. State of Assam, (Kaushik Goswami, J.), 2025 SCC OnLine Gau 3723 
Jyotirmoy Talukdar v. State of Assam, (Mitali Thakuria, J.), 2025 SCC OnLine Gau 3673 
Kajal Kanti Dey v. Debasish Dey, (Robin Phukan, J.), 2025 SCC OnLine Gau 3689 
Kalpana Baruah v. ONGC Ltd., (Kaushik Goswami, J.), 2025 SCC OnLine Gau 3697 
Kamal Kumar Sarma v. State of Assam, (Kaushik Goswami, J.), 2025 SCC OnLine Gau 3718 
Karishma Das v. State of Assam, (Nelson Sailo, J.), 2025 SCC OnLine Gau 3708 
Khairul Hussain v. State of Assam, (Kaushik Goswami, J.), 2025 SCC OnLine Gau 3715 
Khatangpani Tea Estate v. Oil India Ltd., (Sanjay Kumar Medhi, J.), 2025 SCC OnLine Gau 3716 
Lila Das v. Union of India, (Sanjay Kumar Medhi, J.), 2025 SCC OnLine Gau 3717 
Lokman Hussain v. Paban Kumar Borthakur, (Sanjay Kumar Medhi, J.), 2025 SCC OnLine Gau 

3682 
Mahendra Chouhan v. Union of India, (N. Unni Krishnan Nair, J.), 2025 SCC OnLine Gau 3725 
Meghali Bordoloi v. State of Assam, (Nelson Sailo, J.), 2025 SCC OnLine Gau 3710 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805957
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805912
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805923
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805955
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805962
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805962
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805936
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805936
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805924
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805924
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805956
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805956
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805940
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805947
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805914
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805926
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805935
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805911
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805915
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805937
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805925
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805933
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805948
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805932
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805932
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805913
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805959
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805908
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805930
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805934
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805954
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805944
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805951
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805952
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805953
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805917
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805917
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805961
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805946


 - 10 - 

© EBC Publishing Pvt Ltd 

Mohd. Imamul Haque v. Union of Inida, (Kalyan Rai Surana and Rajesh Mazumdar, JJ.), 2025 SCC 
OnLine Gau 3694 

Mohd. Saim Uddin Laskar v. Musstt. Chayna Begum Barbhuiya, (Parthivjyoti Saikia, J.), 2025 SCC 
OnLine Gau 3688 

Mohibul Islam v. Union of India, (Kalyan Rai Surana and Rajesh Mazumdar, JJ.), 2025 SCC 
OnLine Gau 3693 

Moinul Hoque v. State of Assam, (N. Unni Krishnan Nair, J.), 2025 SCC OnLine Gau 3724 
Mokibur Rahman v. Union of India, (Sanjay Kumar Medhi, J.), 2025 SCC OnLine Gau 3714 
Motiar Ali v. State of Assam, (Sanjeev Kumar Sharma, J.), 2025 SCC OnLine Gau 3674 
Nozrul Islam Laskar v. Gauhati High Court, (Devashis Baruah, J.), 2025 SCC OnLine Gau 3703 
Oriental Insurance Co. Ltd. v. Niva Gogoi, (Susmita Phukan Khaund, J.), 2025 SCC OnLine Gau 

3686 
Pari Mahanta Bora v. State of Assam, (Kaushik Goswami, J.), 2025 SCC OnLine Gau 3722 
Rahima Begum v. Azimuddin, (Robin Phukan, J.), 2025 SCC OnLine Gau 3690 
Rajat Kanti Deb v. State of Assam, (Mitali Thakuria, J.), 2025 SCC OnLine Gau 3695 
Rajendra Prasad Trivedy v. Sanjay Kumar More, (Robin Phukan, J.), 2025 SCC OnLine Gau 3687 
Rakesh Kumar Surana v. State of Assam, (N. Unni Krishnan Nair, J.), 2025 SCC OnLine Gau 3727 
Renu Dangoria v. State of Assam, (N. Unni Krishnan Nair, J.), 2025 SCC OnLine Gau 3701 
Rimly Gogoi Saikia v. State of Assam, (Kalyan Rai Surana and Rajesh Mazumdar, JJ.), 2025 SCC 

OnLine Gau 3692 
Rukiya Begum v. State of Assam, (Sanjeev Kumar Sharma, J.), 2025 SCC OnLine Gau 3675 
Sahed Ahmed Laskar v. Manjul Deb, (N. Unni Krishnan Nair, J.), 2025 SCC OnLine Gau 3681 
Simplex Infrastructures Ltd. v. State of Assam, (N. Unni Krishnan Nair, J.), 2025 SCC OnLine Gau 

3706 
Sufia Mahmuda v. State of Assam, (Nelson Sailo, J.), 2025 SCC OnLine Gau 3713 
Suhana Begum v. State of Assam, (N. Unni Krishnan Nair, J.), 2025 SCC OnLine Gau 3702 
T.R. Enterprise v. State of Arunachal Pradesh, (N. Unni Krishnan Nair, J.), 2025 SCC OnLine Gau 

3705 
Tahiran Nessa v. Union of India, (Kalyan Rai Surana and Rajesh Mazumdar, JJ.), 2025 SCC OnLine 

Gau 3707 
Upendra Ghosh v. State of Assam, (Nelson Sailo, J.), 2025 SCC OnLine Gau 3709 

  
Gujarat High Court   [2] 

Kalpeshbhai Kiritbhai Shah v. Dy. Executive Engineer, (Vaibhavi D. Nanavati, J.), 2023 SCC 
OnLine Guj 5094 

State of Gujarat v. Dinkar Nathubhai Desai, (Sunita Agarwal, C.J. and Aniruddha P. Mayee, J.), 
2024 SCC OnLine Guj 4395 

  
Jharkhand High Court   [3] 

Istekhar Mian v. State of Bihar, (Rongon Mukhopadhyay and Pradeep Kumar Srivastava, JJ.), 2025 
SCC OnLine Jhar 2983 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805920
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805920
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805929
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805929
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805919
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805919
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805960
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805950
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805909
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805922
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805927
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805927
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805958
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805931
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805921
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805928
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805963
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805938
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805918
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805918
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805910
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805916
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805942
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805942
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805949
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805939
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805941
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805941
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805943
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805943
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805945
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805967
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805967
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805968
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805985
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805985


 - 11 - 

© EBC Publishing Pvt Ltd 

Latif Nadaf v. State of Bihar, (Sujit Narayan Prasad and Rajesh Kumar, JJ.), 2025 SCC OnLine 
Jhar 2984 

Rahul Kumar Singh v. State of Jharkhand, (Deepak Roshan, J.), 2025 SCC OnLine Jhar 2985 
  
Karnataka High Court   [1410] 

A. Dinesh Kumar v. B. Keerthivarma Shetty, (M.G.S. Kamal, J.), 2025 SCC OnLine Kar 14907 
A. Gnanamurthy v. Nanjundappa, (C.M. Joshi, J.), 2024 SCC OnLine Kar 12706 
A. Kempannana Shetty v. State of Karnataka, (N.V. Anjaria, C.J. and K.V. Aravind, J.), 2024 SCC 

OnLine Kar 12817 
A. Rajendra Kodgi v. A. Sudir Kodgi, (H.P. Sandesh, J.), 2024 SCC OnLine Kar 12732 
A. Ramesh Babu v. Dharani S., (M. Nagaprasanna, J.), 2024 SCC OnLine Kar 12608 
A. Shafiulla v. Directorate of Enforcement, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 15105 
A. Subramanya Reddy v. LAO, (R Devdas, J.), 2025 SCC OnLine Kar 15097 
A. Suresh v. CCT, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 15339 
A. Vijayamma v. Assistant Commissioner, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 14857 
A.B. Siddaiah v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 15114 
A.C. Kurien v. Assistant Commissioner, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 14985 
A.G. Nanjunda Shetty v. State of Karnataka, (S Sunil Dutt Yadav, J.), 2025 SCC OnLine Kar 14865 
A.H. Mohan Kumar v. State of Karnataka, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 15489 
A.K. Vishwanath Gowda v. I.R. Arun Kumar, (H.P. Sandesh, J.), 2024 SCC OnLine Kar 12765 
A.N. Girish v. Deputy Commissioner, (R Devdas, J.), 2025 SCC OnLine Kar 15282 
A.P. Saroja v. S.V. Prema, (H.T. Narendra Prasad, J.), 2025 SCC OnLine Kar 14946 
A.S. Bharathi v. Manyata Infrastructure Developments (P) Ltd., (R. Devdas, J.), 2024 SCC OnLine 

Kar 12476 
A.S. Narayanagowda v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 15147 
A.S. Siddaraju v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 15180 
A.V. Ventures & Holdings v. State of Karnataka, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 15063 
Aashish Developers v. State of Karnataka, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 15306 
Aastha Verma v. Rakshit Gaur, (Lalitha Kanneganti, J.), 2024 SCC OnLine Kar 12945 
Abdul Azeem v. State of Karnataka, (M. Nagaprasanna, J.), 2024 SCC OnLine Kar 12881 
Abdul Kareem v. Mahaboobi, (H.P. Sandesh, J.), 2024 SCC OnLine Kar 12776 
Abdul Khadder v. Land Tribunal Khanapur, (M.G. Uma, J.), 2025 SCC OnLine Kar 15538 
Abdul Majeed v. C.S.B. Bank Ltd., (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 14963 
Abdul Rashidh v. State of Karnataka, (H.T. Narendra Prasad, J.), 2024 SCC OnLine Kar 12951 
Abdul Rehman v. State of Karnataka, (Hemant Chandangoudar, J.), 2025 SCC OnLine Kar 15175 
Abdul Sathar v. State of Karnataka, (Hemant Chandangoudar, J.), 2025 SCC OnLine Kar 15310 
Abdulla Mannan Khan v. State of Karnataka, (N.V. Anjaria, C.J. and M.I. Arun, J.), 2025 SCC 

OnLine Kar 15335 
Abhilash Venkatesh v. Assessment Unit Faceless Assessment Centre, (S.R. Krishna Kumar, J.), 2025 

SCC OnLine Kar 15507 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805986
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805986
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805987
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806718
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806139
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806506
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806506
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806273
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806215
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806915
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806907
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807148
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806668
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806924
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806796
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806676
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807298
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806294
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807091
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806757
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806151
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806151
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806957
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806990
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806873
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807115
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806378
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806112
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806497
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807347
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806774
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806539
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806985
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807119
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807144
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807144
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807316
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807316


 - 12 - 

© EBC Publishing Pvt Ltd 

Abraham v. Reeth Abraham, (Anu Sivaraman and Anant Ramanath Hegde, JJ.), 2024 SCC OnLine 
Kar 12685 

Abrar Pasha v. State of Karnataka, (M.G. Uma, J.), 2024 SCC OnLine Kar 12639 
ACC Cement Plant Ltd. v. T.P. Dinesh Kumar, (M.G. Uma, J.), 2024 SCC OnLine Kar 12950 
Adarsha G.S. Hegde v. State of Karnataka, (N.V. Anjaria, C.J. and K.V. Aravind, J.), 2024 SCC 

OnLine Kar 12850 
ADR Contractors v. CCT, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 15559 
ADR Contractors v. CCT, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 15561 
Aijaz Pasha v. Authorized Officer of Bajaj Finance Ltd., (Anant Ramanath Hegde, J.), 2025 SCC 

OnLine Kar 15446 
Aishwarya Reddy S. v. Munikrishnappa, (H.P. Sandesh, J.), 2024 SCC OnLine Kar 12698 
Ajaruddin v. State of Karnataka, (Venkatesh Naik T., J.), 2024 SCC OnLine Kar 12533 
Ajay v. State, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 12503 
Ajith v. State of Karnataka, (Shivashankar Amarannavar, J.), 2024 SCC OnLine Kar 12517 
Akash Industries v. Union of India, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 15410 
Akhila Karnataka Federation of Petroleum Traders v. Union of India, (Hemant Chandangoudar, J.), 

2024 SCC OnLine Kar 13001 
Akhilash H.P. v. State of Karnataka, (M.G. Uma, J.), 2024 SCC OnLine Kar 12634 
Akshay Bidari v. Government of Karnataka, (BM Shyam Prasad, J.), 2025 SCC OnLine Kar 15206 
Al-Tech Engineering & Construction (P) Ltd. v. Union of India, (S.R. Krishna Kumar, J.), 2025 SCC 

OnLine Kar 15500 
Albin Sudeep J. v. State, (M. Nagaprasanna, J.), 2024 SCC OnLine Kar 12534 
Allappa v. Deputy Director, (M.G. Uma, J.), 2025 SCC OnLine Kar 15389 
Allwin Scientifics v. State of Karnataka, (K.V. Aravind, J.), 2024 SCC OnLine Kar 12961 
Amaranthagouda S Patil v. RL Law College, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 15132 
Amareshappa v. Adeshappa, (Chillakur Sumalatha, J.), 2025 SCC OnLine Kar 15470 
Ambareshwari Pulses v. Union Bank of India, (Chillakur Sumalatha, J.), 2025 SCC OnLine Kar 

15420 
Ameer Hamza v. Union of India, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 15064 
Amit Roy v. H.H. Maharani Kumud Kumari, (H.T. Narendra Prasad, J.), 2025 SCC OnLine Kar 15567 
Amma Construction India (P) Ltd. v. Karnataka Slum Development Board, (S.R. Krishna Kumar, J.), 

2025 SCC OnLine Kar 15519 
Ammakka v. P. Seenappa, (H.P. Sandesh, J.), 2024 SCC OnLine Kar 12772 
Amruth v. Seemantabai, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 12786 
Anand Kumar v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 14893 
Anand Naik v. Union of India, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 15168 
Anand Sagar v. State of Karnataka, (Anu Sivaraman and Rajesh Rai K, JJ.), 2025 SCC OnLine Kar 

15095 
Anand v. Divisional Controller, KSRTC, (Jyoti Mulimani, J.), 2024 SCC OnLine Kar 12853 
Anand v. State of Karnataka, (M. Nagaprasanna, J.), 2024 SCC OnLine Kar 12540 
Anand v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 12568 

https://www.scconline.com/DocumentLink.aspx?q=
https://www.scconline.com/DocumentLink.aspx?q=
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806470
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806014
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806337
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806337
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807368
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807370
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807255
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807255
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806023
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806178
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806158
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806166
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807219
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806399
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806232
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807016
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807309
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807309
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806445
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807198
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806543
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806942
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807279
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807229
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807229
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806874
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807376
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807328
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806299
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806306
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806704
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806978
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806905
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806905
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806339
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806446
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806451


 - 13 - 

© EBC Publishing Pvt Ltd 

Ananda Karanth v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 15243 
Ananda P v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 15003 
Ananth D v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 15042 
Anantha D v. Managing Director KSRTC Central Offices, (BM Shyam Prasad, J.), 2025 SCC OnLine 

Kar 15287 
Anantharudrappa v. State of Karnataka, (Jyoti Mulimani, J.), 2024 SCC OnLine Kar 12982 
Anas Puthanveedi v. CCT, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 15300 
Andali v. State of Karnataka, (Anant Ramanath Hegde, J.), 2024 SCC OnLine Kar 12733 
Anil Kumar v. Commr., (V. Srishananda, J.), 2024 SCC OnLine Kar 12908 
Anil Reddy v. Vigneshwara Projects, (H.T. Narendra Prasad, J.), 2025 SCC OnLine Kar 14763 
Anil v. State of Karnataka, (M.G. Uma, J.), 2024 SCC OnLine Kar 12648 
Anilkumar v. State of Karnataka, (S. Viswajith Shetty, J.), 2024 SCC OnLine Kar 12575 
Anjan J v. State of Karnataka, (Mohammad Nawaz, J.), 2025 SCC OnLine Kar 15541 
Anjaneya v. Hulappa, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 14821 
Anjinappa v. Padmavathi, (H.P. Sandesh, J.), 2024 SCC OnLine Kar 12773 
Anjinappa v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 14949 
Anjulamma v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 14774 
Ankita Agarwal v. Amit Kumar Rajgarhia, (Pradeep Singh Yerur, J.), 2025 SCC OnLine Kar 15213 
Annaiahppa v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 15036 
Annappa v. State of Karnataka, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 15152 
Annapurnamma v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 14808 
Anusuya v. Govindappa K.S., (H.T. Narendra Prasad, J.), 2025 SCC OnLine Kar 15330 
Appa Sahib v. State of Karnataka, (M.G. Uma, J.), 2024 SCC OnLine Kar 12622 
Appanagowda v. State of Karnataka, (Anant Ramanath Hegde, J.), 2025 SCC OnLine Kar 15430 
Arasamma v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 15246 
Arathi G. v. G. Suresh Babu, (Chillakur Sumalatha, J.), 2025 SCC OnLine Kar 15457 
Aravinda v. State of Karnataka, (M. Nagaprasanna, J.), 2024 SCC OnLine Kar 12537 
Archana Onkar v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 15584 
Arif Hussain v. State of Karnatka, (Chillakur Sumalatha, J.), 2025 SCC OnLine Kar 15464 
Aring Prodev (P) Ltd. v. CCT, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 14901 
Arjun v. State of Karnataka, (Shivashankar Amarannavar, J.), 2024 SCC OnLine Kar 12510 
Arun Ballakur v. M. Krishna Reddy, (Hemant Chandangoudar, J.), 2024 SCC OnLine Kar 12659 
Arunakshi v. State of Karnataka, (R. Devdas, J.), 2024 SCC OnLine Kar 12932 
Arunkumar v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 12504 
Arunkumar v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 12570 
Asgar v. State of Karnataka, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 15248 
Asha v. State, (M.G. Uma, J.), 2024 SCC OnLine Kar 12602 
Ashalatha v. State of Karnataka, (Krishna S Dixit and Ramachandra D. Huddar, JJ.), 2025 SCC 

OnLine Kar 15171 
Ashif Ali Honorary v. State, (Rajendra Badamikar, J.), 2024 SCC OnLine Kar 12576 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807053
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806814
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806852
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807096
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807096
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806392
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807109
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806058
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806064
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806574
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806478
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806455
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807350
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806632
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806495
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806760
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806585
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807023
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806846
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806962
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806619
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807139
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806226
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807239
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807056
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807266
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806181
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807393
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807273
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806712
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806441
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806048
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806033
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806159
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806200
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807058
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806211
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806981
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806981
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805994


 - 14 - 

© EBC Publishing Pvt Ltd 

Ashok Dareppa Handenavar v. State of Karnataka, (M. Nagaprasanna, J.), 2024 SCC OnLine Kar 
12595 

Ashok Kumar R. v. Government of Karnataka, (S Sunil Dutt Yadav, J.), 2025 SCC OnLine Kar 15052 
Ashok Kumar v. C. Mohan, (M.G.S. Kamal, J.), 2025 SCC OnLine Kar 15345 
Ashok v. Assistant Commissioner District Administration Bhawan, (Chillakur Sumalatha, J.), 2025 

SCC OnLine Kar 15477 
Ashok v. State of Karnataka, (Anant Ramanath Hegde, J.), 2025 SCC OnLine Kar 15414 
Ashwini v. Hinduja Housing Finance Ltd., (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 14912 
Asrajabeen v. State of Karnataka, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 15529 
Assets Care & Reconstruction Enterprise Ltd. v. Karnataka Real Estate Regulatory Authority, (M. 

Nagaprasanna, J.), 2024 SCC OnLine Kar 12993 
ATC Commercial v. CCT, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 15533 
ATC Commercial v. CCT, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 15539 
Austine Eapen Ancheril v. Ajay Kumar Bhalla, (N.V. Anjaria, C.J. and K.V. Aravind, J.), 2024 SCC 

OnLine Kar 12464 
Ayaz Pasha v. S.N. Shankar, (H.P. Sandesh, J.), 2024 SCC OnLine Kar 12762 
Ayesha Sulthana v. State of Karnataka, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 14766 
Ayub P.S. v. State, (Hemant Chandangoudar, J.), 2025 SCC OnLine Kar 15252 
Azgar v. State of Karnataka, (M.G. Uma, J.), 2024 SCC OnLine Kar 12611 
B. Guruprasad v. Commr., (M. Nagaprasanna, J.), 2024 SCC OnLine Kar 12462 
B. Guruprasad v. State of Karnataka, (M. Nagaprasanna, J.), 2024 SCC OnLine Kar 12652 
B. Raghunatha Reddy v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 14876 
B. Sai Pravarakhya v. State of Karnataka, (N.V. Anjaria, C.J. and K.V. Aravind, J.), 2024 SCC 

OnLine Kar 12926 
B. Shankar v. Nagamma, (H.T. Narendra Prasad, J.), 2025 SCC OnLine Kar 14914 
B. Siddegowda v. State of Karnataka, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 15319 
B. Veerabhadrappa v. Management of Mico Ltd., (Jyoti Mulimani, J.), 2024 SCC OnLine Kar 12989 
B.A. Dhanalakshmi v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 15373 
B.C. Krishnappa v. R. Rajanna, (H.P. Sandesh, J.), 2024 SCC OnLine Kar 12667 
B.C. Vinayaka v. S. Prakash, (Shivashankar Amarannavar, J.), 2024 SCC OnLine Kar 12516 
B.D. Narasimha Murthy v. Richard Vincent D'souza, (N.V. Anjaria, C.J. and K.V. Aravind, J.), 2024 

SCC OnLine Kar 12469 
B.G. Kokilavani v. L.K. Arasu, (H.T. Narendra Prasad, J.), 2025 SCC OnLine Kar 15294 
B.G. Prakash Kumar v. State, (M. Nagaprasanna, J.), 2024 SCC OnLine Kar 12863 
B.G. Prakash Kumar v. State, (M. Nagaprasanna, J.), 2024 SCC OnLine Kar 12866 
B.G. Ramachandra v. State of Karnataka, (R Devdas, J.), 2025 SCC OnLine Kar 15090 
B.K. Mahadevaswamy v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 14825 
B.K. Parthasarathi v. Vishwabharathi House Building Coop. Society Ltd., (R. Devdas, J.), 2024 SCC 

OnLine Kar 12965 
B.M. Anand v. Union of India, (V Kameswar Rao and T.M. Nadaf, JJ.), 2025 SCC OnLine Kar 

14890 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806207
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806207
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806862
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807154
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807286
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807286
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807223
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806723
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807338
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806396
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807342
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807348
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806146
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806146
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806128
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806577
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807062
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806217
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806110
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806237
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806687
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806535
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806535
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806725
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807128
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806395
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807182
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806095
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806165
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806149
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806149
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807103
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806520
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806522
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806900
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806636
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806546
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806546
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806701
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806701


 - 15 - 

© EBC Publishing Pvt Ltd 

B.M. Nagesh v. Tahasildar Anekal Taluk, (N.V. Anjaria, C.J. and M.I. Arun, J.), 2025 SCC OnLine 
Kar 15413 

B.M. Poovanna v. B.M. Belliappa, (H.P. Sandesh, J.), 2024 SCC OnLine Kar 12789 
B.M. Raghavendra Nayaka v. State of Karnataka, (Anu Sivaraman and Anant Ramanath Hegde, JJ.), 

2024 SCC OnLine Kar 12999 
B.M. Shivaraju v. State of Karnataka, (S. Sunil Dutt Yadav, J.), 2024 SCC OnLine Kar 12976 
B.N. Suryanarayana v. Karnataka Power Transmission Corpn. Ltd., (R. Nataraj, J.), 2025 SCC 

OnLine Kar 15268 
B.P. Manje Gowda v. Bank of Baroda, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 15070 
B.P. Rajamma v. State of Karnataka, (N.S. Sanjay Gowda, J.), 2024 SCC OnLine Kar 12649 
B.R. Anand v. Karnataka Gold Assn., (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 14977 
B.R. Komala v. S. Indira, (M.I. Arun, J.), 2025 SCC OnLine Kar 15502 
B.R. Lokesh v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 14972 
B.R. Mahesh v. E. Sathyanarayana Rao, (C.M. Poonacha, J.), 2025 SCC OnLine Kar 15023 
B.R. Shivarudraiah v. Ravikumar, (H.P. Sandesh, J.), 2024 SCC OnLine Kar 12780 
B.S. Devaraju v. State of Karnataka, (M.G.S. Kamal, J.), 2025 SCC OnLine Kar 14915 
B.S. Jagadish v. Deputy Director, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 14829 
B.S. Kendagangappa v. B.S. Devaraja, (H.P. Sandesh, J.), 2024 SCC OnLine Kar 12795 
B.T. Shivakumar v. H. Gopal Rao, (H.P. Sandesh, J.), 2024 SCC OnLine Kar 12658 
B.V. Byregowda v. State of Karnataka, (MG Uma, J.), 2025 SCC OnLine Kar 15112 
B.V. Venkateshappa v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 15487 
Babu. G v. Bengaluru Water Supply & Sewerage Board, (M. Nagaprasanna, J.), 2025 SCC OnLine 

Kar 15113 
Babugouda v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 12505 
Baby Shravya A. v. Ajith Kumar, (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 12735 
Balanarasimhaiah v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 14780 
Bandralappa v. Deputy Commissioner, (M.G. Uma, J.), 2025 SCC OnLine Kar 15093 
Bangalore Rudrappa Vijaykumar v. CCT, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 14888 
Bangalore Srinivasan Budharaj v. Deputy Commissioner, (S.R. Krishna Kumar, J.), 2025 SCC 

OnLine Kar 15406 
Bannari Constructions v. Karnataka Soaps & Detergents Ltd., (M. Nagaprasanna, J.), 2024 SCC 

OnLine Kar 12461 
Banu S. v. UCO Bank, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 15204 
Barker Govinda v. State of Karnataka, (M.G. Uma, J.), 2025 SCC OnLine Kar 15293 
Basalingavva v. Ramesh, (Mohammad Nawaz and T.G. Shivashankare Gowda, JJ.), 2024 SCC 

OnLine Kar 12703 
Basanagouda v. Basamma, (C.M. Poonacha, J.), 2024 SCC OnLine Kar 12737 
Basavant Rao v. LAO, (Anant Ramanath Hegde, J.), 2025 SCC OnLine Kar 15471 
Basavant v. Divisional Controller, (Jyoti Mulimani, J.), 2025 SCC OnLine Kar 15094 
Basavaraj v. State of Karnataka, (Anant Ramanath Hegde, J.), 2025 SCC OnLine Kar 15478 
Basavaraj v. State of Karnataka, (C.M. Joshi, J.), 2024 SCC OnLine Kar 12662 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807222
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807222
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806500
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806138
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806069
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807077
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807077
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806880
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806235
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806788
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807311
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806783
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806834
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806100
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806726
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806640
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806311
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806092
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806922
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807296
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806923
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806923
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806160
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806275
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806591
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806903
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806699
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807215
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807215
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806105
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806105
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807014
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807102
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806256
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806256
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806276
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807280
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806904
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807287
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806049


 - 16 - 

© EBC Publishing Pvt Ltd 

Basavaraj v. State of Karnataka, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 12823 
Basavaraju B.N. v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 14966 
Basavaraju v. Assistant Commissioner, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 14990 
Basavaraju v. Puttamadamma, (H.P. Sandesh, J.), 2024 SCC OnLine Kar 12779 
BBP Studio Virtual Bharat (P) Ltd. v. Selvakumar S. (Dr), (N.V. Anjaria, C.J. and Krishna S. Dixit, 

J.), 2024 SCC OnLine Kar 12471 
BDA v. Mudduramaiah, (Krishna S. Dixit and Ramachandra D. Huddar, JJ.), 2024 SCC OnLine Kar 

12809 
BDA v. Thimmappa, (Krishna S. Dixit and Ramachandra D. Huddar, JJ.), 2024 SCC OnLine Kar 

12810 
Bell Pepper Hospitality v. Bajaj Auto Ltd., (H.T. Narendra Prasad, J.), 2025 SCC OnLine Kar 15346 
Berry S Group v. CCT, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 14767 
Bhagwandas v. Christakumari, (Chillakur Sumalatha, J.), 2025 SCC OnLine Kar 15449 
Bhagyamma v. Chief Officer, Town Municipal Council, (Hemant Chandangoudar, J.), 2024 SCC 

OnLine Kar 12966 
Bharat Scouts & Guides Karnataka v. Deputy Commissioner, (Jyoti Mulimani, J.), 2025 SCC OnLine 

Kar 15263 
Bharatabai v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 12502 
Bharath Kumar R v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 15158 
Bharmakka v. Shashikala, (Hemant Chandangoudar, J.), 2024 SCC OnLine Kar 12700 
Bhaskar v. State of Karnataka, (V. Srishananda, J.), 2024 SCC OnLine Kar 12525 
Bhawari Bai Ghewarchandji Surana Charitable Trust v. CIT, (S.R. Krishna Kumar, J.), 2025 SCC 

OnLine Kar 15412 
Bheema Naik v. State of Karnataka, (M.G. Uma, J.), 2024 SCC OnLine Kar 12543 
Bibi Rabiya Sultana v. Union Bank of India, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 15107 
Bijapur Central Coop. Wholesale Stores Ltd. v. State of Karnataka, (Sachin Shankar Magadum, J.), 

2024 SCC OnLine Kar 12828 
Biju Kottarathil v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 15142 
Biligiri Education Society (R) v. D. Krishna Murthy, (V. Kameswar Rao and C.M. Joshi, JJ.), 2024 

SCC OnLine Kar 12719 
BLG & Sons v. State of Karnataka, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 15491 
Blue Horizon Hotels (P) Ltd. v. Gaurav Rose Real Estate (P) Ltd., (H.T. Narendra Prasad, J.), 2025 

SCC OnLine Kar 14902 
Blue Horizon Hotels (P) Ltd. v. Gaurav Rose Real Estate (P) Ltd., (H.T. Narendra Prasad, J.), 2025 

SCC OnLine Kar 15086 
Blue Ocean Beverages (P) Ltd. v. Karnatka State Beverages Corpn., (N.S. Sanjay Gowda, J.), 2024 

SCC OnLine Kar 12865 
Bola Vyavasaya Seva Sahakara Sangha Niyamitha v. Assistant Registrar of Coop. Societies, (Suraj 

Govindaraj, J.), 2025 SCC OnLine Kar 15205 
Bollampalli Naga Venkata Sandeep v. Shiva. B, (H.T. Narendra Prasad, J.), 2025 SCC OnLine Kar 

15091 
Boralinge Gowda v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 14822 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806323
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806777
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806801
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806302
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806127
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806505
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806505
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806317
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806317
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807155
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806578
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807258
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806387
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806387
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807381
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807381
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806438
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806968
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806255
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806172
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807221
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807221
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806183
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806917
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806326
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806952
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806265
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806265
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807300
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806713
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806713
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806896
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806896
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806521
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806521
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807015
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806901
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806901
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806633


 - 17 - 

© EBC Publishing Pvt Ltd 

Bright Academy English Medium School v. State of Karnataka, (S.R. Krishna Kumar, J.), 2025 SCC 
OnLine Kar 15505 

Brundavan Sports & Cultural Assn. v. State of Karnataka, (M. Nagaprasanna, J.), 2025 SCC OnLine 
Kar 15122 

BTV Kannada (P) v. Eaglesight Media (P) Ltd., (Anant Ramanath Hegde, J.), 2024 SCC OnLine Kar 
12674 

Byralingaiah v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 15209 
Byregowda v. Government of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 15030 
C. Manjunath v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 15011 
C. Renukamba v. State of Karnataka, (R. Nataraj, J.), 2025 SCC OnLine Kar 15203 
C. Sadashiva Reddy v. Rajamma, (S.G. Pandit and C.M. Poonacha, JJ.), 2024 SCC OnLine Kar 

12715 
C.H. Chandrappa v. KSRTC, (Jyoti Mulimani, J.), 2024 SCC OnLine Kar 12949 
C.H. Mahantayya v. State of Karnataka, (K Natarajan and Vijaykumar A. Patil, JJ.), 2025 SCC 

OnLine Kar 15473 
C.J. Sujatha v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 15528 
C.L. Channegowda v. Kadamma, (H.T. Narendra Prasad, J.), 2025 SCC OnLine Kar 14806 
C.P. Umesh v. Surabhi Souharda Credit Coop. Ltd., (Hemant Chandangoudar, J.), 2025 SCC OnLine 

Kar 15025 
C.R. Ambika v. Veerendra S.N., (H.T. Narendra Prasad, J.), 2025 SCC OnLine Kar 15059 
C.V. Suresh Babu v. State of Karnataka, (R. Nataraj, J.), 2025 SCC OnLine Kar 14948 
Cargill Business Services India (P) Ltd. v. State of Karnataka, (Jyoti Muslimani, J.), 2024 SCC 

OnLine Kar 12968 
Cathedral Parish Society v. State of Karnataka, (N.V. Anjaria, C.J. and Krishna S. Dixit, J.), 2024 

SCC OnLine Kar 12470 
CCT v. Transways India Transport, (Krishna S. Dixit and Ramachandra D. Huddar, JJ.), 2024 SCC 

OnLine Kar 12819 
Centre For ASH Utilisation Technology & Environment v. State of Karnataka, (Chillakur 

Sumalatha, J.), 2025 SCC OnLine Kar 15422 
Centre for Wildlife Studies (R) v. Union of India, (M. Nagaprasanna, J.), 2024 SCC OnLine Kar 

12930 
Chaluvaraju C.C. v. Karnataka SRTC, (Jyoti Mulimani, J.), 2024 SCC OnLine Kar 12962 
Chamansab Fakrusab Kajjari v. State of Karnataka, (M.G. Uma, J.), 2025 SCC OnLine Kar 15288 
Chander Bhushan Batra v. Northland Holding Co. (P) Ltd., (H.T. Narendra Prasad, J.), 2025 SCC 

OnLine Kar 15565 
Chandrabai v. Raghunath, (Chillakur Sumalatha, J.), 2025 SCC OnLine Kar 15472 
Chandrakala V. Awaji v. Department of Co-Operation, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 

14875 
Chandrakanth Hiremath v. Sumangala Hiremath, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 

12555 
Chandramma v. State of Karnataka, (S Sunil Dutt Yadav, J.), 2025 SCC OnLine Kar 15353 
Chandrappa C v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 14891 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807314
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807314
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806932
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806932
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806129
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806129
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807019
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806840
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806822
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807013
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806263
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806263
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806381
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807282
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807282
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807337
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806617
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806836
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806836
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806869
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806759
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806419
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806419
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806038
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806038
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806322
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806322
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807231
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806371
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806371
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806386
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807097
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807374
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807374
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807281
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806686
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806686
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806187
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806187
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807162
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806702


 - 18 - 

© EBC Publishing Pvt Ltd 

Chandrashekar S.E. v. State of Karnataka, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 15076 
Chandribai v. Umesh K., (Suraj Govindaraj, J.), 2024 SCC OnLine Kar 12677 
Channamallikarjun Buildcon (P) Ltd. v. CIT, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 15200 
Channamma v. Government of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 14978 
Channaveeraiah Harriesh v. State of Karnataka, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 

15247 
Chelavaiah v. Satyabhama, (H.P. Sandesh, J.), 2024 SCC OnLine Kar 12739 
Cheluvamma v. G. Sanjeevaiah Chetty, (H.P. Sandesh, J.), 2024 SCC OnLine Kar 12748 
Chennakeshava Reddy v. National Tobacco Co. India Ltd., (M.I. Arun, J.), 2025 SCC OnLine Kar 

14798 
Chetan Ingalganvi v. State, (SG Pandit and C.M. Poonacha, JJ.), 2025 SCC OnLine Kar 15396 
Chikka Siddaiah v. Deputy Commissioner, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 15018 
Chikkagalagali Haalu Uthpadakara v. State of Karnataka, (R. Nataraj, J.), 2024 SCC OnLine Kar 

12888 
Chikkahanume Gowda v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 14833 
Chinnappa D. v. State of Karnataka, (M. Nagaprasanna, J.), 2024 SCC OnLine Kar 12610 
Chinnaya Gowda v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 14777 
Chiranjeevi K.M. v. State of Karnataka, (M.G. Uma, J.), 2024 SCC OnLine Kar 12621 
CIT v. AD2PRO Media Solutions Inc., (Krishna S. Dixit and Ramachandra D. Huddar, JJ.), 2024 

SCC OnLine Kar 12812 
CIT v. Communications Global, (Krishna S. Dixit and Ramachandra D. Huddar, JJ.), 2024 SCC 

OnLine Kar 12808 
CIT v. Dell International Services India (P) Ltd., (Krishna S. Dixit and Ramachandra D. Huddar, 

JJ.), 2024 SCC OnLine Kar 12682 
CIT v. Ibasis Netherlands B.V., (Krishna S. Dixit and Ramachandra D. Huddar, JJ.), 2024 SCC 

OnLine Kar 12678 
CIT v. Ibasis Netherlands B.V., (Krishna S. Dixit and Ramachandra D. Huddar, JJ.), 2024 SCC 

OnLine Kar 12679 
CIT v. Ibasis Netherlands B.V., (Krishna S. Dixit and Ramachandra D. Huddar, JJ.), 2024 SCC 

OnLine Kar 12680 
City Municipal Council v. Siddaramu, (Krishna S. Dixit and Ramachandra D. Huddar, JJ.), 2024 

SCC OnLine Kar 12805 
Commr., Mysuru City Corroration v. Swamy, (Jyoti Mulimani, J.), 2024 SCC OnLine Kar 12971 
Commune Properties India (P) Ltd. v. State of Karnataka, (S Sunil Dutt Yadav, J.), 2025 SCC 

OnLine Kar 15376 
Cosmic Strands Epublishing (P) Ltd. v. CCT, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 15272 
Cosmopolitan Club v. H. Nagaraju, (BM Shyam Prasad, J.), 2025 SCC OnLine Kar 14868 
D. Lingegowda v. Gowramma, (H.P. Sandesh, J.), 2024 SCC OnLine Kar 12763 
D. Madesha v. Malai Mahadeshwara Swamy, (E.S. Indiresh, J.), 2024 SCC OnLine Kar 12879 
D. Manjunath v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 14956 
D. Raju v. Meenakshamma, (H.P. Sandesh, J.), 2024 SCC OnLine Kar 12775 
D. Ravi v. State of Karnataka, (B.M. Shyam Prasad, J.), 2024 SCC OnLine Kar 12979 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806886
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806243
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807010
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806789
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807057
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807057
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806278
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806285
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806609
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806609
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807205
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806829
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806356
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806356
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806644
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806461
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806588
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806225
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806319
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806319
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806504
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806504
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806479
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806244
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806244
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806245
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806245
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806246
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806246
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806126
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806126
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806549
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807185
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807185
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807081
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806679
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806293
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806529
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806767
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806300
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806551


 - 19 - 

© EBC Publishing Pvt Ltd 

D. Sudhakar Gupta v. Kannaiah, (Shivashankar Amarannavar, J.), 2024 SCC OnLine Kar 12520 
D.A. Thejeshwari v. Ekta Kukreja, (H.T. Narendra Prasad, J.), 2025 SCC OnLine Kar 14855 
D.B. Umashankar v. H.S. Nagarathna, (Pradeep Singh Yerur, J.), 2025 SCC OnLine Kar 15218 
D.R. Ambika v. Canara Bank, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 15277 
D.R. Annappa v. Karnataka Power Transmission Corpn. Ltd., (B.M. Shyam Prasad, J.), 2024 SCC 

OnLine Kar 13004 
D.S. Nathan v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 14917 
Damakeshi Subhash v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 14892 
Dandakeri Santhosh Kumar v. CCT, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 15511 
Dandin Moters v. CCT, (Chillakur Sumalatha, J.), 2025 SCC OnLine Kar 15461 
Darshak Marketing v. HMT Watches Ltd., (Krishna S. Dixit and Ramachandra D. Huddar, JJ.), 2024 

SCC OnLine Kar 12717 
Dastagirsab v. Nabisab Husensab Mulla, (M.G. Uma, J.), 2025 SCC OnLine Kar 15547 
Dattu v. State of Karnataka, (N.V. Anjaria, C.J. and K.V. Aravind, J.), 2024 SCC OnLine Kar 12877 
Deepa Kodigehalli Ramanjinappa v. State of Karnataka, (E.S. Indiresh, J.), 2024 SCC OnLine Kar 

12860 
Deva v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 12560 
Deviramma v. Poornima C.S., (N.V. Anjaria, C.J. and K.V. Aravind, J.), 2024 SCC OnLine Kar 

12468 
Devraja R. v. State of Karnataka, (M.G. Uma, J.), 2024 SCC OnLine Kar 12601 
Dhananjaya v. State, (Rajendra Badamikar, J.), 2024 SCC OnLine Kar 12592 
Dharmaraju v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 15315 
Digitally Secured Solutions v. State of Karnataka, (S.R. Krishna Kumar, J.), 2024 SCC OnLine Kar 

12873 
Dileep Kumar S. v. State of Karnataka, (Shivashankar Amarannavar, J.), 2024 SCC OnLine Kar 

12519 
Dilshad v. Asst. Commissioner, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 14922 
Dinesh Nadurmath v. Union of India, (Anu Sivaraman and Rajesh Rai K, JJ.), 2025 SCC OnLine 

Kar 15181 
Dinesh T.S. v. Lokesh V.L., (Hemant Chandangoudar, J.), 2025 SCC OnLine Kar 15359 
Dinesh V v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 15195 
Divisional Controller v. Chidananda, (Jyoti Mulimani, J.), 2024 SCC OnLine Kar 12896 
Divisional Controller v. J.R. Bisaladinni, (Jyoti Mulimani, J.), 2025 SCC OnLine Kar 15083 
Divisional Controller v. Lingayya Basayya Rudraswamymat, (Jyoti Mulimani, J.), 2025 SCC OnLine 

Kar 15040 
Divisional Controller v. Nagaraj, (Jyoti Mulimani, J.), 2024 SCC OnLine Kar 12890 
Divisional Controller v. Nagendrappa, (Jyoti Mulimani, J.), 2024 SCC OnLine Kar 12904 
Divisional Controller v. Valu Rathod, (Jyoti Mulimani, J.), 2024 SCC OnLine Kar 12910 
Diwakar v. State of Karnataka, (Chillakur Sumalatha, J.), 2025 SCC OnLine Kar 15463 
Dodda Muneerappa v. C.H. Channarayya, (H.P. Sandesh, J.), 2024 SCC OnLine Kar 12785 
Doddalankaiah v. State of Karnataka, (R. Devdas, J.), 2025 SCC OnLine Kar 14813 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806168
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806666
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807028
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807086
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806401
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806401
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806728
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806703
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807320
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807270
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806483
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806483
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807356
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806528
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806345
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806345
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806191
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806422
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806422
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806210
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806088
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807124
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806524
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806524
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806442
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806442
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806733
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806991
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806991
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807168
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807005
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806028
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806893
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806850
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806850
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806025
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806029
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806031
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807272
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806305
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806624


 - 20 - 

© EBC Publishing Pvt Ltd 

Dream & Deals International (P) Ltd. v. State of Karnataka, (M. Nagaprasanna, J.), 2025 SCC 
OnLine Kar 15202 

Dreams of Fountains (P) Ltd. v. Commr./Returning Officer, (M. Nagaprasanna, J.), 2024 SCC OnLine 
Kar 12459 

Dureshawar Jahansaheb Dundge v. State of Karnataka, (M.G. Uma, J.), 2025 SCC OnLine Kar 
14923 

Durgappa Tulajappa Rathod v. Sanjay S. Bijjur (Dr), (Anu Sivaraman and Anant Ramanath Hegde, 
JJ.), 2024 SCC OnLine Kar 13007 

Dyanoba v. State of Karnataka, (Rajendra Badamikar, J.), 2024 SCC OnLine Kar 12580 
Dyavamma v. State of Karnataka, (E.S. Indiresh, J.), 2024 SCC OnLine Kar 12731 
Ediga Rathnamma v. CIT, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 15531 
EPT Service Point v. State of Karnataka, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 15530 
Eresha v. State of Karnataka, (Rajendra Badamikar, J.), 2024 SCC OnLine Kar 12583 
Eric E Steaphens v. State of Karnataka, (N.V. Anjaria, C.J. and M.I. Arun, J.), 2025 SCC OnLine 

Kar 15337 
Eshwar Rao Mahadic G v. Vijendra Rao V, (Hemant Chandangoudar, J.), 2025 SCC OnLine Kar 

15261 
Essentra India (P) Ltd. v. Union of India, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 15527 
Fakirappa Kallappa Kaujalagi v. R-1 deleted as per Court Order, (Sachin Shankar Magadum, J.), 

2024 SCC OnLine Kar 12837 
Farohar Global Foundation v. State of Karnataka, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 

15176 
Fatima v. Sannalingappa, (C.M. Joshi, J.), 2024 SCC OnLine Kar 12720 
First Cars (P) Ltd. v. Joint Commissioner of Central Tax, (S.R. Krishna Kumar, J.), 2025 SCC 

OnLine Kar 14877 
Fortune Healthcare Services v. CCT, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 15509 
G. Devaraje Gowda v. State, (M.G. Uma, J.), 2024 SCC OnLine Kar 12627 
G. Gajaraj v. Commissioner, (H.T. Narendra Prasad, J.), 2025 SCC OnLine Kar 15348 
G. Krishnamurthy v. Joint Registrar of Coop. Societies, (N.V. Anjaria, C.J. and Krishan S. Dixit, J.), 

2024 SCC OnLine Kar 12813 
G. Murthy v. State of Karnataka, (B.M. Shyam Prasad, J.), 2024 SCC OnLine Kar 12954 
G. Srinivasalu v. T. Venkatesh, (M.G.S. Kamal, J.), 2025 SCC OnLine Kar 14853 
G. Srinivasulu v. Union of India, (R Devdas, J.), 2025 SCC OnLine Kar 14744 
G. Thippesha v. State of Karnataka, (Rajendra Badamikar, J.), 2024 SCC OnLine Kar 12539 
G.K.V. Krishna v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 14850 
G.M. Ashwathaiah v. Deputy Commissioner, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 14818 
G.M. Yashus Kumar v. Janatha Seva Cop. Bank Ltd., (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 

15240 
G.N. Hanumanthe Gowda v. Divisional Controller, K.S.R.T.C., (Jyoti Mulimani, J.), 2024 SCC 

OnLine Kar 12948 
G.R. Narayanaswamy v. State Bank of Mysore, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 14885 
G.S. Ganapathi v. Managing Director, (BM Shyam Prasad, J.), 2025 SCC OnLine Kar 15564 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807012
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807012
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806109
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806109
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806734
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806734
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806404
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805997
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806272
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807340
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807339
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805999
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807146
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807146
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807071
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807071
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807336
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806512
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806986
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806986
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806266
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806688
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806688
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807318
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806463
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807157
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806136
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806120
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806664
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806555
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806082
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806661
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806629
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807050
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807050
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806538
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806538
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806696
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807373


 - 21 - 

© EBC Publishing Pvt Ltd 

G.V.P.R. Engineers Ltd. v. Hubli Electricity Supply Co. Ltd., (Sachin Shankar Magadum, J.), 2024 
SCC OnLine Kar 12827 

Gaffor Abdul v. CCT, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 14756 
Gajendra v. Harinath, (H.P. Sandesh, J.), 2024 SCC OnLine Kar 12668 
Galaxy Enterprises v. State of Karnataka, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 15278 
Galaxy Enterprises v. State of Karnataka, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 15297 
Gali Anjaneya Swamy v. Avalahalli Chandrappa R, (H.T. Narendra Prasad, J.), 2025 SCC OnLine 

Kar 15267 
Gammibai v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 12546 
Ganapathy Granite Implex (P) Ltd. v. State of Karnataka, (N.V. Anjaria, C.J. and K.V. Aravind, J.), 

2024 SCC OnLine Kar 12874 
Ganesh Babu v. State of Karnataka, (S.R. Krishna Kumar, J.), 2024 SCC OnLine Kar 12870 
Ganesh Shetty v. State, (Hemant Chandangoudar, J.), 2025 SCC OnLine Kar 15172 
Gangadhar C. Malagar v. State of Karnataka, (B.M. Shyam Prasad, J.), 2024 SCC OnLine Kar 12848 
Gangadhar Kolkar v. State of Karnataka, (M. Nagaprasanna, J.), 2024 SCC OnLine Kar 12985 
Gangadhara v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 14846 
Gangahanumaiah M. v. D. Shankarappa, (M.I. Arun, J.), 2024 SCC OnLine Kar 12953 
Gangahanumaiah S v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 14937 
Gangambike v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 14882 
Gangamma v. Tholasamma, (Anu Sivaraman and Anant Ramanath Hegde, JJ.), 2024 SCC OnLine 

Kar 12707 
Gautam Maliappan v. Goodworks Infinity Park 21, (H.T. Narendra Prasad, J.), 2025 SCC OnLine Kar 

15324 
Geetha K.A. v. Dinesh Kumar P., (H.T. Narendra Prasad, J.), 2024 SCC OnLine Kar 12485 
Geetha R v. State of Karnataka, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 15084 
Geetha Salgame v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 14788 
Geetha v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 14979 
Gem Sugars Ltd. v. J.K. Nivasarkar, (Anil B. Katti, J.), 2024 SCC OnLine Kar 12511 
General Atlantic Singapore TL (P) Ltd. v. Byju Raveendran, (N.V. Anjaria, C.J. and K.V. Aravind, 

J.), 2024 SCC OnLine Kar 12821 
General Manager, Hindustan Aeronautics Ltd. v. Vasu K.V., (K. Somashekar and Shivashankar 

Amarannavar, JJ.), 2024 SCC OnLine Kar 12725 
Genus Power Infrastructures Ltd. v. CTO, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 15179 
Girija v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 15039 
Girijamma v. Principal Secretary Department of Revenue, (R. Devdas, J.), 2024 SCC OnLine Kar 

12933 
Girish J. v. Karnataka Power Corpn. Ltd., (B.M. Shyam Prasad, J.), 2024 SCC OnLine Kar 12875 
Girish Kumar B.G. v. Edward D'souza Proprietor, (H.P. Sandesh, J.), 2024 SCC OnLine Kar 12654 
GNR Constructions v. Union of India, (Chillakur Sumalatha, J.), 2025 SCC OnLine Kar 15423 
Godrej & Boyce Manufacturing Co. Ltd. v. State of Karnataka, (S.R. Krishna Kumar, J.), 2025 SCC 

OnLine Kar 14786 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806325
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806325
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806567
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806096
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807087
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807106
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807076
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807076
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806184
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806525
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806350
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806982
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806118
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806070
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806657
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806382
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806748
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806693
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806259
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806259
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807133
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807133
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806155
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806894
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806599
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806790
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806041
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806508
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806270
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806989
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806849
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806034
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806034
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806526
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806090
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807232
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806597
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806597


 - 22 - 

© EBC Publishing Pvt Ltd 

Golden Eagle Enterprises v. Metrology Department, (BM Shyam Prasad, J.), 2025 SCC OnLine Kar 
15001 

Golden Gate Properties Ltd. v. Sheethala D. Nayak, (H.T. Narendra Prasad, J.), 2025 SCC OnLine 
Kar 15320 

Gopal Ram v. CTO, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 15046 
Gopal Ram v. CTO, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 15128 
Gouse Peer v. CIT, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 15360 
Goutam v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 12581 
Govardhan J. v. CIT, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 14811 
Govind Walikar v. State of Karnataka, (Chillakur Sumalatha, J.), 2025 SCC OnLine Kar 15476 
Govinda Gowda v. Shreemathi Amma, (M.G.S. Kamal, J.), 2025 SCC OnLine Kar 14944 
Govindappa G. v. State of Karnataka, (E.S. Indiresh, J.), 2024 SCC OnLine Kar 12925 
Gowramma v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 14841 
Gowtham R. v. Government of Karnataka, (N.V. Anjaria, C.J. and K.V. Aravind, J.), 2025 SCC 

OnLine Kar 14974 
Granthana Kargadde Ranganath v. Union of India, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 

15271 
Great Sands Consulting (P) Ltd. v. CCT, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 15219 
Gudsi Narsareddy v. Union of India, (Chillakur Sumalatha, J.), 2025 SCC OnLine Kar 15424 
Gundappa v. State of Karnataka, (V. Srishananda, J.), 2024 SCC OnLine Kar 12911 
Gundu v. State of Karnataka, (M.G. Uma, J.), 2025 SCC OnLine Kar 15546 
Gurabasappa v. Gurappa, (V. Srishananda, J.), 2024 SCC OnLine Kar 12887 
Guranna v. State, (C.M. Joshi, J.), 2024 SCC OnLine Kar 12578 
Gurumurthy M. v. G.C. Srinivas, (H.T. Narendra Prasad, J.), 2025 SCC OnLine Kar 15513 
Gurunath v. Chairman, Land Tribunal Ramadurg, (M.G. Uma, J.), 2025 SCC OnLine Kar 15085 
Gururaj Bhimsen Kulkarni v. Canara Bank, (S.R. Krishna Kumar, J.), 2024 SCC OnLine Kar 12885 
Gururaj v. Mandakini, (H.T. Narendra Prasad and K.V. Aravind, JJ.), 2024 SCC OnLine Kar 12713 
GVPR Engineers Ltd. v. Karnataka Neeravari Nigama Ltd., (M. Nagaprasanna, J.), 2024 SCC OnLine 

Kar 12998 
H. Anjaneya v. State of Karnataka, (Krishna S. Dixit, J.), 2024 SCC OnLine Kar 12589 
H. Harish Kumar v. State of Karnataka, (Krishna S Dixit and Ramachandra D. Huddar, JJ.), 2025 

SCC OnLine Kar 15103 
H. Krishna Reddy v. State of Karnataka, (E.S. Indiresh, J.), 2024 SCC OnLine Kar 12947 
H. Lakshamavva v. State of Karnataka, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 12844 
H. Narasimhamurthy v. RTA, (N.S. Sanjay Gowda, J.), 2024 SCC OnLine Kar 12864 
H. Ramachandrappa v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 15273 
H. Ramakrishnappa v. State of Karnataka, (S. Sunil Dutt Yadav, J.), 2024 SCC OnLine Kar 12974 
H. Veerappa v. Deputy Commissioner, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 14772 
H.A. Anke Gowda v. BDA, (R Devdas, J.), 2025 SCC OnLine Kar 15274 
H.B. Shivakumar v. Gokulam Chits & Finance (P) Co. Ltd., (Suraj Govindaraj, J.), 2025 SCC OnLine 

Kar 14860 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806812
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806812
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807129
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807129
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806856
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806938
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807169
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806202
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806622
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807285
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806755
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806367
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806652
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806785
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806785
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807080
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807080
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807029
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807233
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806065
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807355
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806062
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806045
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807322
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806895
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806354
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806055
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806397
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806397
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806085
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806913
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806913
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806380
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806516
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806346
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807082
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806035
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806583
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807083
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806671
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806671


 - 23 - 

© EBC Publishing Pvt Ltd 

H.B. Yellanna v. Devendrappa, (H.P. Sandesh, J.), 2024 SCC OnLine Kar 12783 
H.C. Manjula v. High Court of Karnataka, (R. Nataraj, J.), 2025 SCC OnLine Kar 14909 
H.C. Nagaraju v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 14866 
H.C. Sakamma v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 15002 
H.D. Nanjunde Gowda v. Rajeshwari, (H.P. Sandesh, J.), 2024 SCC OnLine Kar 12769 
H.D. Narayan Swamy v. State of Karnataka, (Chillakur Sumalatha, J.), 2025 SCC OnLine Kar 

15419 
H.G. Basavanagowda v. B.S. Manjunatha Shetty, (M.I. Arun, J.), 2025 SCC OnLine Kar 15362 
H.K. Devaraju v. State of Karnataka, (S Sunil Dutt Yadav, J.), 2025 SCC OnLine Kar 15029 
H.K. Siddappa v. Assistant Commissioner, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 15355 
H.K. Traders v. Unity Small Finance Bank, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 15375 
H.M. Chandra Shetty v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 15367 
H.M. Mahadevappa v. P. Lokesha, (H.P. Sandesh, J.), 2024 SCC OnLine Kar 12747 
H.N. Meena v. Registrar & Administrative Officer, (R. Nataraj, J.), 2025 SCC OnLine Kar 15074 
H.N. Prabhakar v. State, (M. Nagaprasanna, J.), 2024 SCC OnLine Kar 12862 
H.N. Prasanna v. State of Karnataka, (R. Devdas, J.), 2024 SCC OnLine Kar 12937 
H.R. Annapoorna v. Srinivasa, (H.P. Sandesh, J.), 2024 SCC OnLine Kar 12740 
H.R. Suresh v. State of Karnataka, (Krishna S Dixit and Ramachandra D. Huddar, JJ.), 2025 SCC 

OnLine Kar 14754 
H.S. Bedi v. SBI, (K.V. Aravind, J.), 2024 SCC OnLine Kar 12972 
H.S. Nagaraju v. H.S. Anjanappa, (M.I. Arun, J.), 2025 SCC OnLine Kar 14959 
H.S. Raghavendra Swamy v. State of Karnataka, (Krishna S Dixit and Ramachandra D. Huddar, JJ.), 

2025 SCC OnLine Kar 15153 
H.S. Shwetha v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 15044 
H.V. Krishnamurthy v. Jayaramaiah, (H.T. Narendra Prasad, J.), 2025 SCC OnLine Kar 14757 
H.V. Venkatesh v. P.V. Padmavathi, (H.P. Sandesh, J.), 2024 SCC OnLine Kar 12767 
Halaswamy Y.C. v. Panchayath Development Officer, (S Sunil Dutt Yadav, J.), 2025 SCC OnLine 

Kar 15322 
Hanamasagar Urban Coop. Bank Ltd. v. State of Karnataka, (Pradeep Singh Yerur, J.), 2024 SCC 

OnLine Kar 12834 
Hanamegouda v. State of Karnataka, (Rajesh Rai K., J.), 2024 SCC OnLine Kar 12556 
Hanamegouda v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 12547 
Hanmanth Rathod v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 12565 
Hanmantrayagouda v. Piramal Capital & Housing Finance Ltd., (Chillakur Sumalatha, J.), 2025 

SCC OnLine Kar 15458 
Hanumanal Gavisiddappa v. State of Karnataka, (S. Rachaiah, J.), 2024 SCC OnLine Kar 12494 
Hanumantha Bhovi v. State of Karnataka, (R Devdas, J.), 2025 SCC OnLine Kar 14828 
Hanumantha Temple v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 14925 
Hanumanthappa v. Appasaheb, (M.G. Uma, J.), 2025 SCC OnLine Kar 15089 
Hanumantharayappa v. State of Karnataka, (Hemant Chandangoudar, J.), 2025 SCC OnLine Kar 

15249 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806498
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806720
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806677
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806813
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806296
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807228
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807228
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807171
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806839
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807164
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807184
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807176
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806284
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806884
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806519
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806374
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806279
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806565
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806565
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806550
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806770
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806963
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806854
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806568
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806493
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807131
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807131
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806330
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806330
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806188
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806449
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806196
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807267
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807267
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806434
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806639
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806736
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806899
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807059
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807059


 - 24 - 

© EBC Publishing Pvt Ltd 

Hanumantharayappa v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 15244 
Hanumegowda v. State of Karnataka, (S Sunil Dutt Yadav, J.), 2025 SCC OnLine Kar 15374 
Hari Construction'R v. CCT, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 15187 
Harsha D. v. Prabha N. Prasad, (N.S. Sanjay Gowda, J.), 2024 SCC OnLine Kar 12675 
Helpline Industries v. Deputy Commissioner, (Chillakur Sumalatha, J.), 2025 SCC OnLine Kar 

15467 
Hemnath Pushparaj v. CIT, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 15553 
Hindustan Constructions v. K.G. Nath, (N.V. Anjaria, C.J. and K.V. Aravind, J.), 2024 SCC OnLine 

Kar 12466 
Hirnayakeshisahakari Sakkare v. State of Karnataka, (M.G. Uma, J.), 2025 SCC OnLine Kar 15401 
HMT Machine Tools Ltd. v. Jayaram V.L., (N.V. Anjaria, C.J. and Krishna S. Dixit, J.), 2024 SCC 

OnLine Kar 12820 
Hodrali Srinivas Gururaj v. Veena, (H.T. Narendra Prasad, J.), 2025 SCC OnLine Kar 15369 
Hombalamma v. State of Karnataka, (S Sunil Dutt Yadav, J.), 2025 SCC OnLine Kar 15191 
Honappa S.T. v. State of Karnataka, (E.S. Indiresh, J.), 2024 SCC OnLine Kar 12868 
Honnamma v. Union Bank of India, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 14982 
Honnurswamy v. State of Karnataka, (V. Srishananda, J.), 2024 SCC OnLine Kar 12524 
Hotel Town Place v. CCT, (Anant Ramanath Hegde, J.), 2025 SCC OnLine Kar 15437 
Hu Xiaolin v. State of Karnataka, (M. Nagaprasanna, J.), 2024 SCC OnLine Kar 12453 
Huchamma v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 15100 
Huligemma v. State of Karnataka, (M.G. Uma, J.), 2025 SCC OnLine Kar 15403 
Hungenahali Narasimha Narasimha v. CIT, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 15016 
IFFCO-TOKIO General Insurance Co. Ltd. v. Siddarth, (Venkatesh Naik T., J.), 2024 SCC OnLine 

Kar 12683 
Indone Technologies (P) Ltd. v. Commissioner of Central Tax, (S.R. Krishna Kumar, J.), 2025 SCC 

OnLine Kar 15495 
Indu C. Tandel v. Commr., (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 12858 
Inspira Builders LLP v. Raja Udayashankar, (H.T. Narendra Prasad, J.), 2025 SCC OnLine Kar 

15281 
Institute for Manpower Planning & Career Training (Impact) v. Commr., Bruhath Bangalore 

Mahanagara Palike, (H.T. Narendra Prasad, J.), 2024 SCC OnLine Kar 12978 
Irappa v. Fakkiragouda, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 12824 
Irayya v. State of Karnataka, (Anant Ramanath Hegde, J.), 2025 SCC OnLine Kar 15429 
Isamma v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 14797 
J. Jagitha Phani Sai Eswari v. Karnataka Veterinary, (Anant Ramanath Hegde, J.), 2025 SCC 

OnLine Kar 15416 
J. Konda Reddy v. BDA, (R Devdas, J.), 2025 SCC OnLine Kar 15356 
J. Nagasravai v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 14824 
J. Nagasravani v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 14819 
J.K. Jagadish v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 15056 
J.N. Stone Products v. CCT, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 15524 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807054
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807183
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806997
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806098
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807276
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807276
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807362
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806147
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806147
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807210
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806133
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806133
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807178
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807001
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806348
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806793
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806171
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807246
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806412
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806910
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807212
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806827
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806248
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806248
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807304
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807304
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806343
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807090
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807090
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806389
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806509
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807238
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806608
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807225
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807225
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807165
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806635
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806630
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806866
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807333


 - 25 - 

© EBC Publishing Pvt Ltd 

J.R. Rakesh v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 14864 
Jaffar Sab v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 12572 
Jagadeesh R. v. KPTCL, (R. Nataraj, J.), 2025 SCC OnLine Kar 14880 
Jagadeesh v. Basammanni, (H.P. Sandesh, J.), 2024 SCC OnLine Kar 12746 
Jagadish N.C. v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 15037 
Jagadish V. v. S.V. Nagaraj, (H.P. Sandesh, J.), 2024 SCC OnLine Kar 12784 
Jaiprakash C. v. J. Chikkarajappa, (M.I. Arun, J.), 2025 SCC OnLine Kar 14933 
James V Bird v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 15102 
Janakamma v. Ramaswamy Iyengar, (H.P. Sandesh, J.), 2024 SCC OnLine Kar 12792 
Janakamma v. State of Karnataka, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 14812 
Janardhan v. Regional Manager, (Jyoti Mulimani, J.), 2024 SCC OnLine Kar 12696 
Javarappa v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 15008 
Javeed Ali v. State of Karnataka, (BM Shyam Prasad, J.), 2025 SCC OnLine Kar 15336 
Jayalakshmamma v. Narayanamma, (H.P. Sandesh, J.), 2024 SCC OnLine Kar 12743 
Jayalakshmamma v. Siddalingeswara Gruhanirmana Sahakara Sangha (Niyamitha), (Anu 

Sivaraman and Anant Ramanath Hegde, JJ.), 2024 SCC OnLine Kar 12712 
Jayalakshmamma v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 14751 
Jayalakshmi v. R. Sunanda, (M.I. Arun, J.), 2025 SCC OnLine Kar 15004 
Jayamma v. Channamma, (H.P. Sandesh, J.), 2024 SCC OnLine Kar 12791 
Jayaraj K.S. v. CTO, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 15333 
Jayashree S. Bhat v. Nagarj Ghate, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 14945 
JMJ Contractors v. State of Karnataka, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 15325 
John Mathew v. Betzy Baboos, (Pradeep Singh Yerur, J.), 2025 SCC OnLine Kar 15051 
Joint Commr. of Customs v. Pavan Enterprises, (Krishna S. Dixit and Ramachandra D. Huddar, JJ.), 

2024 SCC OnLine Kar 12801 
Joseph's University v. Kum. Niriksha V., (N.V. Anjaria, C.J. and K.V. Aravind, J.), 2024 SCC 

OnLine Kar 12815 
JSSMVP Employees House Building Coop. Society v. CIT, (S.R. Krishna Kumar, J.), 2025 SCC 

OnLine Kar 15400 
JSW Steel Ltd. v. State of Karnataka, (M. Nagaprasanna, J.), 2024 SCC OnLine Kar 12841 
K. Bhagyalakshmi v. Assistant Commissioner, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 15229 
K. Geetha Shenoy v. State of Karnataka, (E.S. Indiresh, J.), 2024 SCC OnLine Kar 12897 
K. Made Gowda v. Lakshmamma, (Krishna S. Dixit and Ramachandra D. Huddar, JJ.), 2024 SCC 

OnLine Kar 12708 
K. Mahadevu v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 14761 
K. Naga Subbareddy v. Ashwathnarayana N., (M. Nagaprasanna, J.), 2024 SCC OnLine Kar 12597 
K. Natarajan v. H.M. Kalander, (H.T. Narendra Prasad, J.), 2025 SCC OnLine Kar 15358 
K. Prasanna Kumar Shetty v. Marigowda, (Krishna S. Dixit and Ramachandra D. Huddar, JJ.), 2024 

SCC OnLine Kar 12718 
K. Prema v. Archana Lokesh, (M.G. Uma, J.), 2024 SCC OnLine Kar 12938 
K. Shakeela v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 14804 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806675
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806452
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806691
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806490
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806847
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806499
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806744
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806912
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806308
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806623
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806054
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806819
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807145
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806281
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806262
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806562
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806815
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806501
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807142
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806756
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807134
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806861
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806316
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806320
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806320
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807209
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807209
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806061
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807039
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806358
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806411
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806411
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806572
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806457
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807167
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806264
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806264
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806013
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806615


 - 26 - 

© EBC Publishing Pvt Ltd 

K. Sreeedhar v. High Court of Karnataka, (N.V. Anjaria, C.J. and M.I. Arun, J.), 2025 SCC OnLine 
Kar 15544 

K. Suguna v. Bruhat Bengaluru Mahanagara Palike, (S Sunil Dutt Yadav, J.), 2025 SCC OnLine Kar 
14920 

K. Vijay Kumar v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 14830 
K. Yellamma v. Assistant Commissioner, (M.G. Uma, J.), 2025 SCC OnLine Kar 15134 
K.A. Papanna v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 14743 
K.B. Krishnamurthy v. Commr., (Krishna S. Dixit, J.), 2024 SCC OnLine Kar 12734 
K.B. Manjunath v. State of Karnataka, (S Sunil Dutt Yadav, J.), 2025 SCC OnLine Kar 14900 
K.B. Yashodamma v. Bruhat Bengaluru Mahanagara Palike, (S Sunil Dutt Yadav, J.), 2025 SCC 

OnLine Kar 14916 
K.C. Shivaram v. State of Karnataka, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 15162 
K.D. Doddappa v. Billaiah, (J.M. Khazi, J.), 2024 SCC OnLine Kar 12697 
K.H. Gowder v. State, (SG Pandit and C.M. Poonacha, JJ.), 2025 SCC OnLine Kar 15395 
K.J. Dharmappa v. State of Karnataka, (R. Nataraj, J.), 2025 SCC OnLine Kar 15116 
K.J.P. Chaudhary v. P. Ramachandra, (Jyoti Mulimani, J.), 2024 SCC OnLine Kar 13002 
K.M. Saliha v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 14843 
K.M. Vishwanath v. India Bulls Commercial Credit Ltd., (M. Nagaprasanna, J.), 2025 SCC OnLine 

Kar 15305 
K.N. Honnegowda v. Joint Director Regional Land Records, (NS Sanjay Gowda, J.), 2025 SCC 

OnLine Kar 15169 
K.N. Muralikrishna v. Chief Secretary, (BM Shyam Prasad, J.), 2025 SCC OnLine Kar 15332 
K.N. Sheshadri Gowda v. Bruhat Bengaluru Mahanagara Palike, (S Sunil Dutt Yadav, J.), 2025 SCC 

OnLine Kar 15007 
K.R. Jagadish v. Bruhath Bengaluru Mahanagara Palike, (S Sunil Dutt Yadav, J.), 2025 SCC OnLine 

Kar 15066 
K.R. Narasimhamurthy v. State of Karnataka, (N.S. Sanjay Gowda, J.), 2024 SCC OnLine Kar 12975 
K.R. Siddalingakumar v. Jayanna, (S. Rachaiah, J.), 2024 SCC OnLine Kar 12655 
K.R. Susheelamma v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 15251 
K.R. Venkataraju v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 14787 
K.S. Nagesh v. BDA, (M.G.S. Kamal, J.), 2025 SCC OnLine Kar 15221 
K.S. Vivek v. State of Karnataka, (M.G. Uma, J.), 2024 SCC OnLine Kar 12613 
K.T. Venkatesh v. Edelweiss Asset Reconstruction Co. Ltd., (M. Nagaprasanna, J.), 2025 SCC OnLine 

Kar 15137 
Kadarlinga Recreation Assn. v. State of Karnataka, (Sachin Shankar Magadum, J.), 2024 SCC 

OnLine Kar 12838 
Kalaivani v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 15034 
Kalakanagouda v. Shivabasappa, (Anant Ramanath Hegde, J.), 2024 SCC OnLine Kar 12722 
Kaleem Ahmad Khan v. State of Karnataka, (Sreenivas Harish Kumar and S. Rachaiah, JJ.), 2024 

SCC OnLine Kar 13014 
Kalegowda v. Nanjaiah, (H.P. Sandesh, J.), 2024 SCC OnLine Kar 12745 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807353
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807353
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806731
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806731
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806641
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806944
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806554
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806274
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806711
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806727
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806727
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806972
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806115
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807204
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806926
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806400
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806654
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807114
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807114
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806979
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806979
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807141
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806818
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806818
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806876
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806876
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806102
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806020
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807061
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806598
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807031
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806219
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806947
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806947
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806513
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806513
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806844
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806484
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806076
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806076
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806283


 - 27 - 

© EBC Publishing Pvt Ltd 

Kallanagouda v. Land Tribunal Bilagi, (M.G. Uma, J.), 2025 SCC OnLine Kar 15104 
Kalluru Sarasija Mohan v. Ashwathnarayana N., (M. Nagaprasanna, J.), 2024 SCC OnLine Kar 

12600 
Kamalamma v. L. Nagaraju, (H.P. Sandesh, J.), 2024 SCC OnLine Kar 12744 
Kamarunnisa v. Mehiboobali, (Sreenivas Harish Kumar and T.G. Shivashankare Gowda, JJ.), 2023 

SCC OnLine Kar 1581 
Kannaika High School v. Commr., (H.T. Narendra Prasad, J.), 2024 SCC OnLine Kar 12963 
Kapali Trading Co. v. State of Karnataka, (BM Shyam Prasad, J.), 2025 SCC OnLine Kar 15057 
Karnatak Goa Pradesh Maheshwari Sabha Society v. State of Karnataka, (Jyoti Mulimani, J.), 2024 

SCC OnLine Kar 12898 
Karnataka Examination Authority v. State of Karnataka, (Anu Sivaraman and Anant Ramanath 

Hegde, JJ.), 2024 SCC OnLine Kar 12996 
Karnataka Karmikara Vedike v. State of Karnataka, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 

15224 
Karnataka Public Service Commission v. Kumaraswamy M., (Anu Sivaraman and Anant Ramanath 

Hegde, JJ.), 2024 SCC OnLine Kar 12967 
Karnataka Public Works Department v. Union of India, (M. Nagaprasanna, J.), 2025 SCC OnLine 

Kar 15164 
Karnataka SRTC v. T.R. Manikanta, (Jyoti Mulimani, J.), 2024 SCC OnLine Kar 12457 
Karnataka SRTC v. V.S. Mohan Kumar, (Jyoti Mulimani, J.), 2024 SCC OnLine Kar 13011 
Karnataka State Seed & Organic Certification Agency v. CIT, (Krishna S. Dixit and Ramachandra D. 

Huddar, JJ.), 2024 SCC OnLine Kar 12681 
Kasavva v. Rajashekar, (Shivashankar Amarannavar, J.), 2025 SCC OnLine Kar 15583 
Kathyayini K.R. v. N.C. Raju, (H.T. Narendra Prasad, J.), 2025 SCC OnLine Kar 15357 
Kavya v. Krishna Prasad A.R., (H.T. Narendra Prasad, J.), 2025 SCC OnLine Kar 15381 
Keerthik Gowda v. State of Karnataka, (Hemant Chandangoudar, J.), 2025 SCC OnLine Kar 15361 
Kempaiah v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 14955 
Kempeeranna v. State of Karnataka, (R Devdas, J.), 2025 SCC OnLine Kar 15135 
Khadir Sab v. Commr., (R. Nataraj, J.), 2024 SCC OnLine Kar 12895 
Khaja Moinuddin v. State, (C.M. Joshi, J.), 2024 SCC OnLine Kar 12551 
Khatoon Bee v. State of Karnataka, (S.R. Krishna Kumar, J.), 2024 SCC OnLine Kar 12928 
Kiran Kumar K.J. v. State of Karnataka, (M. Nagaprasanna, J.), 2024 SCC OnLine Kar 12640 
Kiran Kumar Mahaveer v. State of Karnataka, (S Sunil Dutt Yadav, J.), 2025 SCC OnLine Kar 15279 
Kiran Kumar v. Director General ASI, (R. Nataraj, J.), 2025 SCC OnLine Kar 15354 
Kiran R. v. Prasanna U., (Shivashankar Amarannavar, J.), 2024 SCC OnLine Kar 12515 
Kiran v. Poornima, (Shivashankar Amarannavar, J.), 2025 SCC OnLine Kar 15388 
Kiran v. State of Karnataka, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 14749 
Kithannahalli Channigarangappa Ramesh v. CIT, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 

15520 
Kn Satish v. K.N. Balasubramanya, (H.T. Narendra Prasad, J.), 2025 SCC OnLine Kar 15079 
Kodagu Dakshina Kannada v. CIT, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 15562 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806914
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806458
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806458
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806282
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805990
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805990
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806544
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806867
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806006
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806006
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806410
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807034
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807034
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806140
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806974
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806974
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806131
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806407
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806247
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807392
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807166
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807190
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807170
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806766
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806945
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806532
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806044
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806369
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806234
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807088
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807163
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806164
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807197
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806560
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807329
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807329
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806889
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807371


 - 28 - 

© EBC Publishing Pvt Ltd 

Kotak Mahindra Bank Ltd. v. Kalyani Tech Park (P) Ltd., (Krishna S Dixit and Ramachandra D. 
Huddar, JJ.), 2025 SCC OnLine Kar 14904 

Krishna Chaithanya Varma v. District Commissioner, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 
14854 

Krishna Naik v. State of Karnataka, (M.G. Uma, J.), 2024 SCC OnLine Kar 12632 
Krishna Reddy v. State, (N.S. Sanjay Gowda, J.), 2024 SCC OnLine Kar 12605 
Krishnamma v. State of Karnataka, (E.S. Indiresh, J.), 2024 SCC OnLine Kar 12912 
Krishnamurthy O v. Karnataka Bank, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 15139 
Krishnamurthy v. Commr., (E.S. Indiresh, J.), 2024 SCC OnLine Kar 12913 
Krishnamurthy v. State of Karnataka, (K.S. Mudagal, J.), 2024 SCC OnLine Kar 12544 
Krishnamurthy v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 14999 
Krishnamurthy v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 14998 
Krishnappa Jamader v. Inspector General of Police, (H.T. Narendra Prasad and K.V. Aravind, JJ.), 

2024 SCC OnLine Kar 12807 
Krishnappa Sampigehalli Muninanjappa v. CIT, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 

15497 
Krishnappa v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 15020 
Krishnegowda M.N. v. State of Karnataka, (R Devdas, J.), 2025 SCC OnLine Kar 15131 
Krishnegowda P.K. v. State of Karnataka, (M.G. Uma, J.), 2024 SCC OnLine Kar 12604 
Kruthika G. v. Rajiv Gandhi University of Health Sciences, (S. Sunil Dutt Yadav, J.), 2024 SCC 

OnLine Kar 13013 
KTR Constructions v. State of Karnataka, (M. Nagaprasanna, J.), 2024 SCC OnLine Kar 12936 
Kudla Rampage v. Harshendra Kumar D., (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 15588 
Kum Bhavana N v. Nagaraju S, (Hemant Chandangoudar, J.), 2025 SCC OnLine Kar 15199 
Kumaraiah v. Muddappa, (H.P. Sandesh, J.), 2024 SCC OnLine Kar 12771 
Kumari Champaka N. v. State of Karnataka, (B.M. Shyam Prasad, J.), 2024 SCC OnLine Kar 12927 
Kushalappa Gowda K v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 15380 
Kusuma v. K. Mohammad, (C.M. Poonacha, J.), 2024 SCC OnLine Kar 12695 
Kutagula Sajan Basha v. Rajiv Gandhi University of Health Sciences, (S. Sunil Dutt Yadav, J.), 2024 

SCC OnLine Kar 12839 
L & T Realty Developers Ltd. v. CCT, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 15096 
L. Channamalla Reddy v. State of Karnataka, (Hemant Chandangoudar, J.), 2025 SCC OnLine Kar 

15108 
L.C. Lakshmamma v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 14820 
L.N. Haleshappa v. Divisional Controller, KSRTC, (Jyoti Mulimani, J.), 2024 SCC OnLine Kar 12878 
L.R. Prasanna Kumar v. Saravana Eswar P. Kumar, (H.T. Narendra Prasad, J.), 2025 SCC OnLine 

Kar 14838 
L.V. Traders v. Department of Backward Classes Welfare, (M. Nagaprasanna, J.), 2025 SCC OnLine 

Kar 15061 
Lakshmamma v. State of Karnataka, (Krishna S. Dixit and Ramachandra D. Huddar, JJ.), 2024 SCC 

OnLine Kar 12804 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806715
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806665
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806665
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806466
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806459
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806360
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806949
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806361
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806042
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806810
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806809
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806060
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807306
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807306
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806831
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806941
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806213
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806553
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806553
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806373
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807397
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807009
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806298
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806368
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807189
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806002
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806514
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806514
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806906
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806918
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806918
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806631
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806352
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806649
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806649
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806871
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806871
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806503
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806503


 - 29 - 

© EBC Publishing Pvt Ltd 

Lakshmamma v. State of Karnataka, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 14771 
Lakshmamma v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 15155 
Lakshmana Poojary v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 14906 
Lakshmi J.H. v. Umesh Henjarappa, (H.T. Narendra Prasad, J.), 2024 SCC OnLine Kar 12480 
Lakshmi Salian v. State of Karnataka, (Hemant Chandangoudar, J.), 2025 SCC OnLine Kar 15344 
Lakshmi Srinivas v. S.M. Bhagyalakshmi, (N.S. Sanjay Gowda, J.), 2024 SCC OnLine Kar 12545 
Lakshmi v. K.G. Manjunath, (H.T. Narendra Prasad, J.), 2025 SCC OnLine Kar 14986 
Lakshmikanth v. State of Karnataka, (E.S. Indiresh, J.), 2024 SCC OnLine Kar 12852 
LAO v. Sadashivappa, (R Devdas, J.), 2025 SCC OnLine Kar 14851 
Latha G. v. State of Karnataka, (N.V. Anjaria, C.J. and K.V. Aravind, J.), 2024 SCC OnLine Kar 

12467 
Latha v. Deputy-Thasildar Kankatte Hobli, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 15327 
Lavanya S. v. Janatha Education Society, (R. Nataraj, J.), 2025 SCC OnLine Kar 15347 
Laxman v. Commr., (Jyoti Mulimani, J.), 2024 SCC OnLine Kar 12889 
Laxmavva v. Sonawwa, (M.G. Uma, J.), 2025 SCC OnLine Kar 15402 
Laxmi v. Chandravathi, (H.P. Sandesh, J.), 2024 SCC OnLine Kar 12761 
Laxmipathi Naik v. Hanumanthappa S., (H.P. Sandesh, J.), 2024 SCC OnLine Kar 12665 
Laxmisagar v. State of Karnataka, (Chillakur Sumalatha, J.), 2025 SCC OnLine Kar 15475 
Lead Factory v. CCT, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 15170 
Lead Factory v. CCT, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 15560 
Leo Joseph v. Assistant Labour Commissioner, (BM Shyam Prasad, J.), 2025 SCC OnLine Kar 15149 
Lily Joseph v. K. Chandrashekar, (Hemant Chandangoudar, J.), 2025 SCC OnLine Kar 15370 
Lingaraju v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 14803 
Little Sisters of the Poor v. Regis Gabriel Caudrilllier, (H.P. Sandesh, J.), 2024 SCC OnLine Kar 

12701 
Lokesh v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 12573 
Luwa India (P) Ltd. v. State, (Jyoti Mulimani, J.), 2024 SCC OnLine Kar 13012 
M. Asha v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 15186 
M. Bhumika v. K. Vasanth Kumar, (H.T. Narendra Prasad, J.), 2024 SCC OnLine Kar 12489 
M. Devaraju v. State, (J.M. Khazi, J.), 2024 SCC OnLine Kar 12670 
M. Lakshimikantha v. State of Karnataka, (M.G. Uma, J.), 2024 SCC OnLine Kar 12635 
M. Narayana v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 15000 
M. Ramesh v. State of Karnataka, (E.S. Indiresh, J.), 2024 SCC OnLine Kar 12882 
M. Subramani v. State of Karnataka, (M. Nagaprasanna, J.), 2024 SCC OnLine Kar 12455 
M.C. Siddegowda v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 14793 
M.E. Electricals (P) Ltd. v. CIT, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 15534 
M.G. Gangadhara v. Appellate Authority Central Office, (Jyoti Mulimani, J.), 2024 SCC OnLine Kar 

12922 
M.I. Ahamed v. Prasun Banerjee, (S.G. Pandit and C.M. Poonacha, JJ.), 2024 SCC OnLine Kar 

12709 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806582
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806965
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806717
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806425
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807153
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806448
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806797
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806338
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806662
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806148
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806148
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807136
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807156
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806024
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807211
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806292
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806094
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807284
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806980
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807369
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806959
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807179
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806614
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806480
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806480
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806453
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806408
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806996
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806156
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806018
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806467
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806811
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806531
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806413
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806604
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807343
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806364
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806364
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806260
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806260


 - 30 - 

© EBC Publishing Pvt Ltd 

M.K. Lalitha v. State of Karnataka, (R. Nataraj, J.), 2025 SCC OnLine Kar 15196 
M.K. Thammaiah v. A. Mohan Kumar, (M. Nagaprasanna, J.), 2024 SCC OnLine Kar 12624 
M.K. Venkataramu v. Balaji Pothraj, (M.I. Arun, J.), 2025 SCC OnLine Kar 14934 
M.K. Yogish v. Puttaraju G.M., (Sreenivas Harish Kumar and J.M. Khazi, JJ.), 2024 SCC OnLine 

Kar 12687 
M.L. Nagarjuna v. State of Karnataka, (R Devdas, J.), 2025 SCC OnLine Kar 15041 
M.N. Chittiappa v. Sangeetha Medappa, (Krishna S. Dixit and Ramachandra D. Huddar, JJ.), 2024 

SCC OnLine Kar 12705 
M.P. Ramu v. M.K. Prabhuraj URS, (M.I. Arun, J.), 2025 SCC OnLine Kar 14952 
M.R. Padma Kom v. Deputy Commissioner, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 15019 
M.R. Ravi v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 14802 
M.S. Manjunatha v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 14826 
M.S. Savitha Jaydevappa v. State of Karnataka, (H.T. Narendra Prasad, J.), 2024 SCC OnLine Kar 

12952 
M.S. Shashidhar v. Sowmya, (Pradeep Singh Yerur, J.), 2025 SCC OnLine Kar 15552 
M.S. Vasudeva v. Bruhat Bangalore Mahanagara Palike, (S Sunil Dutt Yadav, J.), 2025 SCC OnLine 

Kar 14847 
M.T. Rangegowda v. BMTC, (Jyoti Mulimani, J.), 2024 SCC OnLine Kar 12984 
M.V. Nagaraj v. State, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 15536 
Machandra v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 12554 
Madeema Masjid v. Deputy Commissioner, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 15227 
Madegowda v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 14997 
Madhava v. Managing Director, (Sreenivas Harish Kumar and J.M. Khazi, JJ.), 2024 SCC OnLine 

Kar 12689 
Madhu Rao H.A. v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 15033 
Madhur Verghese v. Rajiv Gandhi University, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 

15548 
Madhuri v. Karnataka State Small Industries Development Corpn., (Chillakur Sumalatha, J.), 2025 

SCC OnLine Kar 15432 
Madivalavva v. State, (Rajendra Badamikar, J.), 2024 SCC OnLine Kar 12577 
Magna Electronics India (P) Ltd. v. Union of India, (S. Sunil Dutt Yadav, J.), 2024 SCC OnLine Kar 

13006 
Mahadevappa Madappa v. CTO, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 15504 
Mahadevappa Madappa v. CTO, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 15506 
Mahadevappa v. Ramanagowda, (Krishna S. Dixit, J.), 2024 SCC OnLine Kar 12532 
Mahadevappa v. Siddamallappa, (H.P. Sandesh, J.), 2024 SCC OnLine Kar 12749 
Mahadevi Basavanna v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 14910 
Mahadevi v. State of Karnataka, (S. Rachaiah, J.), 2024 SCC OnLine Kar 12530 
Maharudrappa v. Deputy Commissioner, (Chillakur Sumalatha, J.), 2025 SCC OnLine Kar 15418 
Mahathru Technologies v. Creative Infotech, (M. Nagaprasanna, J.), 2024 SCC OnLine Kar 12531 
Mahender Kumar Gupta v. CIT, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 15250 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807006
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806418
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806745
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806250
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806250
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806851
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806258
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806258
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806763
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806830
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806613
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806637
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806540
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806540
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807361
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806658
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806658
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806393
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807345
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806186
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807037
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806808
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806417
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806417
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806843
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807357
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807357
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807241
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807241
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805995
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806403
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806403
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807313
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807315
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806080
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806111
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806721
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806176
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807227
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806177
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807060


 - 31 - 

© EBC Publishing Pvt Ltd 

Mahendra S v. Registrar (Evaluation), (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 15222 
Mahendra Soni v. CCT, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 15518 
Mahesh Kumar K.M. v. State of Karnataka, (K. Somashekar and Umesh M. Adiga, JJ.), 2024 SCC 

OnLine Kar 12934 
Mahesh. N.B. v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 15111 
Mahesh v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 12549 
Mahesha G. v. State, (M.G. Uma, J.), 2024 SCC OnLine Kar 12586 
Mahesha v. Registrar of Cop. Society, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 15133 
Maiboobsab v. Sayyad, (C.M. Joshi, J.), 2024 SCC OnLine Kar 12686 
Malatesh Murthy v. Secretary Urban Development Authority, (S Sunil Dutt Yadav, J.), 2025 SCC 

OnLine Kar 15326 
Malike Saba v. State of Karnataka, (M.G. Uma, J.), 2024 SCC OnLine Kar 12542 
Mallaiah Malavalli Basavaraju v. Union of India, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 

15295 
Mallappa v. State of Karnataka, (Chillakur Sumalatha, J.), 2025 SCC OnLine Kar 15421 
Mallappa v. State of Karnataka, (M.G. Uma, J.), 2025 SCC OnLine Kar 15054 
Mallayya v. Deputy Commissioner, (M.G. Uma, J.), 2025 SCC OnLine Kar 15386 
Malleshappa v. Gangamma, (M.G.S. Kamal, J.), 2024 SCC OnLine Kar 12777 
Mallikarjun v. State of Karnataka, (Anant Ramanath Hegde, J.), 2025 SCC OnLine Kar 15417 
Mallikarjuna v. H. Manjunatha, (M.G.S. Kamal, J.), 2025 SCC OnLine Kar 14845 
Mamatha G.C. v. State of Karnataka, (Krishna S Dixit and Ramachandra D. Huddar, JJ.), 2025 SCC 

OnLine Kar 15284 
Management of St. Francis Xavier Girls v. Chander Singh, (Jyoti Mulimani, J.), 2024 SCC OnLine 

Kar 12923 
Management of Waterjet Engineers v. K.S. Nanjundaswamy, (Jyoti Mulimani, J.), 2024 SCC OnLine 

Kar 12960 
Management S.J.R.C. Educational Society (R) v. Principal Secretary, (Krishna S. Dixit and 

Ramachandra D. Huddar, JJ.), 2024 SCC OnLine Kar 12806 
Managing Director v. Raju, (Jyoti Mulimani, J.), 2024 SCC OnLine Kar 12907 
Managing Director v. Siddaraya Bheemaraya Loni, (Jyoti Mulimani, J.), 2024 SCC OnLine Kar 

12891 
Manakchand Salecha v. Manakchand Kothari, (N.V. Anjaria, C.J. and K.V. Aravind, J.), 2024 SCC 

OnLine Kar 12463 
Manappuram Finance Ltd. v. State of Karnataka, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 

15311 
Manjamma v. Palamma, (M.I. Arun, J.), 2025 SCC OnLine Kar 14895 
Manjula v. Authorized Officer, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 15220 
Manjula v. K.G. Pramod Kumar, (H.P. Sandesh, J.), 2024 SCC OnLine Kar 12754 
Manjunath. H v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 14879 
Manjunatha A.V. v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 14796 
Manjunatha K.G. v. State of Karnataka, (R Devdas, J.), 2025 SCC OnLine Kar 15280 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807032
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807327
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806012
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806012
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806921
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806450
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806204
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806943
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806051
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807135
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807135
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806447
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807104
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807104
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807230
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806864
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807195
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806003
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807226
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806656
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807093
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807093
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806365
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806365
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806542
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806542
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806117
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806030
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806026
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806026
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806145
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806145
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807120
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807120
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806706
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807030
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806416
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806690
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806607
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807089


 - 32 - 

© EBC Publishing Pvt Ltd 

Manjunatha v. State of Karnataka, (Sreenivas Harish Kumar and S. Rachaiah, JJ.), 2024 SCC 
OnLine Kar 12509 

Manjushree Bar v. State of Karnataka, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 14835 
Manohar Bharathi v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 14810 
Manohara v. Bangalore Water Supply & Sewerage Board, (R. Nataraj, J.), 2025 SCC OnLine Kar 

15032 
Manoj Kumar R. v. State of Karnataka, (M.G. Uma, J.), 2024 SCC OnLine Kar 12594 
Manoj Kumar v. Canara Bank Ltd., (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 14939 
Manoj Naik v. State of Karnataka, (Jyoti Mulimani, J.), 2024 SCC OnLine Kar 12903 
Maraganakunte Primary Agriculture Coop. Society Ltd. v. State of Karnataka, (Suraj Govindaraj, J.), 

2025 SCC OnLine Kar 15309 
Marala Reddy Sreenivas v. CIT, (Krishna S. Dixit and Ramachandra D. Huddar, JJ.), 2024 SCC 

OnLine Kar 12800 
Mariyappa v. State of Karnataka, (M.G. Uma, J.), 2024 SCC OnLine Kar 12593 
Marthoma Church v. State of Karnataka, (S Sunil Dutt Yadav, J.), 2025 SCC OnLine Kar 15276 
Maruteppa v. Deputy Commissioner, (M.G. Uma, J.), 2025 SCC OnLine Kar 15557 
Maruthi Ready Mix v. Bank of Baroda, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 15178 
Maruthi Slab & Tiles v. Karuru Vysya Bank Ltd., (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 

14896 
Maruthi Vidya Mandira Primary School v. State of Karnataka, (S.R. Krishna Kumar, J.), 2025 SCC 

OnLine Kar 15217 
Masroor Pasha v. Sahana Ahmadi Yusuf, (M.G.S. Kamal, J.), 2025 SCC OnLine Kar 14950 
Master Asil Anwar Ali Nathani v. State of Karnataka, (S. Sunil Dutt Yadav, J.), 2024 SCC OnLine 

Kar 12940 
Mavinakere Estate v. Arvind J. Kotecha, (Jyoti Mulimani, J.), 2024 SCC OnLine Kar 12730 
Maya B. Sridhar v. State of Karnataka, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 15141 
Mayige Kumar Gowda v. CIT, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 15368 
Megha B.R. v. BDA, (R Devdas, J.), 2025 SCC OnLine Kar 15012 
Meghashyam I.G. v. State of Karnataka, (N.V. Anjaria, C.J. and K.V. Aravind, J.), 2024 SCC 

OnLine Kar 12935 
Mehaboob v. Director, (H.T. Narendra Prasad and K.V. Aravind, JJ.), 2024 SCC OnLine Kar 

12688 
Mehaboobi v. Makthumsab, (C.M. Poonacha, J.), 2024 SCC OnLine Kar 12736 
Mevindi Veeresha v. Harihar Town Police Station, (M. Nagaprasanna, J.), 2024 SCC OnLine Kar 

12452 
Mirza Khursheed Baig v. State of Karnataka, (Rajendra Badamikar, J.), 2024 SCC OnLine Kar 12582 
Miss Disha v. State of Karnataka, (M.G.S. Kamal, J.), 2024 SCC OnLine Kar 12836 
MMB Bricks v. Canara Bank, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 14962 
Mohammad Irfan v. Archaeological Survey of India, (R. Nataraj, J.), 2025 SCC OnLine Kar 15092 
Mohan J. v. State of Karnataka, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 12995 
Mohan Kumar P v. Director General & Inspector General of Police, (K.S. Mudagal and M.G.S. 

Kamal, JJ.), 2025 SCC OnLine Kar 15498 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806079
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806079
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806646
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806621
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806842
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806842
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806206
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806750
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806010
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807118
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806315
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806315
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806456
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807085
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807366
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806988
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806707
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806707
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807027
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807027
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806761
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806536
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806536
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806487
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806951
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807177
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806823
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806372
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806372
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806052
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806052
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806488
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806420
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806420
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805998
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806511
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806773
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806902
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806016
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807307


 - 33 - 

© EBC Publishing Pvt Ltd 

Mohanakumari K.R. v. State of Karnataka, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 15259 
Mohd. Ahmed Hussain v. Union of India, (V. Srishananda, J.), 2024 SCC OnLine Kar 12915 
Mohd. Ameen Mukhtiyar v. Karnataka State Board, (S.G. Pandit, J.), 2025 SCC OnLine Kar 15013 
Mohd. Aslam v. Deputy Commissioner, (R Devdas, J.), 2025 SCC OnLine Kar 15098 
Mohd. Azeemuddin v. Kotak Mahindra Bank Ltd., (Shivashankar Amarannavar, J.), 2025 SCC 

OnLine Kar 15582 
Mohd. Basheer v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 12550 
Mohd. Faheem v. Deputy Commissioner Bidar, (Chillakur Sumalatha, J.), 2025 SCC OnLine Kar 

15483 
Mohd. Irshad v. Director Agricultural Produce Marketing Committee, (BM Shyam Prasad, J.), 2025 

SCC OnLine Kar 15378 
Mohd. Jalaluddin v. State of Karnataka, (Anant Ramanath Hegde, J.), 2025 SCC OnLine Kar 15444 
Mohd. Javeed v. Assistant Executive Engineer, (Chillakur Sumalatha, J.), 2025 SCC OnLine Kar 

15454 
Mohd. Mansoor Khan v. Enforcement Directorate, (Sreenivas Harish Kumar, J.), 2024 SCC OnLine 

Kar 12538 
Mohd. Parvez Ali v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 12562 
Mohd. Rafiq v. Bidar District Administrative Officer, (Chillakur Sumalatha, J.), 2025 SCC OnLine 

Kar 15466 
Mohd. Saleem v. State, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 12612 
Mohd. Siddiq v. Girish K. Nashi, (H.T. Narendra Prasad, J.), 2025 SCC OnLine Kar 14762 
Mohini Rai v. State of Karnataka, (E.S. Indiresh, J.), 2024 SCC OnLine Kar 13008 
Mohsin Khan v. Passport Authority of India, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 15159 
Monica Malini Mannath v. Bruhat Bengaluru Mahanagara Palike, (N.V. Anjaria, C.J. and M.I. 

Arun, J.), 2025 SCC OnLine Kar 15194 
Moulana Sayed Mohiuddin Hussaini Peerzade v. State of Karnataka, (M. Nagaprasanna, J.), 2025 

SCC OnLine Kar 15082 
Muchnur Hemachandrappa Devaraj v. CIT, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 15493 
Mujamil v. State of Karnataka, (C.M. Joshi, J.), 2024 SCC OnLine Kar 12548 
Mukund Venkataraman v. State of Karnataka, (Mohammad Nawaz, J.), 2025 SCC OnLine Kar 15490 
Muneer v. State of Karnataka, (H.P. Sandesh, J.), 2024 SCC OnLine Kar 12615 
Munihanumaiah v. State of Karnataka, (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 12851 
Munikrishnappa v. M. Sampangi, (H.T. Narendra Prasad, J.), 2025 SCC OnLine Kar 14760 
Muniraju v. Deputy Commissioner, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 14899 
Muniyamma v. A.K. Chinnappa, (H.P. Sandesh, J.), 2024 SCC OnLine Kar 12798 
Muniyamma v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 15117 
Muniyamma v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 15245 
Muniyappa Rajanna v. CIT, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 14994 
Munnena Gopinath v. State, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 12596 
Murigavva v. State of Karnataka, (M.G. Uma, J.), 2025 SCC OnLine Kar 15144 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807069
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806066
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806824
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806908
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807391
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807391
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806185
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807292
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807292
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807187
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807187
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807253
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807263
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807263
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806081
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806081
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806193
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807275
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807275
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806218
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806573
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806405
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806969
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807004
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806892
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806892
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807302
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806043
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807299
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806134
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806142
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806571
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806710
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806314
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806927
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807055
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806805
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806208
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806954


 - 34 - 

© EBC Publishing Pvt Ltd 

Murulidhara v. State of Karnataka, (SG Pandit and C.M. Poonacha, JJ.), 2025 SCC OnLine Kar 
15385 

Mustaq Ahmed v. Karnataka State Board of Auqaf, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 
15587 

Mustufa v. State of Karnataka, (Anant Ramanath Hegde, J.), 2025 SCC OnLine Kar 15431 
Muttappa v. Sangappa, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 12833 
Mythili Prabhakar Harave v. Bangalore University, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 

15526 
N. Anand Rao v. K.R. Radhika, (Mohammad Nawaz and T.G. Shivashankare Gowda, JJ.), 2024 SCC 

OnLine Kar 12702 
N. Ashok v. State of Karnataka, (Krishna S Dixit and Ramachandra D. Huddar, JJ.), 2025 SCC 

OnLine Kar 14789 
N. Devaraju v. B.N. Nataraj, (M.I. Arun, J.), 2025 SCC OnLine Kar 14765 
N. Nanjappa v. BDA, (M.G.S. Kamal, J.), 2025 SCC OnLine Kar 14894 
N. Premakumar v. Deputy Commissioner, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 15065 
N. Shankarappa v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 15053 
N. Shankarnag v. Siddamma B., (H.P. Sandesh, J.), 2024 SCC OnLine Kar 12794 
N. Umesha v. Bhagyamma, (H.P. Sandesh, J.), 2024 SCC OnLine Kar 12796 
N. Vadiraja (Dr) v. Mohd. Mohsin, (N.V. Anjaria, C.J. and T.G. Shivashankare Gowda, J.), 2024 

SCC OnLine Kar 12465 
N.B. Vasu v. Hinduja Housing Finance Ltd., (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 14889 
N.N. Ispat v. Bharath Infra Exports & Imports Ltd., (G. Basavaraja, J.), 2025 SCC OnLine Kar 

15573 
N.N. Ispat v. Bharath Infra Exports & Imports Ltd., (G. Basavaraja, J.), 2025 SCC OnLine Kar 

15574 
N.N. Ispat v. Bharath Infra Exports & Imports Ltd., (G. Basavaraja, J.), 2025 SCC OnLine Kar 

15575 
N.N. Ispat v. Bharath Infra Exports & Imports Ltd., (G. Basavaraja, J.), 2025 SCC OnLine Kar 

15576 
N.N. Ispat v. Bharath Infra Exports & Imports Ltd., (G. Basavaraja, J.), 2025 SCC OnLine Kar 

15577 
N.N. Ispat v. Bharath Infra Exports & Imports Ltd., (G. Basavaraja, J.), 2025 SCC OnLine Kar 

15578 
N.N. Ispat v. Bharath Infra Exports & Imports Ltd., (G. Basavaraja, J.), 2025 SCC OnLine Kar 

15579 
N.N. Ispat v. Bharath Infra Exports & Imports Ltd., (G. Basavaraja, J.), 2025 SCC OnLine Kar 

15580 
N.N. Ispat v. Bharath Infra Exports & Imports Ltd., (G. Basavaraja, J.), 2025 SCC OnLine Kar 

15581 
N.R. Anantha Lakshmi v. Karnataka State Commission, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 

14878 
N.R. Rudregowda v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 14776 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807194
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807194
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807396
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807396
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807240
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806329
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807335
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807335
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806481
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806481
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806600
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806600
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806576
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806705
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806875
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806863
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806310
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806312
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806037
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806037
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806700
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807382
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807382
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807383
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807383
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807384
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807384
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807385
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807385
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807386
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807386
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807387
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807387
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807388
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807388
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807389
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807389
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807390
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807390
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806689
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806689
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806587


 - 35 - 

© EBC Publishing Pvt Ltd 

N.S. Prabhu v. Karnataka State Tourism, Development Corpn. Ltd., (Sachin Shankar Magadum, J.), 
2024 SCC OnLine Kar 12957 

Nabi Chand v. State of Karnataka, (Anant Ramanath Hegde, J.), 2025 SCC OnLine Kar 15433 
Nabisab v. State of Karnataka, (C.M. Joshi, J.), 2024 SCC OnLine Kar 12584 
Nagamma v. Jayamma, (H.P. Sandesh, J.), 2024 SCC OnLine Kar 12781 
Nagapati v. Kundargi Seva Sahakari Sangh NI, (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 12826 
Nagappa Venkatappa v. State of Karnataka, (M.G. Uma, J.), 2025 SCC OnLine Kar 15392 
Nagappa v. Canara Bank, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 14858 
Nagaraj C. v. State of Karnataka, (Shivashankar Amarannavar, J.), 2024 SCC OnLine Kar 12500 
Nagaraja H.N. v. State of Karnataka, (B.M. Shyam Prasad, J.), 2024 SCC OnLine Kar 12941 
Nagaraja Naika v. Balakrishna, (H.P. Sandesh, J.), 2024 SCC OnLine Kar 12663 
Nagaraja v. State of Karnataka, (M.G. Uma, J.), 2024 SCC OnLine Kar 12642 
Nagaraju G.R. v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 15080 
Nagaraju v. State of Karnataka, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 15508 
Nagarathnamma v. Hulluraiah, (M.G.S. Kamal, J.), 2025 SCC OnLine Kar 14898 
Nagesha v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 15283 
Nalapad Hotels & Convention Centre v. CIT, (S.R. Krishna Kumar, J.), 2024 SCC OnLine Kar 12990 
Nalapad Hotels & Convention Centre v. CIT, (S.R. Krishna Kumar, J.), 2024 SCC OnLine Kar 12991 
Nandi Oil Traders v. CTO, (Jyoti Mulimani, J.), 2025 SCC OnLine Kar 15384 
Nandini N v. State of Karnataka, (R. Nataraj, J.), 2025 SCC OnLine Kar 15048 
Nandisha H.R. v. State of Karnataka, (M.G. Uma, J.), 2024 SCC OnLine Kar 12638 
Nanitha Rebecca Reuben v. Alistair R.A. Freese, (N.V. Anjaria, C.J. and H.B. Prabhakara Sastry, J.), 

2024 SCC OnLine Kar 12474 
Nanjamma v. Chikkamadappa, (H.P. Sandesh, J.), 2024 SCC OnLine Kar 12752 
Nanjamma v. District Commr., (E.S. Indiresh, J.), 2024 SCC OnLine Kar 12924 
Nanjavadhutha Swamiji v. Union of India, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 15301 
Nanjundappa v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 14867 
Nanjundegowda v. Secretary Panchayat Raj, (S Sunil Dutt Yadav, J.), 2025 SCC OnLine Kar 15161 
Nanjundeshwara S.R. v. Suwarna, (K. Somashekar and Chillakur Sumalatha, JJ.), 2024 SCC OnLine 

Kar 12699 
Napanda Estates (P) Ltd. v. Canara Bank, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 15119 
Narasimha Swamy A v. Commissioner, (S Sunil Dutt Yadav, J.), 2025 SCC OnLine Kar 15099 
Narasimhamurthy B.G. v. State, (M.G. Uma, J.), 2024 SCC OnLine Kar 12585 
Narasimhappa v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 14800 
Narayana Gowda v. Kalamma, (M.G.S. Kamal, J.), 2025 SCC OnLine Kar 14973 
Narayana Reddy v. Commr., (R. Devdas, J.), 2024 SCC OnLine Kar 12909 
Narayana Shetty v. Kalyani Shedthi, (M.G.S. Kamal, J.), 2025 SCC OnLine Kar 15160 
Narayana v. Rama, (H.P. Sandesh, J.), 2024 SCC OnLine Kar 12790 
Narayanagowda v. Puttalakshmi, (M.G.S. Kamal, J.), 2025 SCC OnLine Kar 14873 
Narayanamm v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 14859 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806385
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807242
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806046
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806303
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806130
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807201
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806669
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806157
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806119
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806240
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806472
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806890
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807317
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806709
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807092
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806072
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806073
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807193
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806858
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806469
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806077
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806491
https://www.scconline.com/DocumentLink.aspx?q=
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807110
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806678
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806971
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806254
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806254
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806929
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806909
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806203
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806611
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806784
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806359
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806970
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806307
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806684
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806670


 - 36 - 

© EBC Publishing Pvt Ltd 

Narayanan Subramanya Raju v. CCT, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 15551 
Narayanaswamy Gangaraju v. CIT, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 15021 
Narayanaswamy v. Rathnamma, (H.P. Sandesh, J.), 2024 SCC OnLine Kar 12760 
Naraynamma v. Tashildar Mulabagilu Taluk, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 15270 
Narendra Kumar Mohta v. Export-Import Bank of India, (Hemant Chandangoudar, J.), 2024 SCC 

OnLine Kar 12977 
Narendra Kumar v. Karnataka State Governemnt Employees Assn., (Chillakur Sumalatha, J.), 2025 

SCC OnLine Kar 15481 
Naseer v. National Investigation Agency, (Sreenivas Harish Kumar and K.S. Hemalekha, JJ.), 2025 

SCC OnLine Kar 15503 
Nataraju Nelamane v. CIT, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 14918 
National Institute of Value Education v. State of Karnataka, (S.R. Krishna Kumar, J.), 2025 SCC 

OnLine Kar 15492 
Naveen Kumar M v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 15292 
Naveen Kumar v. Secretary Regional Transport Authority Tumkuru, (BM Shyam Prasad, J.), 2025 

SCC OnLine Kar 15207 
Navya H.K. v. State of Karnataka, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 15342 
Nayana M.S. v. Rajiv Gandhi University, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 15555 
Nayanendra Kumar M. v. HDFC Bank Ltd., (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 15192 
Nenapa v. Sita, (Anant Ramanath Hegde, J.), 2025 SCC OnLine Kar 15443 
Neralur Gram Panchayath v. State of Karnataka, (N.V. Anjaria, C.J. and K.V. Aravind, J.), 2024 

SCC OnLine Kar 12818 
Neria Etates Rural Industries v. State of Karnataka, (Krishna S. Dixit and Ramachandra D. Huddar, 

JJ.), 2024 SCC OnLine Kar 12814 
Nestoya Homes (P) Ltd. v. M.S. Orchids Elite Developers (P) Ltd., (M. Nagarpasanna, J.), 2024 SCC 

OnLine Kar 12914 
New Deccan International v. Pleasant Valley Development (P) Ltd., (H.T. Narendra Prasad, J.), 2025 

SCC OnLine Kar 15269 
New Horizon College of Engineering v. State of Karnataka, (D.K. Singh and Venkatesh Naik T., JJ.), 

2025 SCC OnLine Kar 15589 
New India Assurance Co. Ltd. v. A. Deva Prasad, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 

14992 
Nikhila V Reddy v. Rajiv Gandhi University, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 15556 
Nilamma v. State, (C.M. Joshi, J.), 2024 SCC OnLine Kar 12553 
Nimisha Bansal v. Sorting Hat Technologies (P) Ltd., (Anu Sivaraman and Anant Ramanath Hegde, 

JJ.), 2024 SCC OnLine Kar 12478 
Ninganna v. State, (Sreenivas Harish Kumar and S. Rachaiah, JJ.), 2024 SCC OnLine Kar 12499 
Ningappa v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 15543 
Niranjan Murthy K. v. State of Karnataka, (B.M. Shyam Prasad, J.), 2024 SCC OnLine Kar 12943 
Nirmala v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 14931 
Nishar Ahmed v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 14779 
Nitin Kanji Shah v. State of Karnataka, (M.G. Uma, J.), 2025 SCC OnLine Kar 15405 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807360
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806832
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806036
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807079
https://www.scconline.com/DocumentLink.aspx?q=
https://www.scconline.com/DocumentLink.aspx?q=
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807290
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807290
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807312
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807312
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806729
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807301
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807301
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807101
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807017
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807017
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807151
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807364
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807002
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807252
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806507
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806507
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806409
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806414
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806414
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807078
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807078
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807398
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806803
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806803
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807365
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806083
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806153
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806078
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807352
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806376
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806742
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806590
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807214


 - 37 - 

© EBC Publishing Pvt Ltd 

Nitin Kanji Shah v. State of Karnataka, (M.G. Uma, J.), 2025 SCC OnLine Kar 15409 
Nitin Kanji Shah v. State of Karnataka, (MG Uma, J.), 2025 SCC OnLine Kar 15404 
Nobel Education Trust v. State of Karnataka, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 15510 
Noble Foundation v. State of Karnataka, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 15127 
Noorain Fathima v. State of Karnataka, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 15554 
Noorjahan Begum v. Municipal Commr., (Jyoti Mulimani, J.), 2024 SCC OnLine Kar 12906 
Novus Spaces v. Deputy Commissioner, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 15189 
NPH Cooking Gallery v. CIT, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 15166 
Nutricia International (P) Ltd. v. CCT, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 15521 
Nxtgen Datacenter & Cloud Technologies (P) Ltd. v. Frans Global Infotech (P) Ltd., (Hemant 

Chandangoudar, J.), 2025 SCC OnLine Kar 14935 
Oboji Rao v. State of Karnataka, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 15321 
Omkar Offset Printers v. All India Trade Union Congress (R), (Jyoti Mulimani, J.), 2024 SCC OnLine 

Kar 12726 
Oriental Granites & Crushers v. State of Karnataka, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 

15350 
P. Chandrashekar Reddy v. BK Mariappa's Charities, (H.T. Narendra Prasad, J.), 2025 SCC OnLine 

Kar 15027 
P. Mangala v. BDA, (R Devdas, J.), 2025 SCC OnLine Kar 15126 
P. Reethi Mune Gowda v. State of Karnataka, (N.V. Anjaria, C.J. and Krishna S. Dixit, J.), 2024 

SCC OnLine Kar 12802 
P. Shivanna v. State of Karnataka, (Krishna S Dixit and Ramachandra D. Huddar, JJ.), 2025 SCC 

OnLine Kar 14903 
P. Venkatesh v. C.K. Prasad, (H.P. Sandesh, J.), 2024 SCC OnLine Kar 12693 
P.M. Ganapathy v. Kandrathanda P. Kuttappa, (H.T. Narendra Prasad, J.), 2025 SCC OnLine Kar 

14745 
P.M. Jayanna v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 14971 
P.N. Basavaraj v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 15043 
P.N. Narsimha Murthy v. RTA, (BM Shyam Prasad, J.), 2025 SCC OnLine Kar 15138 
Padmanabha Acharya v. New Mangalore Port Trust, (R. Nataraj, J.), 2025 SCC OnLine Kar 15407 
Panduranga Talvar v. State of Karnataka, (N.V. Anjaria, C.J. and K.V. Aravind, J.), 2024 SCC 

OnLine Kar 12955 
Papanna v. State of Karnataka, (Krishna S Dixit and Ramachandra D. Huddar, JJ.), 2025 SCC 

OnLine Kar 15299 
Paramesh H.S. v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 14960 
Parameshwarappa v. Jayappa, (H.P. Sandesh, J.), 2024 SCC OnLine Kar 12751 
Parameshwarappa v. Ramakka, (H.P. Sandesh, J.), 2024 SCC OnLine Kar 12755 
Paramma v. Budemma, (Chillakur Sumalatha, J.), 2025 SCC OnLine Kar 15484 
Paranna v. Basavaraju, (H.T. Narendra Prasad, J.), 2025 SCC OnLine Kar 15015 
Parashuram Shinnalkar v. State of Karnataka, (Krishna S Dixit and Ramachandra D. Huddar, JJ.), 

2025 SCC OnLine Kar 15047 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807218
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807213
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807319
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806937
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807363
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806011
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806999
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806976
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807330
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806746
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807130
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806485
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806485
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807159
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807159
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806837
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806837
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806936
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806135
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806135
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806714
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806714
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806053
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806556
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806556
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806782
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806853
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806948
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807216
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806383
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806383
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807108
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807108
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806771
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806287
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806288
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807293
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806826
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806857


 - 38 - 

© EBC Publishing Pvt Ltd 

Parshuram v. Karnataka Public Service Commission, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 
14995 

Parvathamma M. v. Chandrakala V., (Ramachandra D. Huddar, J.), 2024 SCC OnLine Kar 12513 
Parvathamma v. State of Karnataka, (R Devdas, J.), 2025 SCC OnLine Kar 15156 
Parvathi Kanchan v. State of Karnataka, (Hemant Chandangoudar, J.), 2025 SCC OnLine Kar 15372 
Parvathi v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 14795 
Peersab B.K. v. Guruprasanna, (H.P. Sandesh, J.), 2024 SCC OnLine Kar 12664 
Peraje Sri Gudde Chamundi Daivasthana v. Rajya Dharmika Parishad, (Hemant Chandangoudar, J.), 

2024 SCC OnLine Kar 12959 
Pinakini Educational Trust v. Sir. M Visvesvaraya Coop. Bank Ltd., (Krishna S Dixit and 

Ramachandra D. Huddar, JJ.), 2025 SCC OnLine Kar 15254 
Pinnacle Technologies v. State of Karnataka, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 15067 
Prabhakar R. v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 14942 
Pradeep Kumar S.P. v. State of Karnataka, (N.V. Anjaria, C.J. and M.I. Arun, J.), 2025 SCC OnLine 

Kar 15568 
Pradeep v. State of Karnataka, (Chillakur Sumalatha, J.), 2025 SCC OnLine Kar 15465 
Prakash B.G. v. Anitha M, (H.T. Narendra Prasad, J.), 2025 SCC OnLine Kar 15214 
Prakash H.V. v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 14785 
Prakash v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 12563 
Pramod Kumar Gyanchand v. P. Muralidhara Shastri, (H.T. Narendra Prasad, J.), 2025 SCC OnLine 

Kar 14927 
Prashant Mehta v. Assistant Director, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 14840 
Prashant v. State of Karnataka, (K Natarajan and Vijaykumar A. Patil, JJ.), 2025 SCC OnLine Kar 

15474 
Prashant v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 12557 
Prashant v. State of Karnataka, (V. Srishananda, J.), 2024 SCC OnLine Kar 12508 
Prashanth H.H. v. State of Karnataka, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 15239 
Praveen Hanumanthappa Hoolageri v. State of Karnataka, (Krishna S. Dixit and Ramachandra D. 

Huddar, JJ.), 2024 SCC OnLine Kar 12854 
Praveen Hombaiah v. CCT, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 14926 
Praveen S. Hanamashetty v. State of Karnataka, (Rajendra Badamikar, J.), 2024 SCC OnLine Kar 

12558 
Premamma v. State of Karnataka, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 14884 
Presenna Venkatesh v. Karnataka State Law University, (S.R. Krishna Kumar, J.), 2025 SCC OnLine 

Kar 15208 
President, The Mysore & Chamarajanagar v. State of Karnataka, (Jyoti Mulimani, J.), 2024 SCC 

OnLine Kar 12969 
Primary Agricultural Credit Coop. Society Ltd. v. State of Karnataka, (Suraj Govindaraj, J.), 2025 

SCC OnLine Kar 14801 
Pubhakar R. Hegde v. Department of Co. Operation, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 

14970 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806806
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806806
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806162
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806966
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807181
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806606
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806093
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806541
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807064
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806877
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806753
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807377
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807377
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807274
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807024
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806596
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806194
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806738
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806738
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806651
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807283
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807283
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806189
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806019
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807049
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806340
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806737
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805993
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805993
https://www.scconline.com/DocumentLink.aspx?q=
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807018
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807018
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806547
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806547
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806612
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806612
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806781
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806781


 - 39 - 

© EBC Publishing Pvt Ltd 

Purushotham M. v. State of Karnataka, (Shivashankar Amarannavar, J.), 2024 SCC OnLine Kar 
12522 

Pushpalatha N v. State of Karnataka, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 15488 
Pushpalatha v. T. Basavaraja, (H.T. Narendra Prasad, J.), 2024 SCC OnLine Kar 12479 
Puttaswamaiah v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 14848 
R. Allappa v. S.V. Shylaja, (M. Nagaprasanna, J.), 2024 SCC OnLine Kar 12646 
R. Gopal v. Pragathi Pattina Sauharda Sahakari Niyamita, (Jyoti Mulimani, J.), 2025 SCC OnLine 

Kar 15393 
R. Kumar v. Manjula, (H.P. Sandesh, J.), 2024 SCC OnLine Kar 12757 
R. Lavanya v. B.V. Satish, (Pradeep Singh Yerur, J.), 2025 SCC OnLine Kar 15512 
R. Nagaraj v. State of Karnataka, (B.M. Shyam Prasad, J.), 2024 SCC OnLine Kar 12856 
R. Rajanna v. Lurdu Swamy, (M.G.S. Kamal, J.), 2025 SCC OnLine Kar 14938 
R. Shankar v. E. Rammohan Chowdary, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 12822 
R. Shilpa v. N. Ramaswamy, (M.I. Arun, J.), 2025 SCC OnLine Kar 15411 
R.C. India v. State of Karnataka, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 15031 
R.C. Ramesh v. L. Prameela, (H.T. Narendra Prasad, J.), 2025 SCC OnLine Kar 14783 
R.C.S. Associates v. Kshipra Industries, (S. Rachaiah, J.), 2024 SCC OnLine Kar 12672 
R.K. Rushikumar v. New India Assurance Co. Ltd., (B.M. Shyam Prasand, J.), 2024 SCC OnLine Kar 

12987 
R.P. Singh v. State of Karnataka, (Shivashankar Amarannavar, J.), 2024 SCC OnLine Kar 12518 
R.S. Chandrasekhar v. State of Karnataka, (M.G. Uma, J.), 2024 SCC OnLine Kar 12616 
R.S. Mahadevappa v. State of Karnataka, (Krishna S. Dixit and G. Basavaraja, JJ.), 2024 SCC 

OnLine Kar 12920 
R.V. Venktesh v. Khushboo Ranka, (H.T. Narendra Prasad, J.), 2025 SCC OnLine Kar 15078 
Rachaiah v. LAO, (Jyoti Mulimani, J.), 2025 SCC OnLine Kar 15026 
Rachaiah v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 14881 
Raghavendra Bantu v. State of Karnataka, (Venkatesh Naik T., J.), 2024 SCC OnLine Kar 12526 
Raghavendra D. v. Principal Secretary, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 14861 
Raghavendra Ramachandra Ghatage v. State of Karnataka, (Chillakur Sumalatha, J.), 2025 SCC 

OnLine Kar 15486 
Raghavendra v. T.N. Rajanna, (M.I. Arun, J.), 2025 SCC OnLine Kar 14968 
Raghu v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 12559 
Raghumurthy N v. State of Karnataka, (Krishna S Dixit and Ramachandra D. Huddar, JJ.), 2025 SCC 

OnLine Kar 15212 
Rahul Manoharsa Metrani v. Additional Commissioner of Central Tax, (S.R. Krishna Kumar, J.), 

2025 SCC OnLine Kar 14961 
Rahul R. v. State of Karnataka, (M.G. Uma, J.), 2024 SCC OnLine Kar 12643 
Rahut Mainuddin v. Deputy Commissioner, (M.G. Uma, J.), 2025 SCC OnLine Kar 15101 
Raja v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 15525 
Rajalakshmi A. Narayan v. K. Sriram, (M.I. Arun, J.), 2024 SCC OnLine Kar 12846 
Rajappa v. State of Karnataka, (R. Nataraj, J.), 2025 SCC OnLine Kar 15006 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806169
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806169
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807297
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806424
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806659
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806476
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807202
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807202
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806116
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807321
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806341
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806749
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806122
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807220
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806841
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806594
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806021
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806121
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806121
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806167
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806221
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806032
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806032
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806888
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807380
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806692
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806173
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806672
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807295
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807295
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806779
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806190
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807022
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807022
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806772
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806473
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806911
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807334
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806334
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806817


 - 40 - 

© EBC Publishing Pvt Ltd 

Rajashekaraiah K.V. v. LAO, (Krishna S Dixit and Ramachandra D. Huddar, JJ.), 2025 SCC OnLine 
Kar 14863 

Rajeev N Pandit v. Commissioner Industrial Training & Employment Department, (R. Nataraj, J.), 
2025 SCC OnLine Kar 15494 

Rajendra H.H. v. State of Karnataka, (BM Shyam Prasad, J.), 2025 SCC OnLine Kar 15060 
Rajesh Bore v. State of Karnataka, (Hemant Chandangoudar, J.), 2025 SCC OnLine Kar 15343 
Rajesh Exports Ltd. v. K.V. Kishore, (M. Nagaprasanna, J.), 2024 SCC OnLine Kar 12859 
Rajesh M.H. v. State of Karnataka, (M.G. Uma, J.), 2024 SCC OnLine Kar 12626 
Rajkumar v. Anil, (Chillakur Sumalatha, J.), 2025 SCC OnLine Kar 15462 
Rajkumar v. Siddangouda, (Chillakur Sumalatha, J.), 2025 SCC OnLine Kar 15453 
Rajshekhar v. Commr., (V. Srishananda, J.), 2024 SCC OnLine Kar 12893 
Raju B.M. v. State of Karnataka, (R. Nataraj, J.), 2025 SCC OnLine Kar 14831 
Raju R. Revankar v. Commissioner, (S Sunil Dutt Yadav, J.), 2025 SCC OnLine Kar 15308 
Raju v. State of Karnataka, (M.G. Uma, J.), 2024 SCC OnLine Kar 12609 
Rakesh v. State of Karnataka, (R. Nataraj, J.), 2024 SCC OnLine Kar 12892 
Rakesh v. State of Karnataka, (Rajendra Badamikar, J.), 2024 SCC OnLine Kar 12591 
Raksha Management & Protection Services (P) Ltd. v. All India Trade Union Congress (R), (Jyoti 

Mulimani, J.), 2024 SCC OnLine Kar 12728 
Ram Das Holla v. National Faces Assessment Centre, (S.R. Krishna Kumar, J.), 2025 SCC OnLine 

Kar 15165 
Ramachandra v. Assistant Commissioner, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 14834 
Ramachandra v. State of Karnataka, (M.G. Uma, J.), 2025 SCC OnLine Kar 15146 
Ramachandran V. v. Union of India, (Anu Sivaraman and Anant Ramanath Hegde, JJ.), 2024 SCC 

OnLine Kar 12880 
Ramachandregowda v. State of Karnataka, (E.S. Indiresh, J.), 2024 SCC OnLine Kar 12869 
Ramaiah v. Chinnappa, (V. Srishananda, J.), 2024 SCC OnLine Kar 12742 
Ramakanth Revankar v. Yeshvanth Revankar, (Krishna S. Dixit and Ramachandra D. Huddar, JJ.), 

2024 SCC OnLine Kar 12711 
Ramakrishna Gardens Residents Welfare Assn. (RGRWA) v. Chief Commr., Bruhat Bengaluru 

Mahanagara Palike, (S. Sunil Dutt Yadav, J.), 2024 SCC OnLine Kar 13005 
Ramana Jnana Kendra (R) v. B. Mahalinga, (H.P. Sandesh, J.), 2024 SCC OnLine Kar 12770 
Ramanna Gulappa Mantur v. CIT, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 15188 
Ramappa Babu Halani v. Kumari Laxmi Ramappa Halani, (Sachin Shankar Magadum, J.), 2024 SCC 

OnLine Kar 12723 
Ramchandra v. State of Karnataka, (Chillakur Sumalatha, J.), 2025 SCC OnLine Kar 15455 
Rame Gowda v. Chief Traffic Manager, BMTC, Central Office, (Jyoti Mulimani, J.), 2024 SCC 

OnLine Kar 12939 
Ramegowda D.T. v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 14784 
Ramegowda K.N. v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 14755 
Ramegowda v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 15523 
Ramesh B. Gowda v. S.N. Harish, (M.I. Arun, J.), 2025 SCC OnLine Kar 14951 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806674
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806674
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807303
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806870
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807152
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806344
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806228
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807271
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807262
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806063
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806642
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807117
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806216
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806357
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806087
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806486
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806975
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806975
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806645
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806956
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806530
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806530
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806349
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806280
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806482
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806402
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806297
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806998
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806268
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806268
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807264
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806375
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806375
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806595
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806566
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807332
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806762


 - 41 - 

© EBC Publishing Pvt Ltd 

Ramesh D.R. v. State of Karnataka, (Shivashankar Amarannavar, J.), 2024 SCC OnLine Kar 12498 
Ramesh N.C. v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 14769 
Ramesh Vishwanath Katti v. State of Karnataka, (Krishna S. Dixit, J.), 2024 SCC OnLine Kar 12590 
Ramesh v. BPCL, (Jyoti Mulimani, J.), 2025 SCC OnLine Kar 15394 
Ramesh v. Chief Commissioner, (R. Nataraj, J.), 2025 SCC OnLine Kar 14814 
Ramesh v. Shantabai, (Chillakur Sumalatha, J.), 2025 SCC OnLine Kar 15482 
Ramesh v. State of Karnataka, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 14764 
Ramesh v. State of Karnataka, (Shivashankar Amarannavar, J.), 2024 SCC OnLine Kar 12523 
Ramesh v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 14991 
Ramesha B.J. v. State of Karnataka, (Shivashankar Amarannavar, J.), 2024 SCC OnLine Kar 12521 
Ramky Infrastructure Ltd. v. CCT, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 15349 
Ramu Dhondiba Dharmoji v. State of Karnataka, (M.G. Uma, J.), 2025 SCC OnLine Kar 15542 
Rangaiah v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 14794 
Rangamma v. State of Karnataka, (Krishna S. Dixit and Ramachandra D. Huddar, JJ.), 2024 SCC 

OnLine Kar 12811 
Rangaswamy v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 15216 
Rangaswamy v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 15014 
Ranjith v. Swathi, (Mohammad Nawaz, J.), 2025 SCC OnLine Kar 15190 
Rashmi v. State of Karnataka, (Chillakur Sumalatha, J.), 2025 SCC OnLine Kar 15456 
Rathna Shetty v. Deputy Commissioner, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 14964 
Rathnamma v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 14930 
Rathnamma v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 15077 
Ratnakar V. Nayak v. Bangalore Electricity Supply Co. Ltd., (Suraj Govindaraj, J.), 2025 SCC OnLine 

Kar 14993 
Ravi G.H. v. Sakshi International Social Service Organization, (H.T. Narendra Prasad, J.), 2025 SCC 

OnLine Kar 15340 
Ravi Kumar K.V. v. Union of India, (N.V. Anjaria, C.J. and K.V. Aravind, J.), 2024 SCC OnLine Kar 

12916 
Ravi Kumar v. Revenue Department, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 14870 
Ravi. D. v. M.S. Arathi, (H.T. Narendra Prasad, J.), 2025 SCC OnLine Kar 14936 
Ravindar v. State of Karnataka, (Rajendra Badamikar, J.), 2024 SCC OnLine Kar 12579 
Ravindra S. v. CYO, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 15328 
Ravish Gowda v. State of Karnataka, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 15123 
Ravishankar v. State of Karnataka, (R. Nataraj, J.), 2025 SCC OnLine Kar 15185 
Raychel Rose v. State of Karnataka, (S. Sunil Dutt Yadav, J.), 2024 SCC OnLine Kar 12876 
Reddy Communication Products (P) Ltd. v. Karnataka Industrial Areas Development Board, (Suraj 

Govindaraj, J.), 2025 SCC OnLine Kar 14947 
Reddygollahalli Milk Producer's Coop. Society Ltd. v. State of Karnataka, (Suraj Govindaraj, J.), 

2025 SCC OnLine Kar 15304 
Rekha R. v. State of Karanataka, (Jyoti Mulimani, J.), 2024 SCC OnLine Kar 13010 
Rekhashree M.V. v. Union of India, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 15009 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806437
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806580
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806086
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807203
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806625
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807291
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806575
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806170
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806802
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806443
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807158
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807351
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806605
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806318
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806318
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807026
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806825
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807000
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807265
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806775
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806741
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806887
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806804
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806804
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807149
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807149
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806362
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806362
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806681
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806747
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805996
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807137
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806933
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806995
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806527
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806758
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807113
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806406
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806820


 - 42 - 

© EBC Publishing Pvt Ltd 

Reshma Pasha v. Chief Registrar of Births & Deaths, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 
14941 

Reshme Kaimagga Nekarara Utpadane Hagu Maaratha Sahakara Sangha Niyamitha Gundlapalli 
Taluk v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 15264 

Rev. FR. Francis Varadaraju v. Luis Antonio Gokim Tagale Cardinal Prefect, (H.T. Narendra Prasad, 
J.), 2025 SCC OnLine Kar 14969 

Revanna v. Commr., (Pradeep Singh Yerur, J.), 2024 SCC OnLine Kar 12825 
Revansiddappa v. State of Karnataka, (Anant Ramanath Hegde, J.), 2025 SCC OnLine Kar 15415 
Rizwan v. State, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 12507 
Roopa L. v. State of Karnataka, (Anu Sivaraman and Anant Ramanath Hegde, JJ.), 2024 SCC 

OnLine Kar 12973 
Roopa v. State, (Hemant Chandangoudar, J.), 2025 SCC OnLine Kar 15256 
Roopesh v. Lakshmi Mahila, (H.T. Narendra Prasad, J.), 2024 SCC OnLine Kar 12486 
Roopesha v. State, (M. Nagaprasanna, J.), 2024 SCC OnLine Kar 12454 
Royachan Puthiyadom v. Suryakumari Royachan Allegedly Claiming, (M.I. Arun, J.), 2025 SCC 

OnLine Kar 15121 
Royal Steel v. State of Karnataka, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 15231 
Royal Steel v. State of Karnataka, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 15232 
Royal Steel v. State of Karnataka, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 15233 
Royal Steel v. State of Karnataka, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 15234 
Royal Steel v. State of Karnataka, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 15235 
Royal Steel v. State of Karnataka, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 15236 
Royal Steel v. State of Karnataka, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 15237 
Royal Steel v. State of Karnataka, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 15241 
Royal Steel v. State of Karnataka, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 15242 
Royal Steel v. State of Karnataka, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 15558 
Rubeena Abdulsattar Mujawar v. State of Karnataka, (K Natarajan and Vijaykumar A. Patil, JJ.), 

2025 SCC OnLine Kar 15439 
Ruchi Agro Industries v. Canara Bank, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 15201 
Rudragouda v. State, (Rajendra Badamikar, J.), 2024 SCC OnLine Kar 12501 
Rudresh v. Pyarima, (H.P. Sandesh, J.), 2024 SCC OnLine Kar 12797 
Rukmini H.N. v. State of Karnataka, (S Sunil Dutt Yadav, J.), 2025 SCC OnLine Kar 14752 
Rukmini v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 12506 
Rukmini v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 15257 
S. Amrutha v. M. Rajesh Ashwath, (H.T. Narendra Prasad, J.), 2024 SCC OnLine Kar 12484 
S. Arunkumar v. RTO, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 15364 
S. Ashoka Acharya v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 15314 
S. Babu v. Devaki Rani, (H.T. Narendra Prasad, J.), 2025 SCC OnLine Kar 15238 
S. Chithra v. Deputy Commissioner, (S Sunil Dutt Yadav, J.), 2025 SCC OnLine Kar 15073 
S. Dharmarajan v. Bruhath Bengaluru Mahanagara Palike, (H.T. Narendra Prasad, J.), 2024 SCC 

OnLine Kar 13000 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806752
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806752
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807073
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806780
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806324
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807224
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806440
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806132
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806132
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807066
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806429
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806421
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806931
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806931
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807041
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807042
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807043
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807044
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807045
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807046
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807047
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807051
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807052
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807367
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807248
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807011
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805991
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806313
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806563
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806439
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807067
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806428
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807173
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807123
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807048
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806883
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806398
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806398


 - 43 - 

© EBC Publishing Pvt Ltd 

S. Dyamappa v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 14842 
S. Manjunath v. State of Karnataka, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 12845 
S. Mariswamy v. State of Karnataka, (N.V. Anjaria, C.J. and K.V. Aravind, J.), 2024 SCC OnLine 

Kar 12473 
S. Mathialagan v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 14807 
S. Narasimha Bharathi v. State of Karnataka, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 14753 
S. Shivaprakash v. Sridevi, (Anu Sivaraman and Anant Ramanath Hegde, JJ.), 2024 SCC OnLine 

Kar 12721 
S. Sujaya Kumari v. C.R. Ramesh, (H.B. Prabhakara Sastry and Ramachandra D. Huddar, JJ.), 2024 

SCC OnLine Kar 12694 
S. Suresh Nayaka v. Kumari A. Radhika, (M.G. Uma, J.), 2024 SCC OnLine Kar 12958 
S.A. Suresh v. Tahasildar Sringeri Taluk, (M.G.S. Kamal, J.), 2025 SCC OnLine Kar 14849 
S.C. Himachandra v. BMTC, (Jyoti Mulimani, J.), 2024 SCC OnLine Kar 12929 
S.D. Avalappa v. Commr., (E.S. Indiresh, J.), 2024 SCC OnLine Kar 12956 
S.G. Gurubasappa v. Election Officer, (H.T. Narendra Prasad, J.), 2024 SCC OnLine Kar 12970 
S.H. Eregowda v. Divisional Controller, KSRTC, (Jyoti Mulimani, J.), 2024 SCC OnLine Kar 12946 
S.K. Infotech v. State of Karnataka, (S Sunil Dutt Yadav, J.), 2025 SCC OnLine Kar 14782 
S.L.N. Coffee (P) Ltd. v. State of Karnataka, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 14748 
S.M. Dinesh v. Union Bank of India, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 14832 
S.M. Enterprises v. State of Karnataka, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 15223 
S.M. Raju v. G.L. Dinesh, (H.P. Sandesh, J.), 2024 SCC OnLine Kar 12774 
S.N. Vijayalakshmi v. State, (K. Natarajan, J.), 2024 SCC OnLine Kar 12451 
S.P. Kamallamma v. A.M. Nachappa, (H.T. Narendra Prasad, J.), 2025 SCC OnLine Kar 15537 
S.R. Jagganna v. Gayathri, (J.M. Khazi, J.), 2024 SCC OnLine Kar 12456 
Sabeer v. State of Karnataka, (N.V. Anjaria, C.J. and K.V. Aravind, J.), 2025 SCC OnLine Kar 

15323 
Sachin v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 12569 
Sadashivanagar Club v. Jagadish G., (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 12692 
Sadhana V. v. Karnataka SRTC, (Jyoti Mulimani, J.), 2024 SCC OnLine Kar 12847 
Sadiq Ahmmed v. Chief Superintendent, Central Prison, (S.R. Krishna Kumar, J.), 2024 SCC OnLine 

Kar 12867 
Sai Infra Equipments (P) Ltd. v. State of Karnataka, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 

15570 
Sai Radha Pharm (India) (P) Ltd. v. State of Karnataka, (S.R. Krishna Kumar, J.), 2025 SCC OnLine 

Kar 14775 
Sai Radha Projects (P) Ltd. v. State of Karnataka, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 

14839 
Sai Ram Hospital v. Union of India, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 14792 
Sai Ramakrishna Kuruturi v. ICICI Home Finance Co. Ltd., (K.V. Aravind, J.), 2024 SCC OnLine 

Kar 12843 
Saibini Inorganic v. CTO, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 15563 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806653
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806517
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806423
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806423
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806618
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806564
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806267
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806267
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806022
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806022
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806015
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806660
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806370
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806384
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806548
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806379
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806593
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806559
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806643
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807033
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806496
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806125
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807346
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806141
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807132
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807132
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806199
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806253
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806335
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806347
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806347
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807379
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807379
https://www.scconline.com/DocumentLink.aspx?q=
https://www.scconline.com/DocumentLink.aspx?q=
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806650
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806650
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806603
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806515
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806515
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807372


 - 44 - 

© EBC Publishing Pvt Ltd 

Sainath v. State of Karnataka, (Shivashankar Amarannavar, J.), 2024 SCC OnLine Kar 12527 
Sajid Anees Pasha Jahagirdar v. State of Karnataka, (Chillakur Sumalatha, J.), 2025 SCC OnLine 

Kar 15469 
Saleem Sheriff v. CCT, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 14883 
Sampath Kumar v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 15151 
Sampigehallai Muninanjappa Ramanna v. CIT, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 

15334 
Sampigehalli Muninanjappa Lakshman v. CIT, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 

15496 
Sandeep K.T. v. AB Palangappa, (H.T. Narendra Prasad, J.), 2025 SCC OnLine Kar 15298 
Sangamesh v. Sharanappa, (Rajendra Badamikar, J.), 2024 SCC OnLine Kar 12660 
Sangareddy Traders v. State of Karnataka, (Jyoti Mulimani, J.), 2024 SCC OnLine Kar 12902 
Sangareddy v. State of Karnataka, (Chillakur Sumalatha, J.), 2025 SCC OnLine Kar 15480 
Sanjay Mutha v. Chief Commissioner, (S Sunil Dutt Yadav, J.), 2025 SCC OnLine Kar 15253 
Sanna Eeraiah v. Deviramma, (H.P. Sandesh, J.), 2024 SCC OnLine Kar 12766 
Sannamma v. Thammaiah, (M.G.S. Kamal, J.), 2025 SCC OnLine Kar 14871 
Sansar Investment & Finance Co. (P) Ltd. v. Karnataka State Industrial Infrastructure & 

Development Corpn. Ltd., (R. Devdas and Anant Ramanath Hegde, JJ.), 2024 SCC OnLine Kar 
12727 

Santhekallahalli Milk Procuer's Coop. Society Ltd. v. State of Karnataka, (Suraj Govindaraj, J.), 2025 
SCC OnLine Kar 15307 

Santhosh Mallur Nagaraj v. State, (M.G. Uma, J.), 2024 SCC OnLine Kar 12587 
Santhosh Shetty v. State of Karnataka, (M. Nagaprasanna, J.), 2024 SCC OnLine Kar 12541 
Santosh v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 12574 
Sanz Constructions (P) Ltd. v. Karnataka Road Development Corpn. Ltd., (M.I. Arun, J.), 2025 SCC 

OnLine Kar 14940 
Saraswati v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 15585 
Satheesh Kumar Goppanna v. Munipoojamma, (M.I. Arun, J.), 2025 SCC OnLine Kar 15499 
Sathish v. State of Karnataka, (Mohammad Nawaz, J.), 2024 SCC OnLine Kar 12512 
Sathisha v. State of Karnataka, (H.P. Sandesh, J.), 2024 SCC OnLine Kar 12603 
Sathya Kumara B.K. v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 14976 
Sathyanarayana Bhat v. Nagesh Bhat, (V. Srishananda, J.), 2024 SCC OnLine Kar 12671 
Sathyanarayana H. v. Aslam Pasha, (Shivashankar Amarannavar, J.), 2024 SCC OnLine Kar 12514 
Satya Prakash v. State of Karnataka, (M.G. Uma, J.), 2024 SCC OnLine Kar 12647 
Savakaiah v. Karnataka Power Transmission Corpn. Ltd., (R. Nataraj, J.), 2025 SCC OnLine Kar 

14953 
Savitha B.E. v. State of Karnataka, (R. Nataraj, J.), 2025 SCC OnLine Kar 15035 
Savitha D v. Indiramma, (H.T. Narendra Prasad, J.), 2025 SCC OnLine Kar 15055 
Savitha M. v. Chief Administrative Officer, B.M.T.C., (Jyoti Mulimani, J.), 2024 SCC OnLine Kar 

12901 
Savitha v. State of Karnataka, (M.G. Uma, J.), 2024 SCC OnLine Kar 12636 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806174
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807278
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807278
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806694
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806961
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807143
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807143
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807305
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807305
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807107
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806001
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806009
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807289
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807063
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806295
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806682
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806057
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806057
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807116
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807116
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806205
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806182
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806454
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806751
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806751
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807394
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807308
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806161
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806212
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806787
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806242
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806163
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806477
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806764
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806764
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806845
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806865
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806533
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806533
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806468


 - 45 - 

© EBC Publishing Pvt Ltd 

Savithramma v. Lingamma, (H.P. Sandesh, J.), 2024 SCC OnLine Kar 12793 
Savithramma v. Vasantha, (H.P. Sandesh, J.), 2024 SCC OnLine Kar 12799 
Savithri Siddapura Ramanna v. State of Karnataka, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 

15540 
Savitri v. State of Karnataka, (Anant Ramanath Hegde, J.), 2025 SCC OnLine Kar 15440 
Sayed Abdul Wahid v. CIT, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 15017 
Scotts Garments Ltd. v. Employees' Provident Fund Organization, (Jyoti Mulimani, J.), 2024 SCC 

OnLine Kar 12964 
Scribeaccred Certifications India (P) Ltd. v. New Generation Jobs (P) Ltd., (Jyoti Mulimani, J.), 2024 

SCC OnLine Kar 12690 
Scrips “N” Scroll (India) (P) Ltd. v. Executive Engineer - Electrical, (N.S. Sanjay Gowda, J.), 2024 

SCC OnLine Kar 12842 
Seetharam v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 15068 
Seetharama Manja v. K.R. Ananthapadmanabha, (V. Srishananda, J.), 2024 SCC OnLine Kar 12782 
Sentha Marai J v. Unkonwn Persons/Trespassers, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 

14996 
Shabbir Hussain v. Equitas Small Finance Bank Ltd., (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 

14958 
Shabreen Banu v. Athik Jan M.P., (H.T. Narendra Prasad, J.), 2024 SCC OnLine Kar 12483 
Shafi Ulla v. State of Karnataka, (Krishna S. Dixit, J.), 2024 SCC OnLine Kar 12599 
Shaguftha Kousar v. Authorized Officer, (S.R. Krishna Kumar, J.), 2024 SCC OnLine Kar 12871 
Shahajirao v. Siddangouda, (Chillakur Sumalatha, J.), 2025 SCC OnLine Kar 15452 
Shahnawaz v. State of Karnataka, (M.G. Uma, J.), 2024 SCC OnLine Kar 12617 
Shahnazbegum v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 12564 
Shailaja S.N. v. Parashuram, (M.I. Arun, J.), 2025 SCC OnLine Kar 14805 
Shakthi Printtech v. Canara Bank, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 15296 
Shakti Prasad v. State of Karnataka, (Hemant Chandangoudar, J.), 2025 SCC OnLine Kar 15184 
Shakuntala v. Shekharayya, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 15586 
Shameed Hussen Olekar v. State of Karnataka, (Mohammad Nawaz, J.), 2025 SCC OnLine Kar 

14837 
Shaniyar v. State of Karnataka, (Pradeep Singh Yerur, J.), 2024 SCC OnLine Kar 12829 
Shankaralingappa v. Shivanand, (Jyoti Mulimani, J.), 2024 SCC OnLine Kar 12894 
Shankarappa v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 14759 
Shankargouda v. State of Karnataka, (Anant Ramanath Hegde, J.), 2025 SCC OnLine Kar 15427 
Shankrappa v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 15522 
Shanmukhappa V. v. P.K. Kumaravyasa, (H.T. Narendra Prasad, J.), 2025 SCC OnLine Kar 15173 
Shanta Rao Centre for Fine Arts v. Commr., (B.M. Shyam Prasad, J.), 2024 SCC OnLine Kar 12988 
Shantadevi v. Land Tribunal Hubli, (M.G. Uma, J.), 2025 SCC OnLine Kar 15118 
Shanthamma v. N. Ramachandra, (Anant Ramanath Hegde, J.), 2024 SCC OnLine Kar 12714 
Shanthamma v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 15215 
Shanthamma v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 14827 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806309
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806502
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807349
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807349
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807249
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806828
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806545
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806545
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806251
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806251
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806333
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806333
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806878
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806304
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806807
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806807
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806769
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806769
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806427
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806089
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806351
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807261
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806222
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806195
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806616
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807105
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806994
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807395
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806648
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806648
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806327
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806027
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806570
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807236
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807331
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806983
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806071
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806928
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806056
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807025
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806638


 - 46 - 

© EBC Publishing Pvt Ltd 

Shany Jose v. Union of India, (M. Nagaprasanna, J.), 2024 SCC OnLine Kar 13003 
Sharanagowda v. State of Karnataka, (Anant Ramanath Hegde, J.), 2025 SCC OnLine Kar 15428 
Sharanappa v. Meenakshi, (Rajendra Badamikar, J.), 2024 SCC OnLine Kar 12788 
Sharath Jagannathan v. Union of India, (Hemant Chandangoudar, J.), 2024 SCC OnLine Kar 12653 
Shashi v. State of Karnataka, (M.G. Uma, J.), 2025 SCC OnLine Kar 15387 
Shashidhar v. Dayanand, (Anant Ramanath Hegde, J.), 2025 SCC OnLine Kar 15485 
Shashikala M. v. State of Karnataka, (V. Srishananda, J.), 2024 SCC OnLine Kar 12535 
Shashirekha v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 15050 
Sheela v. Sharaschandra, (Mohammad Nawaz and T.G. Shivashankare Gowda, JJ.), 2024 SCC 

OnLine Kar 12704 
Sheenappa Gowda v. Radhakrishna N., (H.P. Sandesh, J.), 2024 SCC OnLine Kar 12741 
Shekamma v. Deputy Commissioner, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 14954 
Shekariah v. K.D. Kalal, (M.G. Uma, J.), 2025 SCC OnLine Kar 15106 
Shekhar v. State of Karnataka, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 12831 
Shell India Markets (P) Ltd. v. CCT, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 14913 
Shilpa N. v. State of Karnataka, (Rajendra Badamikar, J.), 2024 SCC OnLine Kar 12588 
Shilpa v. State of Karnataka, (S Sunil Dutt Yadav, J.), 2025 SCC OnLine Kar 15265 
Shiv Shakthi Dal Industries v. State of Karnataka, (Sachin Shankar Magadum, J.), 2024 SCC OnLine 

Kar 12830 
Shiva Ferric (P) Ltd. v. Union of India, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 15517 
Shivaiah Deepika v. Assistant Commisisoner of Central Tax, (S.R. Krishna Kumar, J.), 2025 SCC 

OnLine Kar 15291 
Shivakumar D.B. v. State, (M.G. Uma, J.), 2024 SCC OnLine Kar 12618 
Shivakumar R.C. v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 14773 
Shivamma v. State of Karnataka, (Jyoti Mulimani, J.), 2024 SCC OnLine Kar 12900 
Shivamogga City v. Commr., (R. Devdas, J.), 2024 SCC OnLine Kar 12460 
Shivanand Gurulingappa Patil v. CCT, (Anant Ramanath Hegde, J.), 2025 SCC OnLine Kar 15448 
Shivanand S. Lamani v. State of Karnataka, (SG Pandit and C.M. Poonacha, JJ.), 2025 SCC OnLine 

Kar 15399 
Shivananjappa v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 15331 
Shivangouda v. State of Karnataka, (M.G. Uma, J.), 2025 SCC OnLine Kar 15069 
Shivani v. State of Karnataka, (Anu Sivaraman and Rajesh Rai K, JJ.), 2025 SCC OnLine Kar 14790 
Shivanikumari v. Union of India, (R. Nataraj, J.), 2025 SCC OnLine Kar 15338 
Shivanna v. State of Karnataka, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 12997 
Shivanna v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 14817 
Shivappa v. CIT, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 15230 
Shivappagowda v. Land Tribunal Bangalore North Taluk, (NS Sanjay Gowda, J.), 2025 SCC OnLine 

Kar 14799 
Shivaraj Tangadagi v. State of Karnataka, (Krishna S. Dixit, J.), 2024 SCC OnLine Kar 12629 
Shivaraj Tangadagi v. State of Karnataka, (Krishna S. Dixit, J.), 2024 SCC OnLine Kar 12630 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806123
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807237
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806004
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806238
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807196
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807294
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806179
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806860
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806257
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806257
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806489
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806765
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806916
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806510
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806724
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806084
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807074
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806328
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806328
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807326
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807100
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807100
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806113
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806584
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806008
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806108
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807257
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807208
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807208
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807140
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806879
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806601
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807147
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806017
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806628
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807040
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806610
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806610
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806229
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806230


 - 47 - 

© EBC Publishing Pvt Ltd 

Shivaraj v. Tahsildar, (Chillakur Sumalatha, J.), 2025 SCC OnLine Kar 15460 
Shivu v. State of Karnataka, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 15289 
Shobha v. State of Karnataka, (M.G. Uma, J.), 2024 SCC OnLine Kar 12623 
Shobha v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 14816 
Shopping Centre v. S. Mahesh, (Jyoti Mulimani, J.), 2024 SCC OnLine Kar 12944 
Shoukath Ali v. Chandram, (Anant Ramanath Hegde, J.), 2025 SCC OnLine Kar 15425 
Shoukath Ali v. Yallamma, (Anant Ramanath Hegde, J.), 2025 SCC OnLine Kar 15426 
Shreedhar v. State of Karnataka, (Chillakur Sumalatha, J.), 2025 SCC OnLine Kar 15459 
Shreyas B.B. v. Senior Sub-Registrar, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 14750 
Shrikanth Gouda v. Deputy Commissioner, (M.G. Uma, J.), 2025 SCC OnLine Kar 15286 
Shrusti Car Rentals (P) Ltd. v. Commissioner of Central Tax, (S.R. Krishna Kumar, J.), 2025 SCC 

OnLine Kar 15371 
Shruthi v. Divisional Controller, Karnataka SRTC, (Jyoti Mulimani, J.), 2024 SCC OnLine Kar 12986 
Shyamal Mukherjee v. Pricewaterhousecoopers Services LLP, (R. Devdas, J.), 2024 SCC OnLine Kar 

12477 
Shylaja v. Sharadamma, (Krishna S. Dixit and Ramachandra D. Huddar, JJ.), 2024 SCC OnLine Kar 

12716 
Siddalingeshwara Graphics v. CTO, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 15290 
Siddamma v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 15071 
Siddanna v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 14908 
Siddappa v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 14988 
Siddawwa v. Prataprao, (M.G. Uma, J.), 2025 SCC OnLine Kar 15211 
Siemens Healthcare (P) Ltd. v. Susan Christabelle Cordeiro, (H.T. Narendra Prasad, J.), 2025 SCC 

OnLine Kar 15109 
Sivasaranappa S.B. v. Raajya Vokkaligara Sangha, (R. Nataraj, J.), 2025 SCC OnLine Kar 15143 
Sk. Abdul Sattar v. State of Karnataka, (Anant Ramanath Hegde, J.), 2025 SCC OnLine Kar 15445 
Smitha Rani v. M.J. Tarun, (H.T. Narendra Prasad, J.), 2024 SCC OnLine Kar 12481 
Society of Brothers of Holy Cross Society v. State of Karnataka, (Krishna S Dixit and Ramachandra 

D. Huddar, JJ.), 2025 SCC OnLine Kar 15183 
Solai v. Vasantah R. Suvarna, (M.I. Arun, J.), 2025 SCC OnLine Kar 15532 
Somanna v. Thilak Kumar C., (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 12691 
Somashekhara v. State of Karnataka, (Mohammad Nawaz, J.), 2024 SCC OnLine Kar 12650 
Sosamma T.A. v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 15260 
Soumya B. Mallasure v. Rajiv Gandhi University, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 

15549 
Southern Transport & Supplies Corpn. v. Commissioner, Food, Civil Supplies & Consumer Affairs, 

(M. Nagaprasanna, J.), 2025 SCC OnLine Kar 15145 
Sree Balaji Pakaging Industry v. Union of India, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 

15062 
Sree Saraswathi Vidya Mandira Assn. v. State of Karnataka, (R Devdas, J.), 2025 SCC OnLine Kar 

14980 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807269
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807098
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806462
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806627
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806377
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807234
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807235
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807268
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806561
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807095
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807180
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807180
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806394
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806152
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806152
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806415
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806415
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807099
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806881
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806719
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806799
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807021
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806919
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806919
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806953
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807254
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806426
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806993
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807341
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806252
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806000
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807070
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807358
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807358
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806955
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806872
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806872
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806791
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806791


 - 48 - 

© EBC Publishing Pvt Ltd 

Sri Siddalingeshwara Graphics v. Assistant Commissioner, (S.R. Krishna Kumar, J.), 2025 SCC 
OnLine Kar 15258 

Srinath N. Suvarna v. State of Karnataka, (R. Devdas, J.), 2024 SCC OnLine Kar 12883 
Srinivas S. Devathi v. Union of India, (C.M. Joshi, J.), 2024 SCC OnLine Kar 12849 
Srinivas v. Sonnamma, (N.S. Sanjay Gowda, J.), 2024 SCC OnLine Kar 12673 
Srinivasa B. Kakkilaya (Dr) v. State of Karnataka, (N.V. Anjaria, C.J. and K.V. Aravind, J.), 2024 

SCC OnLine Kar 12840 
Srinivasa Shett v. CTO, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 15157 
Srinivasa v. Rangaswamy, (M.I. Arun, J.), 2025 SCC OnLine Kar 14887 
Srinivasa v. S. Venkatesh, (Krishna S. Dixit and Ramachandra D. Huddar, JJ.), 2024 SCC OnLine 

Kar 12710 
Srinivasa v. State of Karnataka, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 15129 
Srinivasaiah v. State, (Hemant Chandangoudar, J.), 2025 SCC OnLine Kar 15351 
Srinivasappa v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 14746 
Srinivasrao v. State of Karnataka, (Anant Ramanath Hegde, J.), 2025 SCC OnLine Kar 15436 
Srirama v. State of Karnataka, (M.G. Uma, J.), 2024 SCC OnLine Kar 12606 
Sriramappa v. Patheshwaraswamy Bhairaveshwaraswamy Temple, (M. Nagaprasanna, J.), 2025 SCC 

OnLine Kar 14965 
Srishail v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 12571 
Star Recreational Assn. Karadakal v. State of Karnataka, (Anant Ramanath Hegde, J.), 2025 SCC 

OnLine Kar 15441 
State Bank Employees Coop. Credit Society Ltd. v. State of Karnataka, (Suraj Govindaraj, J.), 2025 

SCC OnLine Kar 15255 
State of Karnataka v. Danappa, (G. Basavaraja, J.), 2024 SCC OnLine Kar 12497 
State of Karnataka v. Dundappa, (G. Basavaraja, J.), 2024 SCC OnLine Kar 12491 
State of Karnataka v. Dundappa, (G. Basavaraja, J.), 2024 SCC OnLine Kar 12492 
State of Karnataka v. Hanumantharao Kulkarni, (SG Pandit and C.M. Poonacha, JJ.), 2025 SCC 

OnLine Kar 15383 
State of Karnataka v. K. Bhagvan Raj, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 12661 
State of Karnataka v. Mahantesh, (G. Basavaraja, J.), 2024 SCC OnLine Kar 12495 
State of Karnataka v. Mohd. Ashraf, (H.P. Sandesh, J.), 2024 SCC OnLine Kar 12656 
State of Karnataka v. Ramaiah Reddy, (Krishna S. Dixit and Ramachandra D. Huddar, JJ.), 2024 

SCC OnLine Kar 12803 
Subba Rao v. Canara Bank, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 14983 
Subbanna v. Deputy Commissioner, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 14975 
Subhashchandra Hegde v. Hindu Religious & Charitable Endowments, (Suraj Govindaraj, J.), 2025 

SCC OnLine Kar 14929 
Subhramanya Bhat v. REC Ltd., (M. Nagaprasanna, J.), 2024 SCC OnLine Kar 12905 
Suchitra v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 12566 
Sudarshana v. N. Vasantha Madhava Hebbar, (H.P. Sandesh, J.), 2024 SCC OnLine Kar 12764 
Sudhindra Bhardwaj v. State of Karnataka, (R. Nataraj, J.), 2025 SCC OnLine Kar 15163 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807068
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807068
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806353
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806336
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806097
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806332
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806332
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806967
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806698
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806261
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806261
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806939
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807160
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806557
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807245
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806214
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806776
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806776
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806201
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807250
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807250
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807065
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807065
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806436
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806432
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806433
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807192
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807192
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806239
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806435
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806047
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806103
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806103
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806794
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806786
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806740
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806740
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806144
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806197
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806059
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806973


 - 49 - 

© EBC Publishing Pvt Ltd 

Sugunamma R v. State of Karnataka, (S Sunil Dutt Yadav, J.), 2025 SCC OnLine Kar 15197 
Sujith Kumar v. State of Karnataka, (Hemant Chandangoudar, J.), 2025 SCC OnLine Kar 15313 
Sujith Kumar v. State of Karnataka, (N.S. Sanjay Gowda, J.), 2024 SCC OnLine Kar 12921 
Sulekhabai v. State of Karnataka, (Chillakur Sumalatha, J.), 2025 SCC OnLine Kar 15434 
Sulibele Mallikarjuna Shivaprakash v. CIT, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 15569 
Sultana Begum v. State of Karnataka, (N.S. Sanjay Gowda, J.), 2024 SCC OnLine Kar 12631 
Suma M. v. State of Karnataka, (M.G. Uma, J.), 2024 SCC OnLine Kar 12633 
Sumathi Sambandan v. Joint Registrar of Coop. Societies, (Suraj Govindaraj, J.), 2025 SCC OnLine 

Kar 15115 
Sunanda K.S. v. K.S. Jayachandra, (H.T. Narendra Prasad, J.), 2025 SCC OnLine Kar 15316 
Surendra v. State of Karnataka, (Hemant Chandangoudar, J.), 2025 SCC OnLine Kar 15363 
Suresh Babu C.K. v. Basave Gowda, (H.P. Sandesh, J.), 2024 SCC OnLine Kar 12666 
Suresh Shivaram Bhat v. State of Karnataka, (M.G. Uma, J.), 2024 SCC OnLine Kar 12641 
Suresh V. v. State of Karnataka, (M.G. Uma, J.), 2024 SCC OnLine Kar 12637 
Sushanth Gururaj v. State of Karnataka, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 15130 
Susheela v. Kumar, (H.P. Sandesh, J.), 2024 SCC OnLine Kar 12787 
Sushma L.J. v. Zilla Panchayath, Tumkur, (R. Nataraj, J.), 2025 SCC OnLine Kar 14758 
Sushma Suresh v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 15010 
Suvarnamma v. Nanjundaswamy, (M.G.S. Kamal, J.), 2025 SCC OnLine Kar 14924 
Swarnalatha v. Union Public Service Commission, (B.M. Shyam Prasad, J.), 2024 SCC OnLine Kar 

12872 
Swaroop M.S. v. State of Karnataka, (N.S. Sanjay Gowda, J.), 2024 SCC OnLine Kar 12529 
Sweet Home Constructions v. Government of Karnataka, (M. Nagaprasanna, J.), 2025 SCC OnLine 

Kar 14791 
Sweety Saraf v. BDA, (M.G.S. Kamal, J.), 2025 SCC OnLine Kar 14928 
Syed Hussain v. State of Karnataka, (B.M. Shyam Prasad, J.), 2024 SCC OnLine Kar 12983 
Syed Imran v. State of Karnataka, (Mohammad Nawaz, J.), 2025 SCC OnLine Kar 15329 
Syed Khalelulla v. State of Karnataka, (Chillakur Sumalatha, J.), 2025 SCC OnLine Kar 15468 
Syed Mohd. Yakub v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 15226 
Syed Sameer Ahmed v. State of Karnataka, (M.G. Uma, J.), 2024 SCC OnLine Kar 12625 
Syed Shah Nawaz v. Karnataka State Board of Auqaf, (Chillakur Sumalatha, J.), 2025 SCC OnLine 

Kar 15451 
Syed Umar v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 15005 
Synergy Global Sourcing v. Commr. of Customs, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 

15501 
T. Anji Babu v. State, (N.S. Sanjay Gowda, J.), 2024 SCC OnLine Kar 12619 
T. Bharathgowda v. State of Karnataka, (M. Nagaprasanna, J.), 2024 SCC OnLine Kar 12994 
T. Chinna Ammi Reddy v. State of Karnataka, (V. Srishananda, J.), 2024 SCC OnLine Kar 12918 
T. Nanjunda Reddy v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 15275 
T. Parasuram v. Assistant Commissioner, (M.G. Uma, J.), 2025 SCC OnLine Kar 15072 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807007
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807122
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806534
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807243
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807378
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806465
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806231
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806925
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806925
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807125
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807172
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806241
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806471
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806233
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806940
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806106
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806569
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806821
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806735
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806523
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806523
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806444
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806602
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806602
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806739
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806552
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807138
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807277
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807036
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806227
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807260
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807260
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806816
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807310
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807310
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806223
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806104
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806068
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807084
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806882


 - 50 - 

© EBC Publishing Pvt Ltd 

T. Shivaprasad v. B. Sundramma, (H.P. Sandesh, J.), 2024 SCC OnLine Kar 12768 
T. Srinivas v. Tamilnadu Mercantile Bank Ltd., (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 15049 
T. Srinivasa v. N. Krishne Gowda, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 15024 
T. Vasudeva Reddy v. Huchegowda, (H.T. Narendra Prasad, J.), 2025 SCC OnLine Kar 15125 
T. Venkataramaiah v. Shivakumari, (S Sunil Dutt Yadav, J.), 2025 SCC OnLine Kar 15150 
T.A. Jagadamba v. Commr., (R. Devdas, J.), 2024 SCC OnLine Kar 12458 
T.B. Jayachandra v. State of Karnataka, (Krishna Dixit, J.), 2024 SCC OnLine Kar 12644 
T.C. Shivaprakash v. State of Karnataka, (Krishna S Dixit and Ramachandra D. Huddar, JJ.), 2025 

SCC OnLine Kar 15177 
T.D. Jayaram v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 14770 
T.G. Ramesh Kumar v. Asst. Commissioner, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 14921 
T.S. Jagannath v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 14856 
T.V. Venkatesh v. Tahsildar Pavagada Taluk, (H.T. Narendra Prasad, J.), 2025 SCC OnLine Kar 

15318 
Tadavalaga Mallikarjun Vidya Vardhak Sangh v. District Registrar of Societies, (Anant Ramanath 

Hegde, J.), 2025 SCC OnLine Kar 15438 
Tahseen Siddqi v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 15379 
Talwar Kotlappa v. State of Karnataka, (M.G. Uma, J.), 2025 SCC OnLine Kar 15545 
Tamara Leisure Experiences (P) Ltd. v. CCT, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 14905 
Tamara Leisure Experiences (P) Ltd. v. Deputy Commissioner, (S.R. Krishna Kumar, J.), 2025 SCC 

OnLine Kar 14836 
Tandem Interiors (P) Ltd. v. CCT, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 15193 
Tanushree Y. v. Naveen P., (H.T. Narendra Prasad, J.), 2024 SCC OnLine Kar 12490 
Taqiuddin v. State of Karnataka, (Anant Ramanath Hegde, J.), 2025 SCC OnLine Kar 15447 
Tarun Shewaram Kaku v. State of Karnataka, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 15154 
Tata Hitachi Construction Machinery Co. (P) Ltd. v. Topsgrup Services Ltd., (M.G.S. Kamal, J.), 

2025 SCC OnLine Kar 14781 
Tejas Networks Ltd. v. BGR Energy Systems Ltd., (H.T. Narendra Prasad, J.), 2024 SCC OnLine Kar 

12475 
Thameemulla Sharif v. State of Karnataka, (Hemant Chandangoudar, J.), 2025 SCC OnLine Kar 

15312 
Thammanna v. Union of India, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 15303 
Thanuja v. Rachanna B., (H.T. Narendra Prasad, J.), 2024 SCC OnLine Kar 12488 
Thayamma v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 15022 
Thejashree B.S. v. Krishnamurthy Y.P., (S. Sunil Dutt Yadav, J.), 2024 SCC OnLine Kar 12487 
Thimmakka v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 15285 
Thimmaraya Gowda v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 14989 
Thimmegowda v. State of Karnataka, (R Devdas, J.), 2025 SCC OnLine Kar 15140 
Thippasandra Lakshminarayanasimhaiah Sachin v. Superindent Range Dnwd5, (S.R. Krishna Kumar, 

J.), 2025 SCC OnLine Kar 15366 
Tholeppa Rajappa Pawar v. Sharavva, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 12724 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806494
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806859
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806835
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806935
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806960
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806107
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806474
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806987
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806987
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806581
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806732
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806667
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807127
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807127
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807247
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807188
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807354
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806716
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806647
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806647
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807003
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806431
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807256
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806964
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806592
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806150
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806150
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807121
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807121
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807112
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806430
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806833
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806040
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807094
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806800
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806950
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807175
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806269


 - 51 - 

© EBC Publishing Pvt Ltd 

Toshiba Software (India) (P) Ltd. v. Union of India, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 
15081 

Trident Architectural Aluminium Products (P) Ltd. v. Union of India, (S.R. Krishna Kumar, J.), 2025 
SCC OnLine Kar 15148 

Trisha Recreation Club v. State of Karnataka, (Anant Ramanath Hegde, J.), 2025 SCC OnLine Kar 
15450 

Triveni Turbine Ltd. v. State of Karnataka, (K.S. Hemalekha, J.), 2024 SCC OnLine Kar 12884 
Tyagaraja v. Aftab Ahmed, (M.I. Arun, J.), 2025 SCC OnLine Kar 15136 
U.M. Ramesh Rao v. S. Dinakar Rao, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 15365 
Udaya Pottery & Foundary Works v. LAO, (V. Srishananda, J.), 2024 SCC OnLine Kar 12917 
Udaya Shankar Shetty v. State of Karnataka, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 15075 
Udbhav Educational & Rural Development Society v. Chief Executive Officer, (M. Nagaprasanna, J.), 

2025 SCC OnLine Kar 14919 
Udhyaman Investments (P) Ltd. v. CIT, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 15516 
Ugraiah v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 14815 
Ullas H v. Under Secretary, (R. Nataraj, J.), 2025 SCC OnLine Kar 15566 
Uma Prakash v. M. Anjanappa, (V. Srishananda, J.), 2024 SCC OnLine Kar 12778 
Umadevi v. Department of Social Welfare, (B.M. Shyam Prasad, J.), 2024 SCC OnLine Kar 12942 
Umashankar v. State of Karnataka, (Hemant Chandangoudar, J.), 2025 SCC OnLine Kar 15182 
Unibind Wire-O (P) Ltd. v. Amritlal Pukhraj Jain, (M.I. Arun, J.), 2025 SCC OnLine Kar 14874 
Unilever Industries (P) Ltd. v. State of Karnataka, (M.G. Uma, J.), 2024 SCC OnLine Kar 12614 
Union of India v. Austine Eapen Ancheril, (N.V. Anjaria, C.J. and K.V. Aravind, J.), 2024 SCC 

OnLine Kar 12816 
Union of India v. Joint Director Land Records, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 14984 
Union of India v. S.V. Premananda, (V Kameswar Rao and T.M. Nadaf, JJ.), 2025 SCC OnLine Kar 

14981 
United India Insurance Co. Ltd. v. Chandrapa, (Jyoti Mulimani, J.), 2024 SCC OnLine Kar 12684 
Usha G.M. v. State of Karnataka, (Hemant Chandangoudar, J.), 2025 SCC OnLine Kar 15228 
Usha H. v. Mysuru City Corpn., (S Sunil Dutt Yadav, J.), 2025 SCC OnLine Kar 14897 
Usharani v. State of Karnataka, (BM Shyam Prasad, J.), 2025 SCC OnLine Kar 14823 
V. Akshitha v. B.S. Arun Kumar, (H.T. Narendra Prasad, J.), 2024 SCC OnLine Kar 12450 
V. Gopala Shetty v. Chief Officer, (N.V. Anjaria, C.J. and M.I. Arun, J.), 2025 SCC OnLine Kar 

15408 
V. Lakshminarayana v. LAO, (R Devdas, J.), 2025 SCC OnLine Kar 15535 
V. Mallesh v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 15110 
V. Manojkumar v. Tahsildhar Anekal Taluk, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 15266 
V. Ramadevi v. State of Karnataka, (M.G. Uma, J.), 2024 SCC OnLine Kar 12620 
V. Ravi v. Hindustan Unilever Ltd., (H.T. Narendra Prasad, J.), 2025 SCC OnLine Kar 14987 
V. Somanna v. Ramakrishna, (Krishna S. Dixit, J.), 2024 SCC OnLine Kar 12536 
V. Srinivas v. V. Krishnamurthy, (Umesh M. Adiga, J.), 2024 SCC OnLine Kar 12657 
V. Srinivasa Murthy v. State of Karnataka, (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 12832 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806891
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806891
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806958
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806958
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807259
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807259
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806005
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806946
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807174
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806067
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806885
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806730
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807325
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806626
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807375
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806301
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806537
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806992
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806685
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806220
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806321
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806321
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806795
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806792
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806792
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806050
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807038
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806708
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806634
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806137
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807217
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807217
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807344
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806920
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807075
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806224
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806798
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806180
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806091
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806101


 - 52 - 

© EBC Publishing Pvt Ltd 

V.R. Doreswamy v. A. Shailaja, (M.I. Arun, J.), 2025 SCC OnLine Kar 14872 
V.R.S. Natarajan v. Union of India, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 12886 
V.S. Parthasarathi v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 14911 
Vaijayanti Babu Gosavi v. Principal Secretary, (M.G. Uma, J.), 2025 SCC OnLine Kar 15390 
Vaijinath v. State of Karnataka, (Anant Ramanath Hegde, J.), 2025 SCC OnLine Kar 15435 
Vajramma v. Kumar Naik, (N.V. Anjaria, C.J. and Krishna S. Dixit, J.), 2024 SCC OnLine Kar 

12472 
Valilet Mary v. Union Bank of India, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 14844 
Vamana Bidarahalli v. Union of India, (S.R. Krishna Kumar, J.), 2024 SCC OnLine Kar 12981 
Vardhaman v. Deputy Commissioner, (M.G. Uma, J.), 2025 SCC OnLine Kar 15398 
Vasant v. Deputy Commissioner, (M.G. Uma, J.), 2025 SCC OnLine Kar 15550 
Vaseem Pasha v. Union of India, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 15515 
VBHC Value Homes (P) Ltd. v. Labour Commr., (Jyoti Mulimani, J.), 2024 SCC OnLine Kar 12855 
Vedi B. v. State, (Hemant Chandangoudar, J.), 2025 SCC OnLine Kar 15262 
Veena S. Shetty v. State of Karnataka, (Hemant Chandangoudar, J.), 2025 SCC OnLine Kar 15377 
Veerabhadraiah v. Khaleeda Banu, (H.T. Narendra Prasad, J.), 2025 SCC OnLine Kar 15087 
Veerabhadrappa v. Managing Director, (Jyoti Mulimani, J.), 2024 SCC OnLine Kar 12919 
Veeranagouda v. State of Karnataka, (Jyoti Mulimani, J.), 2024 SCC OnLine Kar 12899 
Veerayya v. Deputy Commissioner, (M.G. Uma, J.), 2025 SCC OnLine Kar 15302 
Veeresh v. Assistant Commissioner & Land Tribunal, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 

14943 
Venkanagouda v. Yallappa Dyamappa Aramani, (M.G. Uma, J.), 2025 SCC OnLine Kar 15028 
Venkatamma v. B.L. Prasannakumar, (H.P. Sandesh, J.), 2024 SCC OnLine Kar 12759 
Venkatamma v. Nanjamma, (H.P. Sandesh, J.), 2024 SCC OnLine Kar 12753 
Venkatamma v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 15317 
Venkatamma v. T. Muniyappa, (C.M. Poonacha, J.), 2025 SCC OnLine Kar 14768 
Venkataramanappa v. Bengaluru Water Supply & Sewerage Board, (B.M. Shyam Prasad, J.), 2024 

SCC OnLine Kar 12980 
Venkataramanappa v. State of Karnataka, (M.G. Uma, J.), 2024 SCC OnLine Kar 12528 
Venkataswamy v. Nagaraj, (M.G.S. Kamal, J.), 2025 SCC OnLine Kar 14886 
Venkatesh Kumar v. Bhagyamma, (M.I. Arun, J.), 2025 SCC OnLine Kar 14932 
Venkatesh v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 14957 
Venkateshappa v. Lakshmaiah, (H.P. Sandesh, J.), 2024 SCC OnLine Kar 12729 
Venkateswaralu Kataru v. Commr. of Customs, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 

15514 
Venkoba v. State, (Rajendra Badamikar, J.), 2024 SCC OnLine Kar 12552 
Vidhya Bharathi Foundation v. Karnataka University, (M.G. Uma, J.), 2025 SCC OnLine Kar 15382 
Vidya Sachitanand Suvarna v. State, (N.S. Sanjay Gowda, J.), 2024 SCC OnLine Kar 12598 
Vijay Friends Club Karambal v. State of Karnataka, (Sachin Shankar Magadum, J.), 2024 SCC 

OnLine Kar 12835 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806683
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806355
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806722
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807199
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807244
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806039
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806039
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806655
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806391
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807207
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807359
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807324
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806518
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807072
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807186
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806897
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806363
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806007
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807111
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806754
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806754
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806838
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806291
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806492
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807126
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806579
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806390
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806390
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806175
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806697
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806743
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806768
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806271
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807323
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807323
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805992
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807191
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806209
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806331
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806331


 - 53 - 

© EBC Publishing Pvt Ltd 

Vijaya Bhaskar D.A. v. State of Karnataka, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 15225 
Vijaya Kumari v. State of Karnataka, (B.M. Shyam Prasad, J.), 2024 SCC OnLine Kar 12992 
Vijayalakshmi v. Siddappa, (C.M. Poonacha, J.), 2024 SCC OnLine Kar 12738 
Vijayanand v. Parikashith, (Suraj Govindaraj and G. Basavaraja, JJ.), 2022 SCC OnLine Kar 2000 
Vijayashree S.V. v. State of Karnataka, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 15058 
Vimala v. Union Bank of India, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 14869 
Vinay Kumar v. State of Karnataka, (M.G. Uma, J.), 2024 SCC OnLine Kar 12607 
Vinayaka Sundar Manjunath v. Joint Commissioner of Central Tax, (S.R. Krishna Kumar, J.), 2025 

SCC OnLine Kar 15352 
Vinoda v. Sheeba Inba Kumari, (N.S. Sanjay Gowda, J.), 2024 SCC OnLine Kar 12628 
Vishakha v. Union of India, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 15124 
Vithappa v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 12567 
Vivek Jain v. Commr., (M. Nagaprasanna, J.), 2024 SCC OnLine Kar 12861 
Vrunda Kumble v. Shivaramu, (N.S. Sanjay Gowda, J.), 2024 SCC OnLine Kar 12676 
Vybhav Enterprises v. State of Karnataka, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 14852 
Wajid Khan v. Paramesha, (H.P. Sandesh, J.), 2024 SCC OnLine Kar 12758 
Wazir Khan v. Abdul Wazid, (H.P. Sandesh, J.), 2024 SCC OnLine Kar 12756 
Welspun Renewables Energy (P) Ltd. v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC 

OnLine Kar 14967 
White Feather v. State of Karnataka, (M. Nagaprasanna, J.), 2024 SCC OnLine Kar 12931 
Wiseplane Technologies LLP v. CIT, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 15174 
X5 v. State of Karnataka, (M. Nagaprasanna, J.), 2024 SCC OnLine Kar 12651 
Y.L. Nyamagoudar v. State of Karnataka, (N.V. Anjaria, C.J. and Krishna S. Dixit, J.), 2024 SCC 

OnLine Kar 13009 
Y.S.R. Enterprises v. Karnataka Bank Ltd., (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 15210 
Yadhu Kumar v. Department of Co. Operation, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 14809 
Yadunandana v. Commr. & Sub-Divisional Magistrate, (V. Srishananda, J.), 2024 SCC OnLine Kar 

12669 
Yallappa v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 12561 
Yallavva v. State, (M.G. Uma, J.), 2025 SCC OnLine Kar 15391 
Yamuna G.S. Nayar v. Teertaprasad H.J., (H.T. Narendra Prasad, J.), 2024 SCC OnLine Kar 12482 
Yankappa v. Honnappa, (H.P. Sandesh, J.), 2024 SCC OnLine Kar 12750 
Yashoda M v. Canara Bank, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 15198 
Yashodamma v. Deputy Commissioner, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 15045 
Yashwant v. State of Karnataka, (M.G. Uma, J.), 2025 SCC OnLine Kar 15397 
Yashwanth C. v. State of Karnataka, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 14862 
Yathin Kumar v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 15120 
Yathindra Siddaramaiah v. State of Karnataka, (Krishna S. Dixit, J.), 2024 SCC OnLine Kar 12645 
Yathish Kumar N.C. v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 15038 
Yogaraja. K. v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 14747 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807035
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806074
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806277
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805989
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806868
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806680
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806460
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807161
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807161
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806464
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806934
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806198
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806143
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806099
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806663
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806290
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806289
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806778
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806778
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806124
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806984
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806236
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806075
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806075
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807020
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806620
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806114
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806114
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806192
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807200
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806154
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806286
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807008
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806855
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807206
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806673
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806930
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806475
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806848
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806558


 - 54 - 

© EBC Publishing Pvt Ltd 

Yogesh P.M. v. State of Karnataka, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 15341 
Yogesh R. Dhurandhar v. Canara Bank, (R. Nataraj, J.), 2025 SCC OnLine Kar 15167 
Yuktha Enterprises v. State of Karnataka, (S Sunil Dutt Yadav, J.), 2025 SCC OnLine Kar 14778 
Yusuf Shariff v. State of Karnataka, (E.S. Indiresh, J.), 2024 SCC OnLine Kar 12857 
Zaheer Ahmed v. State of Karnataka, (Chillakur Sumalatha, J.), 2025 SCC OnLine Kar 15479 
Zareppa v. State of Karnataka, (K Natarajan and Vijaykumar A. Patil, JJ.), 2025 SCC OnLine Kar 

15442 
Zickria Shariff v. Venkataramanappa, (M.I. Arun, J.), 2025 SCC OnLine Kar 15088 

  
Kerala High Court   [6] 

Abdul Khader v. Arumugan, (Shoba Annamma Eapen, J.), 2025 SCC OnLine Ker 5689 
Assistant Engineer v. Pooja Milk Foods (P) Ltd., (S. Manu, J.), 2025 SCC OnLine Ker 5693 
C.H. Amaranadh v. Fertilisers & Chemicals Travancore Ltd., (Harisankar V. Menon, J.), 2025 SCC 

OnLine Ker 5691 
Mala Grama Panchayath v. State of Kerala, (C.S. Dias, J.), 2025 SCC OnLine Ker 5692 
Musthafa & Almana International Consultants v. Smartcity (Kochi) Infrastructure (P) Ltd., (Dr A.K. 

Jayasankaran Nambiar and P.M. Manoj, JJ.), 2025 SCC OnLine Ker 5690 
Rangan v. State of Kerala, (Harisankar V. Menon, J.), 2025 SCC OnLine Ker 5694 

  
Madras High Court   [184] 

A. Gopal v. C. Vijayalakshmi, (P.B. Balaji, J.), 2025 SCC OnLine Mad 4081 
A. Kannan v. Collector, Sivagangai, (R. Vijayakumar, J.), 2025 SCC OnLine Mad 4163 
A. Paulraj v. State, (P. Velmurugan, J.), 2025 SCC OnLine Mad 4072 
A. Ramaraj v. State, (R. Vijayakumar, J.), 2025 SCC OnLine Mad 4165 
A. Saranya v. Collector, Thoothukudi, (N. Mala, J.), 2024 SCC OnLine Mad 8509 
A. Sridharan (Dr.) v. State of T.N., (Manindra Mohan Shrivastava, C.J. and Sunder Mohan, J.), 

2025 SCC OnLine Mad 4126 
Abdul Malik Saybu v. Haleemabee, (P.B. Balaji, J.), 2025 SCC OnLine Mad 4076 
Abdul Salim Ali Kunju v. Lakshmi Narayanan Murthy, (N. Sathish Kumar, J.), 2025 SCC OnLine 

Mad 4066 
Adilakshmi Sadasivam v. T.N. Housing & Urban Development Department, (N. Anand Venkatesh, 

J.), 2025 SCC OnLine Mad 4118 
Administrator v. R. Ramachandran, (Dr Anita Sumanth and N. Senthilkumar, JJ.), 2025 SCC 

OnLine Mad 4087 
Alankrit Vallabh Arora v. American Internation School, (K. Kumaresh Babu, J.), 2025 SCC OnLine 

Mad 4053 
Alphonsal v. State of T.N., (B. Pugalendhi, J.), 2025 SCC OnLine Mad 4108 
Amsa v. Collector, (N. Anand Venkatesh, J.), 2025 SCC OnLine Mad 4130 
Ananda Nayagi v. Kannikumari, (P.B. Balaji, J.), 2025 SCC OnLine Mad 4086 
Arjuna Gounder v. Pachaiammal, (C.V. Karthikeyan, J.), 2025 SCC OnLine Mad 4088 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807150
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806977
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806589
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806342
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807288
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807251
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807251
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002806898
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807400
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807404
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807402
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807402
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807403
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807401
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807405
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807577
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807460
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807569
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807462
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807436
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807556
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807572
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807520
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807520
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807549
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807527
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807527
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807508
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807508
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807589
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807559
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807582
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807583


 - 55 - 

© EBC Publishing Pvt Ltd 

Arulmigu Gneelivaneshwarar v. Collector, Tiruchirapalli, (L. Victoria Gowri, J.), 2025 SCC OnLine 
Mad 4167 

Ashok v. Ana. Sivalingam, (N. Sathish Kumar, J.), 2023 SCC OnLine Mad 8413 
Azam Laminators (P) Ltd. v. Additional Director, (Krishnan Ramasamy, J.), 2025 SCC OnLine Mad 

4109 
B. Murugesan v. Collector, Ramanathapuram, (G.K. Ilanthiraiyan, J.), 2024 SCC OnLine Mad 8518 
B. Ramachandran v. National Highway Authority of India, (G.K. Ilanthiraiyan, J.), 2024 SCC 

OnLine Mad 8490 
Banusekar v. Mahendar A. Chellani, (V. Bhavani Subbaroyan, J.), 2023 SCC OnLine Mad 8414 
C. Srinivasan v. K. Pachiyappan, (P.B. Balaji, J.), 2025 SCC OnLine Mad 4078 
C.V. Bharathan v. Saroja, (K. Kumaresh Babu, J.), 2025 SCC OnLine Mad 4052 
CIT v. Anand Transport, (K.R. Shriram, C.J. and Sunder Mohan, J.), 2025 SCC OnLine Mad 4090 
Collector v. E. Senguttuvan, (Dr. G. Jayachandran, J.), 2025 SCC OnLine Mad 4057 
E.I.D. Parry (India) Ltd. v. State, (M. Dhandapani, J.), 2025 SCC OnLine Mad 4177 
Elektrolites Power (P) Ltd. v. Larsen & Toubro Ltd. Construction, (Abdul Quddhose, J.), 2025 SCC 

OnLine Mad 4061 
Esvaran Food Mills (P) Ltd. v. Vinayaga Agency, (N. Sathish Kumar, J.), 2025 SCC OnLine Mad 

4064 
Everest Mariyappa Nadar v. State, (K. Kumaresh Babu, J.), 2024 SCC OnLine Mad 8521 
Fibox India (P) Ltd. v. Geesys Technologies (India) (P) Ltd., (P.B. Balaji, J.), 2025 SCC OnLine Mad 

4080 
Friends Earth Movers v. Indian Oil Coporation Ltd., (Abdul Quddhose, J.), 2025 SCC OnLine Mad 

4060 
G. Arul Xavier v. Inspector General of Registration, (Dr. Anita Sumanth and N. Senthilkumar, JJ.), 

2025 SCC OnLine Mad 4096 
G. Jacob Samuel v. Principal Secretary, (R. Vijayakumar, J.), 2024 SCC OnLine Mad 8522 
G. Ravichandran v. Collector, Thanjavur, (V. Lakshminarayanan, J.), 2025 SCC OnLine Mad 4176 
G. Sundaravel v. T.N. STC (Madurai) Ltd., (R. Vijayakumar, J.), 2025 SCC OnLine Mad 4157 
Ganesan v. Collector, Thanjavur, (K.K. Ramakrishnan, J.), 2025 SCC OnLine Mad 4192 
General Manager v. R. Thesingu Pandi, (S.M. Subramaniam and Dr A.D. Maria Clete, JJ.), 2025 

SCC OnLine Mad 4092 
Hotel Subhalakshmi Palace v. CTO, (K. Kumaresh Babu, J.), 2025 SCC OnLine Mad 4188 
ICICI Bank Ltd. v. Sub Registrar, (G.K. Ilanthiraiyan, J.), 2024 SCC OnLine Mad 8513 
Indirani v. Thangaraj, (P.B. Balaji, J.), 2025 SCC OnLine Mad 4082 
Interex Arch Design (P) Ltd. v. CTO, (Mohammed Shaffiq, J.), 2024 SCC OnLine Mad 8505 
Ishaan Pejavar Rao v. Shareen Premanayagam, (K. Kumaresh Babu, J.), 2025 SCC OnLine Mad 

4055 
Jayanthi Manogaran v. Vinoth Kumar, (P.B. Balaji, J.), 2025 SCC OnLine Mad 4079 
Jayanthi v. Collector, Virudhunagar, (L. Victoria Gowri, J.), 2025 SCC OnLine Mad 4162 
Jeyaraj Jeyakumar Christdoss v. State, (V. Lakshminarayanan, J.), 2025 SCC OnLine Mad 4178 
Justus Rejo Velan v. Collector, Nagercoil, (G.K. Ilanthiraiyan, J.), 2024 SCC OnLine Mad 8516 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807464
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807464
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807409
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807590
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807590
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807445
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807417
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807417
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807411
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807574
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807507
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807528
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807512
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807484
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807516
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807516
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807518
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807518
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807448
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807576
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807576
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807515
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807515
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807533
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807449
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807483
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807455
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807495
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807530
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807530
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807478
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807440
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807578
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807432
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807510
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807510
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807575
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807459
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807485
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807443


 - 56 - 

© EBC Publishing Pvt Ltd 

K. Annadurai v. N. Suresh, (Sathi Kumar Sukumara Kurup, J.), 2025 SCC OnLine Mad 4140 
K. Arumuga Perumal v. District Registrar, (G.K. Ilanthiraiyan, J.), 2024 SCC OnLine Mad 8517 
K. Murugan v. State, (Mummineni Sudheer Kumar, J.), 2025 SCC OnLine Mad 4180 
K. Nataraj v. Collector, (J. Nisha Banu and M. Jothiraman, JJ.), 2025 SCC OnLine Mad 4095 
K. Ravindran v. State, (K. Kumaresh Babu, J.), 2024 SCC OnLine Mad 8512 
K. Saravanan v. T.N. STC (Villupuram) Ltd., (C. Kumarappan, J.), 2025 SCC OnLine Mad 4134 
K.R. Srinivasan v. Arulmigu Vedaraneswaraswamy Thirukovil Vedaranyam, (Sathi Kumar 

Sukumara Kurup, J.), 2025 SCC OnLine Mad 4139 
Kaleeswari Stores v. CIT, (K. Kumaresh Babu, J.), 2025 SCC OnLine Mad 4183 
Kamatchi v. Suseela, (Sathi Kumar Sukumara Kurup, J.), 2025 SCC OnLine Mad 4143 
Kandasamy Gounder v. Selvam, (Sathi Kumar Sukumara Kurup, J.), 2025 SCC OnLine Mad 4142 
Kannan v. Collector, Virudhunagar, (N. Mala, J.), 2025 SCC OnLine Mad 4155 
Karuppaiah v. M. Dhanam, (G. Ilangovan, J.), 2025 SCC OnLine Mad 4152 
Kolappan Thanu Achari v. R. Gunanithi, (J. Nisha Banu and M. Jothiraman, JJ.), 2025 SCC OnLine 

Mad 4124 
Krishnaprabhu v. Collector, (S. Sounthar, J.), 2025 SCC OnLine Mad 4099 
Krishnaraj v. Sub Registrar, (S. Srimathy, J.), 2025 SCC OnLine Mad 4100 
Lalitha Sri v. State, (L. Victoria Gowri, J.), 2025 SCC OnLine Mad 4173 
Latha Maheshwari v. Collector, Thoothukudi, (N. Mala, J.), 2024 SCC OnLine Mad 8510 
M. Anandhan v. M. Manoharan, (Dr. G. Jayachandran, J.), 2025 SCC OnLine Mad 4058 
M. Anwar Hussain v. Collector, Kanyakumari, (N. Mala, J.), 2025 SCC OnLine Mad 4164 
M. Mervin Kumar v. K. Paramasivam, (N. Sathish Kumar, J.), 2025 SCC OnLine Mad 4067 
M. Muruganandam v. Rotary Club of Sivagiri, (K. Kumaresh Babu, J.), 2025 SCC OnLine Mad 

4054 
M. Nandhini v. M. Thilagan, (G.R. Swaminathan and K. Rajasekar, JJ.), 2025 SCC OnLine Mad 

4091 
M. Pandiyarajan v. T.N. STC (Madurai) Ltd., (R. Vijayakumar, J.), 2025 SCC OnLine Mad 4158 
M. Rajangam v. Competent Authority cum, (R. Subramanian and L. Victoria Gowri, JJ.), 2024 SCC 

OnLine Mad 8485 
M. Sathyabhama v. T.N. Housing & Urban Development Department, (N. Anand Venkatesh, J.), 

2025 SCC OnLine Mad 4114 
M. Singu v. Collector, Maduai, (N. Mala, J.), 2025 SCC OnLine Mad 4182 
M. Thanigaivel v. Registrar of Coop. Societies, (C. Kumarappan, J.), 2025 SCC OnLine Mad 4121 
M. Vaiyapuri v. TANGEDCO, (C. Saravanan, J.), 2025 SCC OnLine Mad 4103 
M.J. Santhan v. T.N. Housing & Urban Development Department, (N. Anand Venkatesh, J.), 2025 

SCC OnLine Mad 4111 
M.R. Madhuri Devi v. State, (G.K. Ilanthiraiyan, J.), 2024 SCC OnLine Mad 8491 
Mahadassuresh Dilipkumar v. CTO, (Mohammed Shaffiq, J.), 2024 SCC OnLine Mad 8503 
Manoharan v. Commr., Hindu Religious & Charitable Endowment Department, (K. Kumaresh 

Babu, J.), 2024 SCC OnLine Mad 8514 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807497
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807444
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807487
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807532
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807439
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807563
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807496
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807474
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807500
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807499
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807453
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807505
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807554
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807554
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807535
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807536
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807470
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807437
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807513
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807461
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807521
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807509
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807509
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807529
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807529
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807456
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807412
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807412
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807545
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807473
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807591
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807539
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807542
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807542
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807418
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807430
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807441


 - 57 - 

© EBC Publishing Pvt Ltd 

Maragathamani v. State, (G.R. Swaminathan and V. Lakshminarayanan, JJ.), 2025 SCC OnLine 
Mad 4147 

Mariammal v. State, (G.R. Swaminathan and R. Poornima, JJ.), 2024 SCC OnLine Mad 8494 
Mayil White Pig Farm v. T. Muthusamy, (J. Nisha Banu and M. Jothiraman, JJ.), 2025 SCC OnLine 

Mad 4098 
Meenakshi v. State, (A.D. Jagadish Chandira and R. Poornima, JJ.), 2025 SCC OnLine Mad 4105 
Minda Industries Ltd. v. Sri Agarwal Ispat (Chennai) (P) Ltd., (K.R. Shriram, C.J. and Sunder 

Mohan, J.), 2025 SCC OnLine Mad 4151 
MJD Construction & Engineering Contractors (P) Ltd. v. Special Chief Engineer, National Highways 

Circle, (K. Kumaresh Babu, J.), 2024 SCC OnLine Mad 8496 
Murali v. Sub Registrar, (G.K. Ilanthiraiyan, J.), 2024 SCC OnLine Mad 8489 
Murugan v. Collector, Tenkasi, (S. Srimathy, J.), 2025 SCC OnLine Mad 4154 
MV Creations v. State, (G.R. Swaminathan and V. Lakshminarayanan, JJ.), 2025 SCC OnLine Mad 

4153 
N. Bava Mohideen Maraicair v. T.N. Waqf Board, (G.R. Swaminathan and V. Lakshminarayanan, 

JJ.), 2025 SCC OnLine Mad 4145 
N. Ethiraj v. T.N. Electricity Board (TNEB), (N. Anand Venkatesh, J.), 2025 SCC OnLine Mad 4117 
N. Inparaj v. Collector, Collectorate, (G.K. Ilanthiraiyan, J.), 2024 SCC OnLine Mad 8488 
N. Ravichandran v. State, (G.K. Ilanthiraiyan, J.), 2024 SCC OnLine Mad 8519 
N. Siddharth v. Jayalakshmi, (P.B. Balaji, J.), 2025 SCC OnLine Mad 4075 
N.K. Devanandan v. District Registrar, (Mohammed Shaffiq, J.), 2025 SCC OnLine Mad 4119 
Nirmala v. P. Soundararajan, (J. Nisha Banu and M. Jothiraman, JJ.), 2025 SCC OnLine Mad 4062 
Nudi AV v. Centralised Admission Committee (CENTAC), (C. Kumarappan, J.), 2025 SCC OnLine 

Mad 4133 
P. Chellapandi v. T.N. STC (Madurai) Ltd., (R. Vijayakumar, J.), 2025 SCC OnLine Mad 4159 
P. Gopalakrishnan v. Hindu Religious & Charitable Endowments Department, (N. Anand 

Venkatesh, J.), 2025 SCC OnLine Mad 4131 
P. Lakshmi v. State of T.N., (K. Surender, J.), 2025 SCC OnLine Mad 4135 
P. Mogana Sundaram v. Housing & Urban Development Department, (N. Anand Venkatesh, J.), 

2025 SCC OnLine Mad 4127 
P. Naveen Chakravarthy v. Punjab National Bank, (K.R. Shriram, C.J. and Senthilkumar 

Ramamoorthy, J.), 2024 SCC OnLine Mad 8484 
P. Pechi v. Superintendent, Tirunelveli, (K. Kumaresh Babu, J.), 2025 SCC OnLine Mad 4190 
P. Ponnupandi v. Collector, Viruthunagar, (N. Mala, J.), 2025 SCC OnLine Mad 4186 
Palanisamy v. N. Valliammal, (P.B. Balaji, J.), 2025 SCC OnLine Mad 4083 
Pandiammal v. State, (G.R. Swaminathan and R. Poornima, JJ.), 2024 SCC OnLine Mad 8495 
Pappa v. Collector, (S. Srimathy, J.), 2025 SCC OnLine Mad 4102 
Parimala Kumar v. State, (N. Anand Venkatesh, J.), 2025 SCC OnLine Mad 4116 
Pillappan v. Collector, Sivagangai, (G.K. Ilanthiraiyan, J.), 2024 SCC OnLine Mad 8493 
Pramila v. Santha, (N. Sathish Kumar, J.), 2025 SCC OnLine Mad 4146 
Pushpavalli Suresh Babhu v. Sopos Technology (P) Ltd., (N. Sathish Kumar, J.), 2025 SCC OnLine 

Mad 4069 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807491
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807491
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807421
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807585
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807585
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807586
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807504
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807423
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807416
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807506
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807494
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807494
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807490
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807548
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807415
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807446
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807571
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807550
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807568
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807562
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807562
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807457
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807560
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807564
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807592
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807450
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807480
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807476
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807579
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807422
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807538
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807547
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807420
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807502
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807523
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807523


 - 58 - 

© EBC Publishing Pvt Ltd 

PVR INOX Ltd. v. Thenandal Films, (Abdul Quddhose, J.), 2023 SCC OnLine Mad 8412 
R. Anantha Krishnan v. T.N. STC (Madurai) Ltd., (R. Vijayakumar, J.), 2025 SCC OnLine Mad 

4156 
R. Arjun v. Medical Education, Keel Pakam, (R. Vijayakumar, J.), 2024 SCC OnLine Mad 8497 
R. Baby v. Collector, Thoothukudi, (N. Mala, J.), 2024 SCC OnLine Mad 8511 
R. Rasappan v. D. Rajalakshmi, (N. Sathish Kumar, J.), 2025 SCC OnLine Mad 4068 
Rakshanaa R. v. Union of India, (C. Kumarappan, J.), 2025 SCC OnLine Mad 4129 
Rams Hotels Chennai (P) Ltd. v. V. Kugathas, (Abdul Quddhose, J.), 2025 SCC OnLine Mad 4059 
Rukmani v. Ponnusamy, (Sathi Kumar Sukumara Kurup, J.), 2025 SCC OnLine Mad 4141 
Rupak Roshan v. Sub-Collector (Revenue), (J. Nisha Banu and M. Jothiraman, JJ.), 2025 SCC 

OnLine Mad 4125 
S & S Engineering v. CTO, (Mohammed Shaffiq, J.), 2024 SCC OnLine Mad 8499 
S. Balamurugan v. Collector, (S. Srimathy, J.), 2025 SCC OnLine Mad 4101 
S. Chellaiya v. Commr., Hindu Religious & Charitable Endowments Department, (R. Vijayakumar, 

J.), 2025 SCC OnLine Mad 4169 
S. Ganesan v. T.N. Housing Board, (S.S. Sundar and A.D. Maria Clete, JJ.), 2025 SCC OnLine Mad 

4094 
S. Jeyaraman v. Regional Transport Officer, (K. Kumaresh Babu, J.), 2024 SCC OnLine Mad 8520 
S. Mahendran v. Commr., Hindu Religious & Charitable Endowments Department, (R. 

Vijayakumar, J.), 2025 SCC OnLine Mad 4170 
S. Malarkodi v. T.N. Housing & Urban Development Department, (N. Anand Venkatesh, J.), 2025 

SCC OnLine Mad 4113 
S. Mayileri v. Commr., Hindu Religious & Charitable Endowments Department, (R. Vijayakumar, 

J.), 2025 SCC OnLine Mad 4168 
S. Murali v. T.N. STC (Madurai) Ltd., (R. Vijayakumar, J.), 2025 SCC OnLine Mad 4160 
S. Paramasivam v. Paramasiva Naicker, (R. Vijayakumar, J.), 2025 SCC OnLine Mad 4089 
S. Parthiban v. State of T.N., (N. Anand Venkatesh, J.), 2025 SCC OnLine Mad 4115 
S. Petchimuthu v. District Registrar, (G.K. Ilanthiraiyan, J.), 2024 SCC OnLine Mad 8492 
S. Pradeep Dhass v. Collector, Kanyakumari, (L. Victoria Gowri, J.), 2025 SCC OnLine Mad 4171 
S. Rajeswari v. Presiding Officer Subordinate Court Thuraiyur, (G.K. Ilanthiraiyan, J.), 2024 SCC 

OnLine Mad 8515 
S. Ramesh v. Collector, (Dr. Anita Sumanth and N. Senthilkumar, JJ.), 2025 SCC OnLine Mad 4093 
S. Ramesh v. State of T.N., (K. Surender, J.), 2025 SCC OnLine Mad 4136 
S. Sriharan v. S. Pathmakumar, (G.R. Swaminathan and V. Lakshminarayanan, JJ.), 2025 SCC 

OnLine Mad 4150 
S. Venkatesh v. State, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 4073 
S.K.V. Industries v. Sivamalar, (P.B. Balaji, J.), 2025 SCC OnLine Mad 4084 
S.N. Baburaj v. T.N. Housing & Urban Development Department, (N. Anand Venkatesh, J.), 2025 

SCC OnLine Mad 4110 
S.P. Palanisamy v. Alagammal, (Sathi Kumar Sukumara Kurup, J.), 2025 SCC OnLine Mad 4144 
S.T. Kalyanasundaram v. Collector, Madurai, (M.S. Ramesh and Dr A.D. Maria Clete, JJ.), 2025 

SCC OnLine Mad 4175 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807410
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807454
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807454
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807424
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807438
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807522
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807558
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807514
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807498
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807555
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807555
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807426
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807537
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807466
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807452
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807452
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807447
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807467
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807544
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807544
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807465
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807458
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807584
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807546
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807419
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807468
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807442
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807442
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807531
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807565
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807493
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807493
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807526
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807580
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807541
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807541
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807501
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807472
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807472


 - 59 - 

© EBC Publishing Pvt Ltd 

Sandana Florals v. SBI, (P.B. Balaji, J.), 2025 SCC OnLine Mad 4074 
Santhanamari Santhanam Ganesan v. Commr. Excise & Service Tax Appellant Tribunal, (K. 

Kumaresh Babu, J.), 2025 SCC OnLine Mad 4189 
Santhosh Stores v. CTO, (Mohammed Shaffiq, J.), 2024 SCC OnLine Mad 8500 
Saravanan M. v. Sub Registrar, (G.K. Ilanthiraiyan, J.), 2024 SCC OnLine Mad 8487 
Saravanan v. State, (M.S. Ramesh and V. Lakshminarayanan, JJ.), 2025 SCC OnLine Mad 4070 
Sathish v. Collector, Pudukkottai, (N. Mala, J.), 2025 SCC OnLine Mad 4184 
Seeni v. State, (K. Kumaresh Babu, J.), 2024 SCC OnLine Mad 8523 
Selvarasu v. Regional Passport Officer, (C. Saravanan, J.), 2025 SCC OnLine Mad 4104 
Selvi N. v. State of T.N., (C. Kumarappan, J.), 2025 SCC OnLine Mad 4120 
Senthil Enterprises v. T.N. Minerals Ltd., (N. Anand Venkatesh, J.), 2025 SCC OnLine Mad 4128 
Senthilkumar v. State, (R. Vijayakumar, J.), 2025 SCC OnLine Mad 4166 
Senthilkumar v. Sub Registrar, (G.K. Ilanthiraiyan, J.), 2024 SCC OnLine Mad 8508 
Shashikumar v. G. Vasantha Simrija Sharath Chandrakumar, (N. Sathish Kumar, J.), 2025 SCC 

OnLine Mad 4063 
Shree Venkateswara Agency v. State, (Mohammed Shaffiq, J.), 2024 SCC OnLine Mad 8507 
Siddha Viidya Apiyasa Alayam v. Collector, Madurai, (V. Lakshminarayanan, J.), 2025 SCC 

OnLine Mad 4185 
Silambarasan v. State, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 4071 
Sri Jaya Educational Trust v. Revenue Divisional Officer, (Dr. Anita Sumanth and N. Senthilkumar, 

JJ.), 2025 SCC OnLine Mad 4097 
Srivani Nilayam Elementary School v. Director of Elementary Education, (K. Surender, J.), 2025 

SCC OnLine Mad 4137 
SRK Cinemas v. R. Kothandaraman, (K.R. Shriram, C.J. and Sunder Mohan, J.), 2025 SCC OnLine 

Mad 4149 
Stella v. State of T.N., (A.D. Jagadish Chandira and R. Poornima, JJ.), 2025 SCC OnLine Mad 4106 
Subramanian v. Sub Registrar, (G.K. Ilanthiraiyan, J.), 2024 SCC OnLine Mad 8486 
Suresh v. District Revenue Officer, (L. Victoria Gowri, J.), 2025 SCC OnLine Mad 4172 
T. Raja Usha Rani v. Municipal Administration, (Mummineni Sudheer Kumar, J.), 2025 SCC 

OnLine Mad 4179 
Thangavel v. Collector, Pudukkottai, (V. Lakshminarayanan, J.), 2025 SCC OnLine Mad 4161 
Theerthana T. v. National Board of Examination, (C. Kumarappan, J.), 2025 SCC OnLine Mad 

4132 
Triplicane Urban Coop. Society Ltd. v. V. Sundaresan, (P.T. Asha, J.), 2025 SCC OnLine Mad 4122 
Tvl Jaison Enterprises v. State, (Mohammed Shaffiq, J.), 2024 SCC OnLine Mad 8506 
Tvl. Arumugasamy Alloy Metal Suppliers v. State, (Mohammed Shaffiq, J.), 2024 SCC OnLine Mad 

8501 
Tvl. Metal King Agencies v. CTO, (Mohammed Shaffiq, J.), 2024 SCC OnLine Mad 8498 
Tvl.M.R.L. Hi-Tec Colors v. State, (Mohammed Shaffiq, J.), 2024 SCC OnLine Mad 8502 
Tvl.Srii Velavan Constructions v. CTO, (Mohammed Shaffiq, J.), 2024 SCC OnLine Mad 8504 
Usharani v. State, (G.R. Swaminathan and V. Lakshminarayanan, JJ.), 2025 SCC OnLine Mad 4148 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807570
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807479
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807427
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807414
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807524
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807475
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807451
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807540
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807551
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807557
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807463
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807435
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807517
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807517
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807434
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807489
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807489
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807525
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807534
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807566
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807566
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807503
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807503
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807587
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807413
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807469
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807486
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807486
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807482
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807561
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807561
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807552
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807433
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807428
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807428
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807425
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807429
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807431
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807492


 - 60 - 

© EBC Publishing Pvt Ltd 

Uzhaippaor Urimai Iyakkam v. Labour Welfare & Skill Development Department, (D. Bharatha 
Chakravarthy, J.), 2025 SCC OnLine Mad 4123 

V. Kathirvel v. T.N. Housing & Urban Development Department, (N. Anand Venkatesh, J.), 2025 
SCC OnLine Mad 4112 

V. Palanichamy v. State of T.N., (B. Pugalendhi, J.), 2025 SCC OnLine Mad 4107 
V. Pethaperumal v. Chitrarsu, (P.B. Balaji, J.), 2025 SCC OnLine Mad 4085 
V. Seema v. K. Senthilnathan, (P.B. Balaji, J.), 2025 SCC OnLine Mad 4077 
Vadivel Coco Tech (P) Ltd. v. State, (K. Kumaresh Babu, J.), 2025 SCC OnLine Mad 4191 
Venkatesh Ramasamy v. Radiance Realty Developers India Ltd., (R. Suresh Kumar and P. Dhanabal, 

JJ.), 2025 SCC OnLine Mad 4138 
Vinayaga Engineering Works v. State, (Mummineni Sudheer Kumar, J.), 2025 SCC OnLine Mad 

4181 
Walter Philips J. v. Olive Sharanya, (K. Kumaresh Babu, J.), 2025 SCC OnLine Mad 4056 
Willson v. Vijayalakshmi, (N. Sathish Kumar, J.), 2025 SCC OnLine Mad 4065 
Woodland Import & Export v. Commr. of Customs, (K. Kumaresh Babu, J.), 2025 SCC OnLine Mad 

4187 
X. Arockiamary v. State, (R. Vijayakumar, J.), 2025 SCC OnLine Mad 4174 

  
Manipur High Court   [1] 

Mohd. Zaheruddin v. State of Manipur, (Ahanthem Bimol Singh, J.), 2025 SCC OnLine Mani 399 
  
Madhya Pradesh High Court   [52] 

Aditi Pathak v. State of M.P., (Vivek Rusia and Anil Verma, JJ.), 2023 SCC OnLine MP 7201 
Ajay Lambolekar v. M.P. Shashan Dwara Mukhya Sachiv, (Vijay Kumar Shukla, J.), 2025 SCC 

OnLine MP 5396 
Akhtar Ali Qureshi v. State of M.P., (Maninder S. Bhatti, J.), 2025 SCC OnLine MP 5365 
Anil Kumar Mishra v. State of M.P., (Maninder S. Bhatti, J.), 2025 SCC OnLine MP 5372 
Ashok Singh Sarawat v. State of M.P., (Vijay Kumar Shukla, J.), 2025 SCC OnLine MP 5405 
Bahadur Singh Mandloi v. State of M.P., (Vijay Kumar Shukla, J.), 2025 SCC OnLine MP 5391 
Balkaran Marko v. State of M.P., (Maninder S. Bhatti, J.), 2025 SCC OnLine MP 5387 
Chamarsingh v. State of M.P., (Pranay Verma, J.), 2025 SCC OnLine MP 5403 
Devendra Kumawat v. Priti Kumawat, (Gajendra Singh, J.), 2025 SCC OnLine MP 5359 
Dinesh Patel v. State of M.P., (Maninder S. Bhatti, J.), 2025 SCC OnLine MP 5370 
Giriraj Singh v. State of M.P., (Pranay Verma, J.), 2025 SCC OnLine MP 5376 
Govind Prasad v. State of M.P., (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP 5399 
Gyanendra Singh Rajput v. State of M.P., (Vishal Mishra, J.), 2025 SCC OnLine MP 5393 
Hop Singh Uikey v. State of M.P., (Maninder S. Bhatti, J.), 2025 SCC OnLine MP 5388 
Jai Mata Di Self Help Group v. State of M.P., (Pranay Verma, J.), 2025 SCC OnLine MP 5373 
Karuna Sharma v. State of M.P., (Vijay Kumar Shukla, J.), 2025 SCC OnLine MP 5394 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807553
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807543
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807543
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807588
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807581
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807573
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807481
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807567
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807488
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807488
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807511
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807519
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807477
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807477
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807471
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807593
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807595
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807635
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807635
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807604
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807611
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807644
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807630
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807626
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807642
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807598
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807609
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807615
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807638
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807632
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807627
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807612
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807633


 - 61 - 

© EBC Publishing Pvt Ltd 

Mamta Pathak v. State of M.P., (Vivek Agarwal and Devnarayan Mishra, JJ.), 2025 SCC OnLine MP 
5358 

Manglani Bus Service Prop Ayal Das Manglani v. State of M.P., (Milind Ramesh Phadke, J.), 2025 
SCC OnLine MP 5395 

Martha Meda v. State of M.P., (Vijay Kumar Shukla, J.), 2025 SCC OnLine MP 5401 
Mohd. Azim Siddiqui v. State of M.P., (Maninder S. Bhatti, J.), 2025 SCC OnLine MP 5383 
Mubareek Khan v. M.P. Shashan Dwara Panjiyak Sahkari Sanstha Bhopal, (Pranay Verma, J.), 

2025 SCC OnLine MP 5389 
Mukesh v. State of M.P., (Pranay Verma, J.), 2025 SCC OnLine MP 5390 
Parvati Jhariya v. State of M.P., (Maninder S. Bhatti, J.), 2025 SCC OnLine MP 5386 
Pratap Singh Shyam v. State of M.P., (Maninder S. Bhatti, J.), 2025 SCC OnLine MP 5374 
Rakesh Akhand v. State of M.P., (Vijay Kumar Shukla, J.), 2025 SCC OnLine MP 5384 
Rakesh Sharma v. State of M.P., (Maninder S. Bhatti, J.), 2025 SCC OnLine MP 5369 
Ram Sharan Mehra v. State of M.P., (Maninder S. Bhatti, J.), 2025 SCC OnLine MP 5402 
Ram Vishal Prajapati v. State of M.P., (Maninder S. Bhatti, J.), 2025 SCC OnLine MP 5385 
Rama Bhadouriya v. State of M.P., (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP 5375 
Ramswaroop Rawat & Co. v. State of M.P., (Vivek Rusia and Binod Kumar Dwivedi, JJ.), 2025 SCC 

OnLine MP 5380 
Ranjana Sharma v. State of M.P., (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP 5392 
Samali Kol v. State of M.P., (Maninder S. Bhatti, J.), 2025 SCC OnLine MP 5371 
Sameer v. State of M.P., (Vijay Kumar Shukla, J.), 2025 SCC OnLine MP 5404 
Sangeeta Soni v. State of M.P., (Vijay Kumar Shukla, J.), 2025 SCC OnLine MP 5397 
Santosh Thakur v. State of M.P., (Subodh Abhyankar, J.), 2025 SCC OnLine MP 5361 
Shankar Rao Dude v. State of M.P., (Vijay Kumar Shukla, J.), 2025 SCC OnLine MP 5382 
Shankar Singh Dawar v. State of M.P., (Subodh Abhyankar, J.), 2025 SCC OnLine MP 5408 
Shantilal v. State of M.P., (Vijay Kumar Shukla, J.), 2025 SCC OnLine MP 5400 
Shiv Kumar Chaudhary v. State of M.P., (Vishal Mishra, J.), 2025 SCC OnLine MP 5407 
Shobha Jadhav v. State of M.P., (Vijay Kumar Shukla, J.), 2025 SCC OnLine MP 5381 
Shweta Goswami (Dr.) v. State of M.P., (Vijay Kumar Shukla, J.), 2025 SCC OnLine MP 5363 
Sitaram Yadav v. State of M.P., (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP 5377 
Subhojit v. SKM Steels Ltd., (Sanjeev S. Kalgaonkar, J.), 2025 SCC OnLine MP 5362 
Sunita Gaikwad v. State of M.P., (Vijay Kumar Shukla, J.), 2025 SCC OnLine MP 5379 
Sunita Nelson v. State of M.P., (Maninder S. Bhatti, J.), 2025 SCC OnLine MP 5368 
Sunita Upadhyay v. State of M.P., (Vijay Kumar Shukla, J.), 2025 SCC OnLine MP 5406 
Sushil Kumar Pandey v. State of M.P., (Maninder S. Bhatti, J.), 2025 SCC OnLine MP 5398 
Swati Kashot v. State of M.P., (Vivek Rusia and Binod Kumar Dwivedi, JJ.), 2025 SCC OnLine MP 

5364 
Umesh Singh v. State of M.P., (Maninder S. Bhatti, J.), 2025 SCC OnLine MP 5367 
Vijay Bhujwa v. State of M.P., (Devnarayan Mishra, J.), 2025 SCC OnLine MP 5360 
Vishnuprasad Verma v. State of M.P., (Vijay Kumar Shukla, J.), 2025 SCC OnLine MP 5378 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807597
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807597
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807634
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807634
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807640
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807622
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807628
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807629
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807625
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807613
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807623
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807608
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807641
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807624
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807614
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807619
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807619
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807631
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807610
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807643
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807636
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807600
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807621
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807596
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807639
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807646
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807620
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807602
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807616
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807601
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807618
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807607
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807645
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807637
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807603
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807603
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807606
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807599
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807617


 - 62 - 

© EBC Publishing Pvt Ltd 

Vrinda Van Rajak v. State of M.P., (Maninder S. Bhatti, J.), 2025 SCC OnLine MP 5366 
  
Orissa High Court   [26] 

Aditya Singh v. Chairman, (Dixit Krishna Shripad, J.), 2025 SCC OnLine Ori 2947 
Anuradha Pradhan v. State of Odisha, (Sashikanta Mishra, J.), 2025 SCC OnLine Ori 2951 
Babita Ghadei v. State of Odisha, (Sashikanta Mishra, J.), 2025 SCC OnLine Ori 2953 
Bijayalaxmi Behera v. State of Odisha, (Dixit Krishna Shripad, J.), 2025 SCC OnLine Ori 2954 
Bikash Nayak v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2025 SCC OnLine Ori 2931 
Commr. of Customs v. Chamong Tee Exports (P) Ltd., (Harish Tandon, C.J. and Manash Ranjan 

Pathak, J.), 2025 SCC OnLine Ori 2932 
Damodar Ghadei v. Collector, (Dr S.K. Panigrahi, J.), 2025 SCC OnLine Ori 2940 
Educational Agency of Maa Sarala Sanskrit Mahavidyalaya v. State of Odisha, (Dixit Krishna 

Shripad, J.), 2025 SCC OnLine Ori 2946 
Gautam Kundu v. Union of India, (G. Satapathy, J.), 2025 SCC OnLine Ori 2930 
Hotel Silver Moon v. State of Odisha, (Harish Tandon, C.J. and Murahari Sri Raman, J.), 2025 SCC 

OnLine Ori 2942 
Khirod Kumar Pradhan v. State of Odisha, (R.K. Pattanaik, J.), 2025 SCC OnLine Ori 2943 
Kishore Kumar Das v. State of Odisha, (Dixit Krishna Shripad, J.), 2025 SCC OnLine Ori 2945 
Kumuda Ranjan Panda v. State of Odisha, (K.R. Mohapatra and Savitri Ratho, JJ.), 2025 SCC 

OnLine Ori 2935 
Madhusudan Jena v. Collector, (Dr S.K. Panigrahi, J.), 2025 SCC OnLine Ori 2941 
Manipal Hospitals (East) India (P) Ltd. v. State of Odisha, (K.R. Mohapatra and Savitri Ratho, JJ.), 

2025 SCC OnLine Ori 2938 
Mohanish Pratap Singh Chauhan v. Mitasha Singh, (G. Satapathy, J.), 2025 SCC OnLine Ori 2950 
Mukesh Kumar v. State of Odisha, (V. Narasingh, J.), 2025 SCC OnLine Ori 2929 
Nirupama Dash v. State of Odisha, (K.R. Mohapatra and Savitri Ratho, JJ.), 2025 SCC OnLine Ori 

2934 
Pradeep Kumar Behera v. State of Odisha, (Dixit Krishna Shripad, J.), 2025 SCC OnLine Ori 2944 
Purna Chandra Nayak v. State of Odisha, (Dr S.K. Panigrahi, J.), 2025 SCC OnLine Ori 2939 
Registrar v. State of Odisha, (S.K. Sahoo and V. Narasingh, JJ.), 2025 SCC OnLine Ori 2933 
Sanghamitra Satpathy v. KVS, (Dixit Krishna Shripad, J.), 2025 SCC OnLine Ori 2949 
Subir Kumar Bose v. State of Odisha, (Dixit Krishna Shripad, J.), 2025 SCC OnLine Ori 2948 
Sulochana Nayak v. State of Odisha, (Dr S.K. Panigrahi, J.), 2025 SCC OnLine Ori 2937 
Susanta Behera v. State of Odisha, (Dr S.K. Panigrahi, J.), 2025 SCC OnLine Ori 2936 
Umasankar Gouda v. State of Odisha, (Dixit Krishna Shripad, J.), 2025 SCC OnLine Ori 2952 

  
Patna High Court   [10] 

Arun Kumar Jha v. State of Bihar, (Bibek Chaudhuri, J.), 2025 SCC OnLine Pat 2489 
Ashirvad Plasto v. State of Bihar, (P.B. Bajanthri and Alok Kumar Pandey, JJ.), 2025 SCC OnLine 

Pat 2486 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807605
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809201
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809205
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809207
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809208
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809185
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809186
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809194
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809200
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809184
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809196
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809196
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809197
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809199
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809189
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809189
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809195
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809192
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809204
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809183
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809188
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809188
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809198
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809193
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809187
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809203
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809202
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809191
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809190
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809206
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809209
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809216
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809216


 - 63 - 

© EBC Publishing Pvt Ltd 

Ishwar Nath Singh v. Bihar State Food & Civil Supplies Corpn., (G. Anupama Chakravarthy, J.), 
2025 SCC OnLine Pat 2487 

Mahesh Kumar Choudhary v. Union of India, (Sandeep Kumar, J.), 2025 SCC OnLine Pat 2488 
Nilima Sharma v. Padamdev Narain, (Arun Kumar Jha, J.), 2025 SCC OnLine Pat 2482 
Rajesh Kumar Ray v. State Of Bihar, (G. Anupama Chakravarthy, J.), 2025 SCC OnLine Pat 2484 
Ram Yash Tiwari v. Neelam Devi, (Arun Kumar Jha, J.), 2025 SCC OnLine Pat 2480 
Sita Ram Choudhary v. State Of Bihar, (Arun Kumar Jha, J.), 2025 SCC OnLine Pat 2481 
Urmila Mishra v. Lal Babu Thakur, (Arun Kumar Jha, J.), 2025 SCC OnLine Pat 2483 
Yogendra Paswan v. State Of Bihar, (G. Anupama Chakravarthy, J.), 2025 SCC OnLine Pat 2485 

  
Punjab and Haryana High Court   [3] 

Manjit Singh v. Union of India, (Augustine George Masih and Sandeep Moudgil, JJ.), 2022 SCC 
OnLine P&H 4399 

Meena Kumari v. State of Punjab, (Vikas Bahl, J.), 2023 SCC OnLine P&H 7287 
Sushma Verma v. DM, Patiala, (Lisa Gill and Ritu Tagore, JJ.), 2023 SCC OnLine P&H 7288 

  
Court of District Judge   [1] 

Enforcement Directorate v. Lalit Goyal, (Rajeev Goyal, J.), 2024 SCC OnLine Dis Crt (Haryana) 4 
  
Rajasthan High Court   [9] 

Bhoora Ram v. State of Rajasthan, (Rekha Borana, J.), 2025 SCC OnLine Raj 3715 
Dhannaram v. State of Rajasthan, (Manoj Kumar Garg, J.), 2025 SCC OnLine Raj 3712 
Govind v. State of Rajasthan, (Mukesh Rajpurohit, J.), 2025 SCC OnLine Raj 3716 
Jaipur (Public Roads & its Corrective Modes) v. State of Rajasthan, (Pramil Kumar Mathur, J.), 

2025 SCC OnLine Raj 3711 
Nitu v. State of Rajasthan, (Kuldeep Mathur, J.), 2025 SCC OnLine Raj 3717 
Ram Narayan v. Jaipur Development Authority, (Sameer Jain, J.), 2023 SCC OnLine Raj 5596 
Ravi Sharma v. State of Rajasthan, (Mahendar Kumar Goyal, J.), 2025 SCC OnLine Raj 3713 
Satyapal Singh Panwar v. State of Rajasthan, (Rekha Borana, J.), 2025 SCC OnLine Raj 3714 
Vikram Singh v. State of Rajasthan, (Kuldeep Mathur, J.), 2025 SCC OnLine Raj 3718 

  
Telangana High Court   [1] 

Gutta Ujwal v. State of Telangana, (M. Laxman, J.), 2023 SCC OnLine TS 4559 
  
Uttaranchal High Court   [18] 

Aashutosh v. State of Uttarakhand, (Alok Kumar Verma, J.), 2025 SCC OnLine Utt 2336 
Aslam v. State of Uttarakhand, (Alok Kumar Verma, J.), 2025 SCC OnLine Utt 2342 
Harmeet Singh v. State of Uttarakhand, (Alok Kumar Verma, J.), 2025 SCC OnLine Utt 2350 
Harshita Singh v. State of Uttarakhand, (Alok Kumar Verma, J.), 2025 SCC OnLine Utt 2338 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809217
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809218
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809212
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809214
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809210
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809211
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809213
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809215
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809221
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809221
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809223
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809222
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805886
https://www.scconline.com/DocumentLink.aspx?q=
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809227
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809231
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809226
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809232
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809225
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809228
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809229
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809233
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809235
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809236
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809242
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809250
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809238


 - 64 - 

© EBC Publishing Pvt Ltd 

Hoshiyar Singh v. State of Uttarakhand, (Pankaj Purohit, J.), 2025 SCC OnLine Utt 2345 
Kishan Chand v. State of Uttarakhand, (Alok Kumar Verma, J.), 2025 SCC OnLine Utt 2337 
Laxmi v. State of Uttarakhand, (Alok Kumar Verma, J.), 2025 SCC OnLine Utt 2339 
Madrasa Maktab Ahle Sunnat Faizul Ulum v. State of Uttarakhand, (Ravindra Maithani, J.), 2025 

SCC OnLine Utt 2349 
Mahadevi Kanya Pathshala Society v. State of Uttarakhand, (Ravindra Maithani, J.), 2025 SCC 

OnLine Utt 2352 
Matin Ahmad v. State of Uttarakhand, (Pankaj Purohit, J.), 2025 SCC OnLine Utt 2347 
Mohd. Mustaq Kadri v. State of Uttarakhand, (Ravindra Maithani, J.), 2025 SCC OnLine Utt 2346 
Mukesh Kumar v. State of Uttarakhand, (Pankaj Purohit, J.), 2025 SCC OnLine Utt 2344 
Pankaj Kumar Gupta v. State of Uttarakhand, (Ravindra Maithani, J.), 2025 SCC OnLine Utt 2353 
Rampal Singh v. State of Uttarakhand, (Ashish Naithani, J.), 2025 SCC OnLine Utt 2343 
Salman v. State of Uttarakhand, (Pankaj Purohit, J.), 2025 SCC OnLine Utt 2351 
Shaminder Mandi v. State of Uttarakhand, (Alok Kumar Verma, J.), 2025 SCC OnLine Utt 2340 
Shanu v. DM, (Ravindra Maithani, J.), 2025 SCC OnLine Utt 2348 
Tanish Gupta v. State of Uttarakhand, (Alok Kumar Verma, J.), 2025 SCC OnLine Utt 2341 

  
Income Tax Reports   [7] 

Landmark Cases, (S. Rajaratanam), (2007) 295 ITR (Jrn) 41 
Landmark Cases, (S. Rajaratanam), (2008) 296 ITR (Jrn) 1 
Landmark Cases, (S. Rajaratanam), (2008) 297 ITR (Jrn) 49 
Landmark Cases, (S. Rajaratanam), (2008) 298 ITR (Jrn) 41 
Landmark Cases, (S. Rajaratanam), (2008) 299 ITR (Jrn) 1 
Landmark Cases, (S. Rajaratanam), (2008) 300 ITR (Jrn) 25 
Landmark Cases, (S. Rajaratanam), (2008) 301 ITR (Jrn) 25 

  
Customs Excise and Service Tax Appellate Tribunal   [6] 

Bata India Ltd. v. Commr. of GST & Central Excise, (Vasa Seshagiri Rao, Member (Technical) and 
Ajayan T.V., Member (Judicial)), 2025 SCC OnLine CESTAT 2192 

Daebu Automotive Seat India (P) Ltd. v. Commr. of Customs, (P. Dinesha, Member (Judicial) and M. 
Ajit Kumar, Member (Technical)), 2025 SCC OnLine CESTAT 2190 

Delhi Warehousing (P) Ltd. v. Commr. (CGST), (Binu Tamta, Member (Judicial) and Sanjiv 
Srivastava, Member (Technical)), 2025 SCC OnLine CESTAT 2195 

Dev Raj Hi Tech Machines Ltd. v. CCE, (S.S. Garg, Member (Judicial) and P. Anjani Kumar, Member 
(Technical)), 2025 SCC OnLine CESTAT 2193 

HBL Power Systems Ltd. v. CCE, (Binu Tamta, Member (Judicial) and Sanjiv Srivastava, Member 
(Technical)), 2025 SCC OnLine CESTAT 2194 

Supreme Road Transport (P) Ltd. v. CCE, (Dilip Gupta, President and P.V. Subba Rao, Member 
(Technical)), 2025 SCC OnLine CESTAT 2191 

  
 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809245
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809237
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809239
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809249
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809249
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809252
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809252
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809247
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809246
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809244
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809253
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809243
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809251
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809240
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809248
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809241
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805698
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805699
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805700
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805701
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805702
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805703
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805704
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805785
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805783
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805788
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805786
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805787
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805784


 - 65 - 

© EBC Publishing Pvt Ltd 

Income Tax Appellate Tribunal   [13] 
Abhay Ispat (India) (P) Ltd. v. CIT, (Om Prakash Kant, A.M. and Sandeep Singh Karhail, J.M.), 

2025 SCC OnLine ITAT 7874 
Aditya Ramsingh Agarwal v. CIT, (Om Prakash Kant, A.M. and Sandeep Singh Karhail, J.M.), 2025 

SCC OnLine ITAT 7876 
Amjad Usman Khan v. CIT, (Om Prakash Kant, A.M. and Sandeep Singh Karhail, J.M.), 2025 SCC 

OnLine ITAT 7872 
Arindam Chatterjee v. CIT, (George Mathan, J.M.), 2025 SCC OnLine ITAT 7879 
CIT v. Dr. K.R. Shroff Foundation, (T.R. Senthil Kumar, J.M. and Narendra Prasad Sinha, A.M.), 

2025 SCC OnLine ITAT 7870 
Educare (Dada Chi Shala) Educational Trust v. CIT, (Manish Borad, A.M. and Vinay Bhamore, 

J.M.), 2025 SCC OnLine ITAT 7881 
Oversure Agencies (P) Ltd. v. CIT, (George Mathan, J.M. and Rakesh Mishra, A.M.), 2025 SCC 

OnLine ITAT 7877 
Prathamik Krushi Pattin Sahakar Sangh Niyamit Chimmad v. CIT, (Prashant Maharishi, V.P.), 2025 

SCC OnLine ITAT 7873 
Pratima Charitable Foundation v. CIT, (Dr. Manish Borad, A.M. and Vinay Bhamore, J.M.), 2025 

SCC OnLine ITAT 7880 
Richa Global Exports (P) Ltd. v. CIT, (Madhumita Roy, J.M. and Khettra Mohan Roy, A.M.), 2025 

SCC OnLine ITAT 7875 
Sagarlaxmi Agriseeds (P) Ltd. v. CIT, (Sanjay Garg, J.M. and Narendra Prasad Sinha, A.M.), 2025 

SCC OnLine ITAT 7871 
SBI v. CIT, (Narendra Kumar Billaiya, A.M. and Anikesh Banerjee, J.M.), 2025 SCC OnLine ITAT 

7878 
Smita Subhash Mehta v. CIT, (Manish Borad, A.M. and Vinay Bhamore, J.M.), 2025 SCC OnLine 

ITAT 7869 
  
National Company Law Tribunal   [1528] 

2ndquadrant India (P) Ltd., In re, (Prabhat Kumar, Member (Technical) and Kishore Vemulapalli, 
Member (Judicial)), 2023 SCC OnLine NCLT 52773 

A.R. Ramasubramania Raja v. C. Sivasami, (Sanjiv Jain, Member (Judicial) and Sameer Kakar, 
Member (Technical)), 2023 SCC OnLine NCLT 53904 

Aadar Mercantile (P) Ltd., In re, (Prabhat Kumar, Member (Technical) and Kishore Vemulapalli, 
Member (Judicial)), 2023 SCC OnLine NCLT 52730 

Aarif Ahsan Khan v. Jayesh Sangharjka, (Prabhat Kumar, Member (Technical) and Kishore 
Vemulapalli, Member (Judicial)), 2023 SCC OnLine NCLT 53858 

Abdul Azeez v. Scot Free Steels Ltd., (P. Mohan Raj, Member (Judicial) and Ashish Verma, Member 
(Technical)), 2023 SCC OnLine NCLT 53287 

Abhigam Shares & Securities (P) Ltd. v. Union of India, (H.V. Subba Rao, Member (Judicial) and 
Anu Jagmohan Singh, Member (Technical)), 2023 SCC OnLine NCLT 53617 

Abhijit Rajan v. Union Bank of India, (Ramalingam Sudhakar, President), 2023 SCC OnLine NCLT 
54212 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805975
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805977
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805977
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805973
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805973
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805980
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805971
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805982
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805978
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805978
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805974
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805974
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805981
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805981
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805976
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805976
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805972
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805972
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805979
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805979
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805970
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805970
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807703
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808827
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807660
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808781
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808215
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808541
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809135
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809135


 - 66 - 

© EBC Publishing Pvt Ltd 

Abhimanyu Agro (P) Ltd. v. Gajra Bevel Gears Ltd., (Mahendra Khandelwal, Member (Judicial) and 
Kaushalendra Kumar Singh, Member (Technical)), 2023 SCC OnLine NCLT 53934 

Abinash Chander Mahajan v. Vikas Promoters (P) Ltd., (Ramalingam Sudhakar, President and Atul 
Chaturvedi, Member (Technical)), 2023 SCC OnLine NCLT 52900 

Abu Infracon (P) Ltd. v. Registrar of Companies, (Praveen Gupta, Member (Judicial) and Ashish 
Verma, Member (Technical)), 2023 SCC OnLine NCLT 53431 

Accurate Auto Products (P) Ltd. v. Osha Tools (P) Ltd., (Subrata Kumar Dash, Member (Technical) 
and Harnam Singh Thakur, Member (Judicial)), 2023 SCC OnLine NCLT 53646 

ACK Media Direct Ltd., In re, (Kishore Vemulapalli, Member (Judicial) and Madhu Sinha, Member 
(Technical)), 2023 SCC OnLine NCLT 52744 

Acl Mobile Ltd. v. Acl Tecnologies (P) Ltd., (P.S.N. Prasad, Member (Judicial) and Binod Kumar 
Sinha, Member (Technical)), 2023 SCC OnLine NCLT 52800 

Ada Empire (P) Ltd. v. ROC, (Subrata Kumar Dash, Member (Technical) and Harnam Singh Thakur, 
Member (Judicial)), 2023 SCC OnLine NCLT 53012 

Adel Ali dakilallah Mohd. v. Kayak Technologies (P) Ltd., (Venkata Ramakrishna Badarinath 
Nandula, Member (Judicial) and Satya Ranjan Prasad, Member (Technical)), 2023 SCC OnLine 
NCLT 53374 

Adgyde Solution (P) Ltd., In re, (Mahendra Khandelwal, Member (Judicial) and Binod Kumar Sinha, 
Member (Technical)), 2023 SCC OnLine NCLT 52732 

Adgyde Solution (P) Ltd., In re, (Mahendra Khandelwal, Member (Judicial) and Rahul Bhatnagar, 
Member (Technical)), 2023 SCC OnLine NCLT 52733 

Affinity Express India (P) Ltd., In re, (Prabhat Kumar, Member (Technical) and Kishore Vemulapalli, 
Member (Judicial)), 2023 SCC OnLine NCLT 52779 

Affordable Exports v. Apparel Export Promotions Council, (Ramalingam Sudhakar, President and 
Avinash Kumar Srivastava, Member (Technical)), 2023 SCC OnLine NCLT 53430 

Aggarwal & Rampal v. Regional Director, Northern Region, (Ashok Kumar Bhardwaj, Member 
(Judicial) and L.N. Gupta, Member (Technical)), 2023 SCC OnLine NCLT 52965 

Agritradex Commodities India (P) Ltd., In re, (Shyam Babu Gautam, Member (Technical) and Kuldip 
Kumar Kareer, Member (Judicial)), 2023 SCC OnLine NCLT 52791 

AHA Holings (P) Ltd. v. Chandra Net Ltd., (Praveen Gupta, Member (Judicial) and Ajai Das 
Mehrotra, Member (Technical)), 2023 SCC OnLine NCLT 54026 

Ajay Agarwal v. R.P. Edible Oils (P) Ltd., (Praveen Gupta, Member (Judicial) and Ashish Verma, 
Member (Technical)), 2023 SCC OnLine NCLT 53345 

Ajay Aggarwal v. Dinesh Gupta, (Subrata Kumar Dash, Member (Technical) and Harnam Singh 
Thakur, Member (Judicial)), 2023 SCC OnLine NCLT 53425 

Ajay Sukhwani v. Edwise Consultants (P) Ltd., (Prabhat Kumar, Member (Technical) and Kishore 
Vemulapalli, Member (Judicial)), 2023 SCC OnLine NCLT 53179 

Ajay Vaidyanath, In re, (Telaprolu Rajani, Member (Judicial) and Charan Singh, Member 
(Technical)), 2023 SCC OnLine NCLT 53353 

Ajmer Smart City Ltd. v. ROC, (Deep Chandra Joshi, Member (Judicial) and Atul Chaturvedi, 
Member (Technical)), 2023 SCC OnLine NCLT 52979 

Alagammai Sivandian v. Siva Acetylene (P) Ltd., (Sanjiv Jain, Member (Judicial) and Sameer Kakar, 
Member (Technical)), 2023 SCC OnLine NCLT 52855 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808857
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807829
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808359
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808570
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807674
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807730
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807941
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808302
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808302
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807662
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807663
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807709
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808358
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807894
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807721
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808949
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808273
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808353
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808107
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808281
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807908
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807784


 - 67 - 

© EBC Publishing Pvt Ltd 

Alectrona Energy (P) Ltd., In re, (Sanjiv Jain, Member (Judicial) and Sameer Kakar, Member 
(Technical)), 2023 SCC OnLine NCLT 53745 

Alectrona Energy (P) Ltd., In re, (Sanjiv Jain, Member (Judicial) and Sameer Kakar, Member 
(Technical)), 2023 SCC OnLine NCLT 54115 

Alice Alexander v. Ansal Properties & Infrastructure Ltd., (P.S.N. Prasad, Member (Judicial)), 2023 
SCC OnLine NCLT 53157 

Alice Alexander v. Ansal Properties & Infrastructure Ltd., (P.S.N. Prasad, Member (Judicial)), 2023 
SCC OnLine NCLT 53172 

Allahabad Bank v. Sai Infosystem (India) Ltd., (Shammi Khan, Member (Judicial) and Ajai Das 
Mehrotra, Member (Technical)), 2023 SCC OnLine NCLT 54027 

Allahabad Bank v. Skyhigh Infraland (P) Ltd., (Harnam Singh Thakur, Member (Judicial) and Subrata 
Kumar Dash, Member (Technical)), 2023 SCC OnLine NCLT 53767 

Aloha International Brewpub (P) Ltd. v. Saiarya Enterprises LLP, (Ramalingam Sudhakar, President), 
2023 SCC OnLine NCLT 54211 

Alok Gupta v. Unitech Ltd., (P.S.N. Prasad, Member (Judicial)), 2023 SCC OnLine NCLT 53581 
Alpana Agarwal v. Rubiks Agencies & Resorts (P) Ltd., (Bidisha Banerjee, Member (Judicial) and 

Balraj Joshi, Member (Technical)), 2023 SCC OnLine NCLT 53484 
Amanda Desiree Brown Gupta v. WMW Events & Entertainment (P) Ltd., (Ramalingam Sudhakar, 

President and Atul Chaturvedi, Member (Technical)), 2023 SCC OnLine NCLT 52920 
Amar Kumar Somani v. Suratgarh Gases (P) Ltd., (Deep Chandra Joshi, Member (Judicial) and 

Madhu Sinha, Member (Technical)), 2023 SCC OnLine NCLT 53154 
Amarjit Singh v. AS Precision Machines (P) Ltd., (Subrata Kumar Dash, Member (Technical) and 

Harnam Singh Thakur, Member (Judicial)), 2023 SCC OnLine NCLT 52840 
Ambalika Das v. KC Das (P) Ltd., (Bidisha Banerjee, Member (Judicial) and Balraj Joshi, Member 

(Technical)), 2023 SCC OnLine NCLT 53303 
Ambojini Property Developers (P) Ltd., In re, (Sanjiv Jain, Member (Judicial) and Sameer Kakar, 

Member (Technical)), 2023 SCC OnLine NCLT 53841 
Ambrish Kumar v. Ansal Properties & Infrastructure Ltd., (P.S.N. Prasad, Member (Judicial)), 2023 

SCC OnLine NCLT 53515 
Ameeta Mehra v. Mehra Developers & Farms (P) Ltd., (Ashok Kumar Bhardwaj, Member (Judicial) 

and L.N. Gupta, Member (Technical)), 2023 SCC OnLine NCLT 53306 
Ameeta Mehra v. Mehra Developers & Farms (P) Ltd., (Ashok Kumar Bhardwaj, Member (Judicial) 

and L.N. Gupta, Member (Technical)), 2023 SCC OnLine NCLT 53307 
Ameeta Mehra v. Ministry of Corporate Affairs, (Ashok Kumar Bhardwaj, Member (Judicial) and 

L.N. Gupta, Member (Technical)), 2023 SCC OnLine NCLT 53522 
American Express Banking Corpn. v. Jml Marketings (P) Ltd., (Praveen Gupta, Member (Judicial) 

and Ashish Verma, Member (Technical)), 2023 SCC OnLine NCLT 53762 
Amier Hamsa Ali Abbas Rawther, In re, (Sanjiv Jain, Member (Judicial) and Sameer Kakar, Member 

(Technical)), 2023 SCC OnLine NCLT 54109 
Amish Dani v. Ego Flooring (P) Ltd., (Prabhat Kumar, Member (Technical) and Kishore Vemulapalli, 

Member (Judicial)), 2023 SCC OnLine NCLT 52909 
Amit Choudhary v. Nestiva Healthcare (P) Ltd., (Ashok Kumar Bhardwaj, Member (Judicial) and 

L.N. Gupta, Member (Technical)), 2023 SCC OnLine NCLT 53417 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808669
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809038
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808085
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808085
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808100
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808100
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808950
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808691
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809134
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808508
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808411
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807849
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808082
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807769
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808231
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808764
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808442
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808442
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808234
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808235
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808449
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808686
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809032
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807838
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808345


 - 68 - 

© EBC Publishing Pvt Ltd 

Amit Goel v. CMYK Printech Ltd., (Bachu Venkat Balaram Das, Member (Judicial) and Atul 
Chaturvedi, Member (Technical)), 2023 SCC OnLine NCLT 53824 

Amit Goel v. CMYK Printech Ltd., (Bachu Venkat Balaram Das, Member (Judicial) and Atul 
Chaturvedi, Member (Technical)), 2023 SCC OnLine NCLT 54178 

Amit Jain v. Ansal Properties & Infrastructure Ltd., (P.S.N. Prasad, Member (Judicial)), 2023 SCC 
OnLine NCLT 53019 

Amit Pareek v. Sandeep Bhagat, (Deep Chandra Joshi, Member (Judicial) and Subrata Kumar Dash, 
Member (Technical)), 2023 SCC OnLine NCLT 53909 

Amit Pareek v. Sandeep Bhagat, (Deep Chandra Joshi, Member (Judicial) and Subrata Kumar Dash, 
Member (Technical)), 2023 SCC OnLine NCLT 54019 

Amita Saini v. Ansal Properties & Infrastructure Ltd., (P.S.N. Prasad, Member (Judicial)), 2023 SCC 
OnLine NCLT 52933 

Amitabh Dube v. Marathon India Ltd., (Deep Chandra Joshi, Member (Judicial) and Manoj Kumar 
Dubey, Member (Technical)), 2023 SCC OnLine NCLT 53218 

Amiya Ishlari v. Purshotam Gaggar, (Deep Chandra Joshi, Member (Judicial) and Subrata Kumar 
Dash, Member (Technical)), 2023 SCC OnLine NCLT 53763 

Amrex Marketing (P) Ltd. v. Universal Conveyor Beltings Ltd., (P.S.N. Prasad, Member (Judicial) and 
Rahul Bhatnagar, Member (Technical)), 2023 SCC OnLine NCLT 53543 

Amrish Gupta v. Blue Ice Farms (P) Ltd., (Ashok Kumar Bhardwaj, Member (Judicial) and L.N. 
Gupta, Member (Technical)), 2023 SCC OnLine NCLT 52954 

Amrit India Ltd., In re, (Ramalingam Sudhakar, C.J. (Retd.) President and Avinash Kumar Srivastava, 
Member (Technical)), 2023 SCC OnLine NCLT 53578 

Amrita Gujral v. Hyperhire (P) Ltd., (Ramalingam Sudhakar, President and Atul Chaturvedi, Member 
(Technical)), 2023 SCC OnLine NCLT 53337 

Amrut Sagar Trading (P) Ltd., In re, (Shyam Babu Gautam, Member (Technical) and Kuldip Kumar 
Kareer, Member (Judicial)), 2023 SCC OnLine NCLT 52789 

Amrutha Ravi v. Birla Shloka Edutech Ltd., (Shyam Babu Gautam, Member (Technical) and Kuldip 
Kumar Kareer, Member (Judicial)), 2023 SCC OnLine NCLT 53378 

Amrutha Srikantha v. Unitech. Ltd., (P.S.N. Prasad, Member (Judicial)), 2023 SCC OnLine NCLT 
53074 

Amsons India v. Rainbow Denim Ltd., (Subrata Kumar Dash, Member (Technical) and Harnam Singh 
Thakur, Member (Judicial)), 2023 SCC OnLine NCLT 54176 

Ana Sales (P) Ltd. v. Anu Electricals Enterprises (P) Ltd., (Bachu Venkat Balaram Das, Member 
(Judicial) and Atul Chaturvedi, Member (Technical)), 2023 SCC OnLine NCLT 53400 

Anand Engineers (P) Ltd., In re, (Prabhat Kumar, Member (Technical) and Kishore Vemulapalli, 
Member (Judicial)), 2023 SCC OnLine NCLT 53564 

Anand Prakash Sanghi v. Sanghi SEZ (P) Ltd., (Venkata Ramakrishna Badarinath Nandula, Member 
(Judicial) and Charan Singh, Member (Technical)), 2023 SCC OnLine NCLT 53969 

Aneesh Khurana v. ILPEA Paramount Ltd., (Ashok Kumar Bhardwaj, Member (Judicial) and L.N. 
Gupta, Member (Technical)), 2023 SCC OnLine NCLT 53167 

Aneesha Dutt v. Ashu Dutt Networks (P) Ltd., (Prabhat Kumar, Member (Technical) and Kishore 
Vemulapalli, Member (Judicial)), 2023 SCC OnLine NCLT 52841 

Aneesha Dutt v. Ashu Dutt Networks (P) Ltd., (Prabhat Kumar, Member (Technical) and Kishore 
Vemulapalli, Member (Judicial)), 2023 SCC OnLine NCLT 54017 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808748
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809101
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807948
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807948
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808832
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808942
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807862
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807862
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808146
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808687
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808470
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807883
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808505
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808265
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807719
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808306
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808002
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808002
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809099
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808328
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808491
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808892
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808095
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807770
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808940


 - 69 - 

© EBC Publishing Pvt Ltd 

Aneesha Dutt v. Celadon real Estate Advisors (P) Ltd., (Prabhat Kumar, Member (Technical) and 
Kishore Vemulapalli, Member (Judicial)), 2023 SCC OnLine NCLT 54015 

Aneesha Dutt v. Celadon real Estate Advisors (P) Ltd., (Prabhat Kumar, Member (Technical) and 
Kishore Vemulapalli, Member (Judicial)), 2023 SCC OnLine NCLT 54016 

Aneesha Dutt v. Cycus Technologies (P) Ltd., (Prabhat Kumar, Member (Technical) and Kishore 
Vemulapalli, Member (Judicial)), 2023 SCC OnLine NCLT 52828 

Aneesha Dutt v. Cycus Technologies (P) Ltd., (Prabhat Kumar, Member (Technical) and Kishore 
Vemulapalli, Member (Judicial)), 2023 SCC OnLine NCLT 52829 

Aneesha Dutt v. Dutt Capital Advisors (P) Ltd., (Prabhat Kumar, Member (Technical) and Kishore 
Vemulapalli, Member (Judicial)), 2023 SCC OnLine NCLT 54013 

Aneesha Dutt v. Dutt Capital Advisors (P) Ltd., (Prabhat Kumar, Member (Technical) and Kishore 
Vemulapalli, Member (Judicial)), 2023 SCC OnLine NCLT 54014 

Aneesha Dutt v. Executive Recruiters (P) Ltd., (Prabhat Kumar, Member (Technical) and Kishore 
Vemulapalli, Member (Judicial)), 2023 SCC OnLine NCLT 54011 

Aneesha Dutt v. Executive Recruiters (P) Ltd., (Prabhat Kumar, Member (Technical) and Kishore 
Vemulapalli, Member (Judicial)), 2023 SCC OnLine NCLT 54012 

Aneesha Dutt v. Northbridge Capital Ltd., (Prabhat Kumar, Member (Technical) and Kishore 
Vemulapalli, Member (Judicial)), 2023 SCC OnLine NCLT 53999 

Aneesha Dutt v. Northbridge Capital Ltd., (Prabhat Kumar, Member (Technical) and Kishore 
Vemulapalli, Member (Judicial)), 2023 SCC OnLine NCLT 54000 

Aneesha Dutt v. Northbridge Consulting (P) Ltd., (Prabhat Kumar, Member (Technical) and Kishore 
Vemulapalli, Member (Judicial)), 2023 SCC OnLine NCLT 52830 

Aneesha Dutt v. Northbridge Consulting (P) Ltd., (Prabhat Kumar, Member (Technical) and Kishore 
Vemulapalli, Member (Judicial)), 2023 SCC OnLine NCLT 54010 

Anil Aggarwal Huf v. Ansal Properties & Infrastructure Ltd., (P.S.N. Prasad, Member (Judicial)), 
2023 SCC OnLine NCLT 52997 

Anil Kashyap v. Delhi Golf House (India) (P) Ltd., (Ramalingam Sudhakar, President and Avinash K. 
Srivastava, Member (Technical)), 2023 SCC OnLine NCLT 53071 

Anil Kaushal v. Logix Developers (P) Ltd., (Bachu Venkat Balaram Das, Member (Judicial) and Atul 
Chaturvedi, Member (Technical)), 2023 SCC OnLine NCLT 53855 

Anila Greta George Pallivathukal v. Churchgate Rubber Industry (P) Ltd., (T. Krishnavalli, Member 
(Judicial) (Retd.) and Manoj Kumar Dubey, Member (Technical)), 2023 SCC OnLine NCLT 
53575 

Anila Sud v. Ansal Properties & Infrastructure Ltd., (P.S.N. Prasad, Member (Judicial)), 2023 SCC 
OnLine NCLT 52929 

Anirrudha Churiwala v. Emerald Dealers (P) Ltd., (Bidisha Banerjee, Member (Judicial) and Balraj 
Joshi, Member (Technical)), 2023 SCC OnLine NCLT 53247 

Anish Agarwal, In re, (Mahendra Khandelwal, Member (Judicial) and Kaushalendra Kumar Singh, 
Member (Technical)), 2023 SCC OnLine NCLT 53938 

Anita Kulangara Sachariah v. Lexis Tooling Systems (P) Ltd., (Sanjiv Jain, Member (Judicial) and 
Sameer Kakar, Member (Technical)), 2023 SCC OnLine NCLT 53539 

Anita Mittal v. Ansal Properties & Infrastructure Ltd., (P.S.N. Prasad, Member (Judicial)), 2023 SCC 
OnLine NCLT 52918 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808938
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808939
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807757
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807758
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808936
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808937
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808934
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808935
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808922
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808923
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807759
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808933
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807926
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807999
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808778
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808502
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808502
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807858
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807858
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808175
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808861
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808466
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807847
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807847


 - 70 - 

© EBC Publishing Pvt Ltd 

Anita Sanghani v. Birla Shloka Edutech Ltd., (Shyam Babu Gautam, Member (Technical) and Kuldip 
Kumar Kareer, Member (Judicial)), 2023 SCC OnLine NCLT 53196 

Anjali Capfin (P) Ltd. v. Primuss Pipes & Tubes Ltd., (Praveen Gupta, Member (Judicial) and Ashish 
Verma, Member (Technical)), 2023 SCC OnLine NCLT 53907 

Anjana Prasad v. Unitech Ltd., (P.S.N. Prasad, Member (Judicial)), 2023 SCC OnLine NCLT 53083 
Anju Sahni v. Compresensive IT Developers (P) Ltd., (Mahendra Khandelwal, Member (Judicial) and 

Binod Kumar Sinha, Member (Technical)), 2023 SCC OnLine NCLT 53112 
Anju Sahni v. Diva Designs (P) Ltd., (Mahendra Khandelwal, Member (Judicial) and Binod Kumar 

Sinha, Member (Technical)), 2023 SCC OnLine NCLT 53078 
Anju Sahni v. Diva Designs (P) Ltd., (Mahendra Khandelwal, Member (Judicial) and Binod Kumar 

Sinha, Member (Technical)), 2023 SCC OnLine NCLT 53092 
Anju Sahni v. Evershine Creation (P) Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul Bhatnagar, 

Member (Technical)), 2023 SCC OnLine NCLT 53115 
Anju Sahni v. Expo Weavers (P) Ltd., (Mahendra Khandelwal, Member (Judicial) and Binod Kumar 

Sinha, Member (Technical)), 2023 SCC OnLine NCLT 53146 
Anju Sahni v. LA Mode Exports (P) Ltd., (Mahendra Khandelwal, Member (Judicial) and Binod 

Kumar Sinha, Member (Technical)), 2023 SCC OnLine NCLT 53075 
Anju Sahni v. LA Mode Exports (P) Ltd., (Mahendra Khandelwal, Member (Judicial) and Binod 

Kumar Sinha, Member (Technical)), 2023 SCC OnLine NCLT 53108 
Anju Sahni v. LA Mode Exports (P) Ltd., (Mahendra Khandelwal, Member (Judicial) and Binod 

Kumar Sinha, Member (Technical)), 2023 SCC OnLine NCLT 53122 
Ankit Narang v. Mall Buldtech (P) Ltd., (Ramalingam Sudhakar, President and Atul Chaturvedi, 

Member (Technical)), 2023 SCC OnLine NCLT 52897 
Ankit Polytex (P) Ltd. v. RT Packaging Ltd., (Subrata Kumar Dash, Member (Technical) and Praveen 

Gupta, Member (Judicial)), 2023 SCC OnLine NCLT 53734 
Ankur Healthcare (Ongole) (P) Ltd. v. Noel John Kappala, (T. Krishnavalli, Member (Judicial) 

(Retd.) and Manoj Kumar Dubey, Member (Technical)), 2023 SCC OnLine NCLT 53483 
Ankush Holding Ltd. v. Subramanian Natarajan, (Mahendra Khandelwal, Member (Judicial) and 

Binod Kumar Sinha, Member (Technical)), 2023 SCC OnLine NCLT 52737 
Anmol Solutions (P) Ltd. v. Blue Coast Infrastructure Development (P) Ltd., (Subrata Kumar Dash, 

Member (Technical) and Harnam Singh Thakur, Member (Judicial)), 2023 SCC OnLine NCLT 
53645 

Annay Realtors (P) Ltd. v. Deepsing Realtors (P) Ltd., (Ramalingam Sudhakar, President and Avinash 
K. Srivastava, Member (Technical)), 2023 SCC OnLine NCLT 52868 

Anoop Bansal v. Beni Agro Products (P) Ltd., (Shammi Khan, Member (Judicial) and Ajai Das 
Mehrotra, Member (Technical)), 2023 SCC OnLine NCLT 54202 

Ansal Landmark (Karnal) Township (P) Ltd. v. Ansal Urban Condominiums (P) Ltd., (Mahendra 
Khandelwal, Member (Judicial) and Binod Kumar Sinha, Member (Technical)), 2023 SCC 
OnLine NCLT 53089 

Ansal Properties & Infrastructure Ltd., In re, (P.S.N. Prasad, Member (Judicial)), 2023 SCC OnLine 
NCLT 52873 

Ansal Properties & Infrastructure Ltd. v. Ansal Urban Condominiums (P) Ltd., (Mahendra 
Khandelwal, Member (Judicial) and Binod Kumar Sinha, Member (Technical)), 2023 SCC 
OnLine NCLT 53144 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808124
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808830
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808011
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808040
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808006
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808020
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808043
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808074
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808003
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808036
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808050
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807826
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808658
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808410
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807667
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808569
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808569
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807797
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809125
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808017
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808017
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807802
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807802
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808072
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808072


 - 71 - 

© EBC Publishing Pvt Ltd 

Anshu Rathod v. Gopalsamy Ganesh Babu, (Ramalingam Sudhakar, President and Sameer Kakar, 
Member (Technical)), 2023 SCC OnLine NCLT 53729 

Anshuman Tanwar v. Unitech. Ltd., (P.S.N. Prasad, Member (Judicial)), 2023 SCC OnLine NCLT 
53062 

Antast Investment & Trading (P) Ltd., In re, (Kishore Vemulapalli, Member (Judicial) and Prabhat 
Kumar, Member (Technical)), 2023 SCC OnLine NCLT 53282 

Anuhi Technology Imp. & Exp. Co. Ltd. v. AK Edu Technologies (P) Ltd., (Subrata Kumar Dash, 
Member (Technical) and Harnam Singh Thakur, Member (Judicial)), 2023 SCC OnLine NCLT 
53685 

Anuj Sahni v. Expo Weavers (P) Ltd., (Bachu Venkat Balaram Das, Member (Judicial) and Subrata 
Kumar Dash, Member (Technical)), 2023 SCC OnLine NCLT 53081 

Anuj Sahni v. Expo Weavers (P) Ltd., (Bachu Venkat Balaram Das, Member (Judicial) and Subrata 
Kumar Dash, Member (Technical)), 2023 SCC OnLine NCLT 53096 

Anuj Sahni v. Orocat Exports (P) Ltd., (Bachu Venkat Balaram Das, Member (Judicial) and Subrata 
Kumar Dash, Member (Technical)), 2023 SCC OnLine NCLT 53098 

Anuj Sahni v. Prodot Exports (P) Ltd., (Bachu Venkat Balaram Das, Member (Judicial) and Subrata 
Kumar Dash, Member (Technical)), 2023 SCC OnLine NCLT 53091 

Anuj Sahni v. Prodot Exports (P) Ltd., (Bachu Venkat Balaram Das, Member (Judicial) and Subrata 
Kumar Dash, Member (Technical)), 2023 SCC OnLine NCLT 53124 

Anupurna Tie-Up (P) Ltd., In re, (Rohit Kapoor, Member (Judicial) and Balraj Joshi, Member 
(Technical)), 2023 SCC OnLine NCLT 52766 

Anusandeep Burmi v. Cheema Medical Complex (P) Ltd., (Subrata Kumar Dash, Member (Technical) 
and Harnam Singh Thakur, Member (Judicial)), 2023 SCC OnLine NCLT 53442 

Anusha Shares & Securities (P) Ltd., In re, (Sanjiv Jain, Member (Judicial) and Sameer Kakar, 
Member (Technical)), 2023 SCC OnLine NCLT 54203 

AP Securitas (P) Ltd. v. E-Complex (P) Ltd., (Shammi Khan, Member (Judicial) and Kaushalendra 
Kumar Singh, Member (Technical)), 2023 SCC OnLine NCLT 54047 

Aparvarga Trading Co. v. IKO Hospitality (P) Ltd., (Subrata Kumar Dash, Member (Technical) and 
Harnam Singh Thakur, Member (Judicial)), 2023 SCC OnLine NCLT 53653 

Apoorv Shrivastava v. Unitech Ltd., (P.S.N. Prasad, Member (Judicial)), 2023 SCC OnLine NCLT 
53611 

Approach Distributor (P) Ltd., In re, (Prabhat Kumar, Member (Technical) and Kishore Vemulapalli, 
Member (Judicial)), 2023 SCC OnLine NCLT 52805 

Aranca v. Hemendra Aran, (H.V. Subba Rao, Member (Judicial) and Shyam Babu Gautam, Member 
(Technical)), 2023 SCC OnLine NCLT 53509 

Archana Aggarwal v. Ansal Properties & Infrastructure Ltd., (P.S.N. Prasad, Member (Judicial)), 
2023 SCC OnLine NCLT 53532 

Aries Paper Co. v. Saurastra Specialities (P) Ltd., (Deep Chandra Joshi, Member (Judicial) and Ajai 
Das Mehrotra, Member (Technical)), 2023 SCC OnLine NCLT 53918 

Aries Paper Co. v. Saurastra Specialities (P) Ltd., (Shammi Khan, Member (Judicial) and Ajai Das 
Mehrotra, Member (Technical)), 2023 SCC OnLine NCLT 54048 

Arihant LPG (P) Ltd., In re, (Ashok Kumar Bhardwaj, Member (Judicial) and L.N. Gupta, Member 
(Technical)), 2023 SCC OnLine NCLT 52803 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808653
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807990
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807990
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808210
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808609
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808609
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808009
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808024
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808026
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808019
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808052
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807696
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808370
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809126
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808970
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808577
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808535
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808535
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807735
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808436
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808459
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808841
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808971
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807733


 - 72 - 

© EBC Publishing Pvt Ltd 

Arihant Universal Realty (P) Ltd., In re, (Prabhat Kumar, Member (Technical) and Kishore 
Vemulapalli, Member (Judicial)), 2022 SCC OnLine NCLT 40079 

Arihant Universal Realty (P) Ltd., In re, (Prabhat Kumar, Member (Technical) and Kishore 
Vemulapalli, Member (Judicial)), 2023 SCC OnLine NCLT 52778 

Arpit Kumar Jain v. RR Minetech (P) Ltd., (Deep Chandra Joshi, Member (Judicial) and Atul 
Chaturvedi, Member (Technical)), 2023 SCC OnLine NCLT 53211 

ART Capital (India) (P) Ltd., In re, (Prabhat Kumar, Member (Technical) and Kishore Vemulapalli, 
Member (Judicial)), 2023 SCC OnLine NCLT 52761 

Arun Kumar Sinha v. Three C Homes (P) Ltd., (Bachu Venkat Balaram Das, Member (Judicial) and 
Atul Chaturvedi, Member (Technical)), 2023 SCC OnLine NCLT 53877 

Arun Kumar Sinha v. Three C Homes (P) Ltd., (Bachu Venkat Balaram Das, Member (Judicial) and 
Atul Chaturvedi, Member (Technical)), 2023 SCC OnLine NCLT 53878 

Aruna Kapoor v. Narindera Castings (P) Ltd., (Subrata Kumar Dash, Member (Technical) and 
Harnam Singh Thakur, Member (Judicial)), 2023 SCC OnLine NCLT 52916 

Aruna Kapoor v. Narindera Castings (P) Ltd., (Subrata Kumar Dash, Member (Technical) and 
Harnam Singh Thakur, Member (Judicial)), 2023 SCC OnLine NCLT 53336 

Aruna Rathi v. Mertinez Entex Industries Ltd., (Kishore Vemulapalli, Member (Judicial) and Madhu 
Sinha, Member (Technical)), 2023 SCC OnLine NCLT 53244 

Aruna Reddy Singireddy v. LR Housing (P) Ltd., (Venkata Ramakrishna Badarinath Nandula, Member 
(Judicial) and Satya Ranjan Prasad, Member (Technical)), 2023 SCC OnLine NCLT 53365 

Arunachalam Srinivasan v. Ansal Properties & Infrastructure Ltd., (P.S.N. Prasad, Member 
(Judicial)), 2023 SCC OnLine NCLT 52973 

Arvind Kumar v. Maharaja Agrofoods (P) Ltd., (Bachu Venkat Balaram Das, Member (Judicial) and 
Rahul Bhatnagar, Member (Technical)), 2023 SCC OnLine NCLT 53351 

Arvind Kumar v. Maharaja Agrofoods (P) Ltd., (Bachu Venkat Balaram Das, Member (Judicial) and 
Rahul Bhatnagar, Member (Technical)), 2023 SCC OnLine NCLT 53350 

Arvind Kumar v. Maharaja Agrofoods (P) Ltd., (Bachu Venkat Balaram Das, Member (Judicial) and 
Rahul Bhatnagar, Member (Technical)), 2023 SCC OnLine NCLT 53352 

Arvind Rao v. Tik 158 Enterprises (P) Ltd., (Prabhat Kumar, Member (Technical) and Kishore 
Vemulapalli, Member (Judicial)), 2023 SCC OnLine NCLT 52845 

Arya Voyagers (P) Ltd., In re, (Prabhat Kumar, Member (Technical) and Kishore Vemulapalli, 
Member (Judicial)), 2023 SCC OnLine NCLT 52781 

Asha Bali v. Bali & Co. (P) Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul Bhatnagar, Member 
(Technical)), 2023 SCC OnLine NCLT 52956 

Asha Chachra v. Unitech Ltd., (P.S.N. Prasad, Member (Judicial)), 2023 SCC OnLine NCLT 53125 
Asha Goyal v. Pharma Traders (P) Ltd., (Mahendra Khandelwal, Member (Judicial) and 

Kaushalendra Kumar Singh, Member (Technical)), 2023 SCC OnLine NCLT 53713 
Ashiq Ponnamparambath v. BMW India Financial Service (P) Ltd., (P. Mohan Raj, Member (Judicial) 

and Ashish Verma, Member (Technical)), 2023 SCC OnLine NCLT 53835 
Ashish Kumar v. Amika Global Energy (P) Ltd., (Mahendra Khandelwal, Member (Judicial) and 

Rahul Bhatnagar, Member (Technical)), 2023 SCC OnLine NCLT 52981 
Ashish Shah v. Registrar of Co., (Harnam Singh Thakur, Member (Judicial) and Shishir Agarwal, 

Member (Technical)), 2025 SCC OnLine NCLT 3997 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807649
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807708
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808139
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807691
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808800
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808801
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807845
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808264
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808172
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808293
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807902
https://www.scconline.com/DocumentLink.aspx?q=
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808278
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808280
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807774
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807711
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807885
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808053
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808637
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808758
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807910
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809155


 - 73 - 

© EBC Publishing Pvt Ltd 

Ashkit Power & Infrastructure Ltd. v. Thoumas Infrastructure Ltd., (P.S.N. Prasad, Member (Judicial) 
and Binod Kumar Sinha, Member (Technical)), 2023 SCC OnLine NCLT 52798 

Ashok Kumar Agarwal v. Karmyogi Homes (P) Ltd., (Ashok Kumar Bhardwaj, Member (Judicial) and 
L.N. Gupta, Member (Technical)), 2023 SCC OnLine NCLT 53348 

Ashok Kumar Aggarwal v. Ansal Properties & Infrastructure Ltd., (P.S.N. Prasad, Member 
(Judicial)), 2023 SCC OnLine NCLT 53177 

Ashok Kumar Singla v. Rangila Merchants (P) Ltd., (Ramalingam Sudhakar, President and Atul 
Chaturvedi, Member (Technical)), 2023 SCC OnLine NCLT 53137 

Ashok Velamur Seshadri, In re, (P. Mohan Raj, Member (Judicial) and Ashish Verma, Member 
(Technical)), 2023 SCC OnLine NCLT 53931 

Asian Infratech (P) Ltd. v. Energy Infatech (P) Ltd., (Ramalingam Sudhakar, President and Avinash 
K. Srivastava, Member (Technical)), 2023 SCC OnLine NCLT 53513 

Asis Logistic Ltd. v. SBI, (Shammi Khan, Member (Judicial) and Ajai Das Mehrotra, Member 
(Technical)), 2023 SCC OnLine NCLT 53915 

Asrec (India) Ltd. v. Harig Crankshafts Ltd., (Praveen Gupta, Member (Judicial) and Ashish Verma, 
Member (Technical)), 2023 SCC OnLine NCLT 53815 

Asset Reconstruction Co. (India) Ltd. v. Dhar Textile Mills Ltd., (Mahendra Khandelwal, Member 
(Judicial) and Ajai Das Mehrotra, Member (Technical)), 2023 SCC OnLine NCLT 53955 

Asset Reconstruction Co. (India) Ltd. v. Neesa Leisure Ltd., (Shammi Khan, Member (Judicial) and 
Ajai Das Mehrotra, Member (Technical)), 2023 SCC OnLine NCLT 53579 

Asset Reconstruction Co. (India) Ltd. v. Neesa Leisure Ltd., (Shammi Khan, Member (Judicial) and 
Ajai Das Mehrotra, Member (Technical)), 2023 SCC OnLine NCLT 54156 

Asset Reconstruction Co. (India) Ltd. v. Shamken Cotsyn Ltd., (Praveen Gupta, Member (Judicial) and 
Ashish Verma, Member (Technical)), 2023 SCC OnLine NCLT 53773 

Asset Reconstruction Co. (India) Ltd. v. Sintex Plastics Technology Ltd., (Shammi Khan, Member 
(Judicial) and Kaushalendra Kumar Singh, Member (Technical)), 2023 SCC OnLine NCLT 54035 

Atlas Cycles (Haryana) Ltd. v. New Modern Steel Industries, (Ramalingam Sudhakar, President), 
2023 SCC OnLine NCLT 53926 

Atradex Commodities (P) Ltd., In re, (Shyam Babu Gautam, Member (Technical) and Kuldip Kumar 
Kareer, Member (Judicial)), 2023 SCC OnLine NCLT 52792 

Atul Joshi v. Blue Coast Infrastructure Development (P) Ltd., (Subrata Kumar Dash, Member 
(Technical) and Harnam Singh Thakur, Member (Judicial)), 2023 SCC OnLine NCLT 53776 

Atul Kumar v. Amrop International (P) Ltd., (Bachu Venkat Balaram Das, Member (Judicial) and 
Atul Chaturvedi, Member (Technical)), 2023 SCC OnLine NCLT 53029 

Atul Malhotra v. Ace Resources & Solutions (P) Ltd., (Shyam Babu Gautam, Member (Technical) and 
Kuldip Kumar Kareer, Member (Judicial)), 2023 SCC OnLine NCLT 52952 

AU Small Finance Bank Ltd. v. SRK Devbuild (P) Ltd., (Mahendra Khandelwal, Member (Judicial) 
and Kaushalendra Kumar Singh, Member (Technical)), 2023 SCC OnLine NCLT 53744 

Auromatrix Hotels (P) Ltd., In re, (Sanjiv Jain, Member (Judicial) and Sameer Kakar, Member 
(Technical)), 2023 SCC OnLine NCLT 54071 

Avaana Advisory Services (P) Ltd., In re, (Prabhat Kumar, Member (Technical) and Kishore 
Vemulapalli, Member (Judicial)), 2023 SCC OnLine NCLT 52777 

Aviagen India Poultry Breeding Co. (P) Ltd. v. Redhu Farms (P) Ltd., (Subrata Kumar Dash, Member 
(Technical) and Harnam Singh Thakur, Member (Judicial)), 2023 SCC OnLine NCLT 53681 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807728
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808276
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808105
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808065
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808854
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808440
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808838
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808739
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808878
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808506
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809079
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808697
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808958
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808849
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807722
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808700
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807958
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807881
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808668
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808994
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807707
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808605


 - 74 - 

© EBC Publishing Pvt Ltd 

Avinash Kumar v. Sea Vihar Funfair (P) Ltd., (Bidisha Banerjee, Member (Judicial) and Balraj Joshi, 
Member (Technical)), 2023 SCC OnLine NCLT 53069 

Avishkar Dealers (P) Ltd., In re, (Bidisha Banerjee, Member (Judicial) and Balraj Joshi, Member 
(Technical)), 2023 SCC OnLine NCLT 52757 

Awfis Space Solutions (P) Ltd., In re, (P.S.N. Prasad, Member (Judicial) and Binod Kumar Sinha, 
Member (Technical)), 2023 SCC OnLine NCLT 53161 

Awfis Space Solutions (P) Ltd. v. Regional Director, Northern Region, (P.S.N. Prasad, Member 
(Judicial) and Binod Kumar Sinha, Member (Technical)), 2023 SCC OnLine NCLT 53162 

Axel Infra Projects (P) Ltd., In re, (Shammi Khan, Member (Judicial) and Sanjeev Sharma, Member 
(Technical)), 2025 SCC OnLine NCLT 4006 

Axis Bank Ltd. v. Avantha Power & Infrastructure Ltd., (Shammi Khan, Member (Judicial) and 
Kaushalendra Kumar Singh, Member (Technical)), 2023 SCC OnLine NCLT 53897 

Axis Bank Ltd. v. Lanco Kondapali Power Ltd., (Telaprolu Rajani, Member (Judicial) and Charan 
Singh, Member (Technical)), 2023 SCC OnLine NCLT 54143 

Axis Bank Ltd. v. Lanco Kondapali Power Ltd., (Telaprolu Rajani, Member (Judicial) and Charan 
Singh, Member (Technical)), 2023 SCC OnLine NCLT 54150 

Axis Bank Ltd. v. Lanco Kondapalli Power Ltd., (Telaprolu Rajani, Member (Judicial) and Charan 
Singh, Member (Technical)), 2023 SCC OnLine NCLT 54161 

Axis Bank Ltd. v. Sembmarine Kakinada Ltd., (Telaprolu Rajani, Member (Judicial)), 2023 SCC 
OnLine NCLT 53945 

Axis Bank Ltd. v. Sevenhills Healthcare (P) Ltd., (Venkata Ramakrishna Badarinath Nandula, 
Member (Judicial)), 2023 SCC OnLine NCLT 53948 

Axis Trustee Services Ltd. v. Aubergine Properties (P) Ltd., (Sunil Kumar Aggarwal, Member 
(Judicial) and Radhakrishna Sreepada, Member (Technical)), 2025 SCC OnLine NCLT 3984 

Ayush Bansal v. Nimbleedge (P) Ltd., (Deep Chandra Joshi, Member (Judicial) and Atul Chaturvedi, 
Member (Technical)), 2023 SCC OnLine NCLT 53254 

B. Chitra v. Unitech Ltd., (P.S.N. Prasad, Member (Judicial)), 2023 SCC OnLine NCLT 53607 
B.P.C. Plastics (P) Ltd. v. Registrar of Companies, (Praveen Gupta, Member (Judicial) and Ashish 

Verma, Member (Technical)), 2023 SCC OnLine NCLT 53452 
B.S. Ramgopal v. Quad Tooling Technologies (P) Ltd., (T. Krishnavalli, Member (Judicial) (Retd.) 

and Manoj Kumar Dubey, Member (Technical)), 2023 SCC OnLine NCLT 52961 
Babita Devi Agarwal v. Ansal Properties & Infrastructure Ltd., (P.S.N. Prasad, Member (Judicial)), 

2023 SCC OnLine NCLT 53454 
Babu Lal Singaria v. Om Prakash Singaria, (Deep Chandra Joshi, Member (Judicial) and Madhu 

Sinha, Member (Technical)), 2023 SCC OnLine NCLT 53195 
Baisakhi Trade Link (P) Ltd., In re, (H.V. Subba Rao, Member (Judicial) and Madhu Sinha, Member 

(Technical)), 2023 SCC OnLine NCLT 52749 
Bank of Baroda Ltd. v. Sarang Wadhawan, (Ramalingam Sudhakar, President), 2023 SCC OnLine 

NCLT 54205 
Bank of Baroda v. Supreme (India) Impex Ltd., (Shammi Khan, Member (Judicial) and Kaushalendra 

Kumar Singh, Member (Technical)), 2023 SCC OnLine NCLT 54069 
Bank of Baroda v. Varia Aluminium (P) Ltd., (Shammi Khan, Member (Judicial) and Ajai Das 

Mehrotra, Member (Technical)), 2023 SCC OnLine NCLT 54029 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807997
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807687
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808089
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808090
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809164
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808820
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809066
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809073
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809084
https://www.scconline.com/DocumentLink.aspx?q=
https://www.scconline.com/DocumentLink.aspx?q=
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808871
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809142
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808182
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808532
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808379
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807890
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808381
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808123
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807679
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809128
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809128
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808992
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808952


 - 75 - 

© EBC Publishing Pvt Ltd 

Bank of India, In re, (Ramalingam Sudhakar, President and Sameer Kakar, Member (Technical)), 
2023 SCC OnLine NCLT 54185 

Bank of India v. Gangotri Enterprises Ltd., (Praveen Gupta, Member (Judicial) and Ashish Verma, 
Member (Technical)), 2023 SCC OnLine NCLT 53816 

Bank of India v. MP Agro BRK Energy Foods (P) Ltd., (Mahendra Khandelwal, Member (Judicial) 
and Kaushalendra Kumar Singh, Member (Technical)), 2023 SCC OnLine NCLT 53935 

Bank of India v. MP Agro BRK Energy Foods (P) Ltd., (Mahendra Khandelwal, Member (Judicial) 
and Kaushalendra Kumar Singh, Member (Technical)), 2023 SCC OnLine NCLT 53936 

Bank of India v. Pune Buildtech (P) Ltd., (Prabhat Kumar, Member (Technical) and Kishore 
Vemulapalli, Member (Judicial)), 2023 SCC OnLine NCLT 53890 

Bank of India v. Pune Buildtech (P) Ltd., (Prabhat Kumar, Member (Technical) and Kuldip Kumar 
Kareer, Member (Judicial)), 2023 SCC OnLine NCLT 53784 

Bank of India v. Raghukul Cottex & Processing (P) Ltd., (Shammi Khan, Member (Judicial) and Ajai 
Das Mehrotra, Member (Technical)), 2023 SCC OnLine NCLT 54020 

Bank of India v. Rai Homes Universal (P) Ltd., (Mahendra Khandelwal, Member (Judicial) and Ajai 
Das Mehrotra, Member (Technical)), 2023 SCC OnLine NCLT 54134 

Bansal Industries v. Manpasand Beverages Ltd., (Praveen Gupta, Member (Judicial) and Ajai Das 
Mehrotra, Member (Technical)), 2023 SCC OnLine NCLT 53921 

Bansal Traders v. BBN Foods Hi-tech Processing (P) Ltd., (Subrata Kumar Dash, Member 
(Technical) and Harnam Singh Thakur, Member (Judicial)), 2023 SCC OnLine NCLT 53683 

Basant Kumar Goyal v. Mentor Home Loans India Ltd., (Deep Chandra Joshi, Member (Judicial) and 
Atul Chaturvedi, Member (Technical)), 2023 SCC OnLine NCLT 53205 

Basav Lal v. Unitech Ltd., (P.S.N. Prasad, Member (Judicial)), 2023 SCC OnLine NCLT 53595 
Belclare Ltd. v. Prajay Properties (P) Ltd., (), 2023 SCC OnLine NCLT 53319 
Belerangappa Ramaswamy v. Pavan Ramaswamy, (T. Krishnavalli, Member (Judicial) (Retd.) and 

Manoj Kumar Dubey, Member (Technical)), 2023 SCC OnLine NCLT 52947 
BEML Ltd. v. BEML Midwest, (Venkata Ramakrishna Badarinath Nandula, Member (Judicial) and 

Charan Singh, Member (Technical)), 2023 SCC OnLine NCLT 52850 
Bhabesh Majumdar v. Vostok Distributors (P) Ltd., (Bidisha Banerjee, Member (Judicial) and Balraj 

Joshi, Member (Technical)), 2023 SCC OnLine NCLT 53291 
Bhagwati Kripa Paper Mills (P) Ltd. v. A.P. Enterprises (P) Ltd., (Harnam Singh Thakur, Member 

(Judicial) and Subrata Kumar Dash, Member (Technical)), 2023 SCC OnLine NCLT 53654 
Bhagwati Steel Sales v. HIM MEC TEC (P) Ltd., (Subrata Kumar Dash, Member (Technical) and 

Harnam Singh Thakur, Member (Judicial)), 2023 SCC OnLine NCLT 53650 
Bhagyalaxmi Steel Alloy (P) Ltd., In re, (Anu Jagmohan Singh, Member (Technical) and H.V. Subba 

Rao, Member (Judicial)), 2023 SCC OnLine NCLT 52738 
Bhagyodayam Co. v. Antony Jaison, (P. Mohan Raj, Member (Judicial) and Ashish Verma, Member 

(Technical)), 2023 SCC OnLine NCLT 53974 
Bhalakh Realtors (P) Ltd., In re, (Ramalingam Sudhakar, President and Sameer Kakar, Member 

(Technical)), 2023 SCC OnLine NCLT 52724 
Bhalaldi Realtors (P) Ltd. v. N Kumar, (Sanjiv Jain, Member (Judicial) and Sameer Kakar, Member 

(Technical)), 2023 SCC OnLine NCLT 54074 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809108
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808740
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808858
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808859
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808813
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808708
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808943
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809057
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808844
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808607
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808133
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808522
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808247
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807876
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807779
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808219
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808578
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808574
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807668
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808897
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807654
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808997


 - 76 - 

© EBC Publishing Pvt Ltd 

Bhanvi Kumari Singh v. DA Properties (P) Ltd., (Praveen Gupta, Member (Judicial) and Ashish 
Verma, Member (Technical)), 2023 SCC OnLine NCLT 52865 

Bhanvi Kumari Singh v. DA Properties (P) Ltd., (Praveen Gupta, Member (Judicial) and Ashish 
Verma, Member (Technical)), 2023 SCC OnLine NCLT 54190 

Bhaskar Pramanik v. Ireo (P) Ltd., (P.S.N. Prasad, Member (Judicial) and Binod Kumar Sinha, 
Member (Technical)), 2023 SCC OnLine NCLT 53178 

Bijan Prasad Choudhary v. Unitech. Ltd., (P.S.N. Prasad, Member (Judicial)), 2023 SCC OnLine 
NCLT 53035 

Bijender Nagar v. Maharaja Agrofoods (P) Ltd., (Bachu Venkat Balaram Das, Member (Judicial) and 
Rahul Bhatnagar, Member (Technical)), 2023 SCC OnLine NCLT 53213 

Bina V Kapadia v. Kajaria Ceramics Ltd., (Subrata Kumar Dash, Member (Technical) and Harnam 
Singh Thakur, Member (Judicial)), 2023 SCC OnLine NCLT 52899 

Bindush Dutt v. Impact Safety Glass Works (P) Ltd., (T. Krishnavalli, Member (Judicial) (Retd.) and 
Manoj Kumar Dubey, Member (Technical)), 2023 SCC OnLine NCLT 53118 

Binoy Joseph v. Starcare Refrigeration Ltd., (Bachu Venkat Balaram Das, Member (Judicial) and 
Atul Chaturvedi, Member (Technical)), 2023 SCC OnLine NCLT 52971 

Birla Cotsyn (India) Ltd. v. Birla Integrated Textile Park Ltd., (Kuldip Kumar Kareer, Member 
(Judicial) and Anuradha Sanjay Bhatia, Member (Technical)), 2023 SCC OnLine NCLT 54145 

Bishal Jayaswal v. Kannan Tiruvengadam, (Deep Chandra Joshi, Member (Judicial) and Satya Ranjan 
Prasad, Member (Technical)), 2023 SCC OnLine NCLT 53865 

Bishal Jayaswal v. Kannan Tiruvengadum, (Deep Chandra Joshi, Member (Judicial) and Satya Ranjan 
Prasad, Member (Technical)), 2023 SCC OnLine NCLT 53867 

Bitthal Das Maheshwari v. Radhegovindkripa Developers (P) Ltd., (Deep Chandra Joshi, Member 
(Judicial) and Madhu Sinha, Member (Technical)), 2023 SCC OnLine NCLT 53104 

Blackstone Infracon (P) Ltd. v. Renaissance Buildcon Co. (P) Ltd., (Bachu Venkat Balaram Das, 
Member (Judicial) and Dr. Binod Kumar Sinha, Member (Technical)), 2023 SCC OnLine NCLT 
52819 

Blue Planets Telecommunication (P) Ltd. v. ROC, (Praveen Gupta, Member (Judicial) and Ashish 
Verma, Member (Technical)), 2023 SCC OnLine NCLT 53318 

Bluewater Foods & Exports (P) Ltd., In re, (T. Krishnavalli, Member (Judicial) (Retd.) and Manoj 
Kumar Dubey, Member (Technical)), 2023 SCC OnLine NCLT 53854 

Bogidhola Tea & Trading Co. (P) Ltd. v. Kamakhya Kumar Roy, (Deep Chandra Joshi, Member 
(Judicial) and Subrata Kumar Dash, Member (Technical)), 2023 SCC OnLine NCLT 52852 

Bootmart N.V. v. Agya Bortmalt Ltd., (Bachu Venkat Balaram Das, Member (Judicial) and Atul 
Chaturvedi, Member (Technical)), 2023 SCC OnLine NCLT 53461 

Bootmart NV v. Agya Bortmalt Ltd., (Bachu Venkat Balaram Das, Member (Judicial) and Atul 
Chaturvedi, Member (Technical)), 2023 SCC OnLine NCLT 53437 

Brahmaputra Galvochem (P) Ltd. v. SBI, (Deep Chandra Joshi, Member (Judicial) and Subrata Kumar 
Dash, Member (Technical)), 2023 SCC OnLine NCLT 53895 

Brij Lal Ashok Kumar v. Tara Chand Rice Mills (P) Ltd., (Harnam Singh Thakur, Member (Judicial) 
and Subrata Kumar Dash, Member (Technical)), 2023 SCC OnLine NCLT 53702 

BRS Health & Research Institute (P) Ltd. v. Bavaguthu Raghuram Shetty, (T. Krishnavalli, Member 
(Judicial) (Retd.) and Manoj Kumar Dubey, Member (Technical)), 2023 SCC OnLine NCLT 
52996 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807794
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809113
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808106
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807964
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807964
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808141
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807828
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808046
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807900
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809068
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808788
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808790
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808032
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807748
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807748
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808246
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808777
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807781
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808388
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808365
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808818
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808626
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807925
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807925


 - 77 - 

© EBC Publishing Pvt Ltd 

Buchi Babu Adagadda v. Vrinda Technologies (P) Ltd., (Venkata Ramakrishna Badarinath Nandula, 
Member (Judicial) and Charan Singh, Member (Technical)), 2023 SCC OnLine NCLT 53450 

Buchi Babu Adagadda v. Vrinda Technologies (P) Ltd., (Venkata Ramakrishna Badarinath Nandula, 
Member (Judicial) and Charan Singh, Member (Technical)), 2023 SCC OnLine NCLT 53451 

Butterfly Innovations (P) Ltd. v. Registrar of Companies, (Harnam Singh Thakur, Member (Judicial) 
and Subrata Kumar Dash, Member (Technical)), 2023 SCC OnLine NCLT 53518 

C Girdharlal Gheewala v. SK Masala & Food Ltd., (Shammi Khan, Member (Judicial) and Ajai Das 
Mehrotra, Member (Technical)), 2023 SCC OnLine NCLT 54131 

C. Ramasubramaniam, In re, (Sanjiv Jain, Member (Judicial) and Sameer Kakar, Member 
(Technical)), 2023 SCC OnLine NCLT 53714 

C. Ramasubramaniam, In re, (Sanjiv Jain, Member (Judicial) and Sameer Kakar, Member 
(Technical)), 2023 SCC OnLine NCLT 54076 

C. Ramasubramaniam, In re, (Sanjiv Jain, Member (Judicial) and Sameer Kakar, Member 
(Technical)), 2023 SCC OnLine NCLT 54077 

C. Ramasubramaniam, In re, (Sanjiv Jain, Member (Judicial) and Sameer Kakar, Member 
(Technical)), 2023 SCC OnLine NCLT 54078 

C. Ramasubramaniam, In re, (Sanjiv Jain, Member (Judicial) and Sameer Kakar, Member 
(Technical)), 2023 SCC OnLine NCLT 54080 

C. Ramasubramaniam, In re, (Sanjiv Jain, Member (Judicial) and Sameer Kakar, Member 
(Technical)), 2023 SCC OnLine NCLT 54081 

C. Ramasubramaniam, In re, (Sanjiv Jain, Member (Judicial) and Sameer Kakar, Member 
(Technical)), 2023 SCC OnLine NCLT 54083 

C. Ramasubramaniam, In re, (Sanjiv Jain, Member (Judicial) and Sameer Kakar, Member 
(Technical)), 2023 SCC OnLine NCLT 54084 

C. Ramasubramaniam, In re, (Sanjiv Jain, Member (Judicial) and Sameer Kakar, Member 
(Technical)), 2023 SCC OnLine NCLT 54086 

C. Ramasubramaniam, In re, (Sanjiv Jain, Member (Judicial) and Sameer Kakar, Member 
(Technical)), 2023 SCC OnLine NCLT 54124 

C.A. Kizhakkekara Kuriakose Jose v. Jomer Properties & Investments (P) Ltd., (P. Mohan Raj, 
Member (Judicial) and Satya Ranjan Prasad, Member (Technical)), 2023 SCC OnLine NCLT 
53756 

C.A. Kizhakkekara Kuriakose Jose v. Jose M.M., (P. Mohan Raj, Member (Judicial) and Satya Ranjan 
Prasad, Member (Technical)), 2023 SCC OnLine NCLT 53757 

C.A.G. Gunasekaran, In re, (Sanjiv Jain, Member (Judicial) and Sameer Kakar, Member (Technical)), 
2023 SCC OnLine NCLT 53894 

Cabot India Ltd., In re, (Prabhat Kumar, Member (Technical) and Kishore Vemulapalli, Member 
(Judicial)), 2023 SCC OnLine NCLT 53224 

Campus Sales (P) Ltd., In re, (Bachu Venkat Balaram Das, Member (Judicial) and Rahul Bhatnagar, 
Member (Technical)), 2023 SCC OnLine NCLT 52725 

Canara Bank v. Nakoda Ltd., (Shammi Khan, Member (Judicial) and Kaushalendra Kumar Singh, 
Member (Technical)), 2023 SCC OnLine NCLT 54041 

Canara Bank v. SRS Real Estate Ltd., (Subrata Kumar Dash, Member (Technical) and Praveen Gupta, 
Member (Judicial)), 2023 SCC OnLine NCLT 54108 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808377
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808378
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808445
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809054
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808638
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808999
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809000
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809001
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809003
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809004
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809006
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809007
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809009
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809047
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808680
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808680
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808681
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808817
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808152
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807655
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808964
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809031


 - 78 - 

© EBC Publishing Pvt Ltd 

Canara Bank v. Transstroy (India) Ltd., (Telaprolu Rajani, Member (Judicial)), 2023 SCC OnLine 
NCLT 53950 

Canara Bank v. Transstroy (India) Ltd., (Venkata Ramakrishna Badarinath Nandula, Member 
(Judicial)), 2023 SCC OnLine NCLT 53949 

Capt. Sunil Kumar Chaudhary v. Ocean Security Guards (P) Ltd., (Subrata Kumar Dash, Member 
(Technical) and Harnam Singh Thakur, Member (Judicial)), 2023 SCC OnLine NCLT 52820 

Carina Finvest Ltd., In re, (Kuldip Kumar Kareer, Member (Judicial) and Anuradha Sanjay Bhatia, 
Member (Technical)), 2023 SCC OnLine NCLT 53369 

Catalyst Trusteeship Ltd. v. Omkar Relator & Devlopers (P) Ltd., (Prabhat Kumar, Member 
(Technical) and Kishore Vemulapalli, Member (Judicial)), 2023 SCC OnLine NCLT 52999 

Cauvery Power Generation (P) Ltd., In re, (Ramalingam Sudhakar, President and Sameer Kakar, 
Member (Technical)), 2023 SCC OnLine NCLT 54058 

CAV Cotton Mills (P) Ltd., In re, (Sanjiv Jain, Member (Judicial) and Sameer Kakar, Member 
(Technical)), 2023 SCC OnLine NCLT 53887 

CAV Cotton Mills (P) Ltd., In re, (Sanjiv Jain, Member (Judicial) and Sameer Kakar, Member 
(Technical)), 2023 SCC OnLine NCLT 53888 

CBRE South Asia (P) Ltd. v. Axis Bank Ltd., (T. Krishnavalli, Member (Judicial) (Retd.) and Manoj 
Kumar Dubey, Member (Technical)), 2023 SCC OnLine NCLT 53914 

CCT v. Shivadutt Bannanje, (T. Krishnavalli, Member (Judicial) (Retd.) and Manoj Kumar Dubey, 
Member (Technical)), 2023 SCC OnLine NCLT 54104 

Celeste Merchandise Ltd. v. Raghumath Holdings & Finlease (P) Ltd., (Mahendra Khandelwal, 
Member (Judicial) and Binod Kumar Sinha, Member (Technical)), 2023 SCC OnLine NCLT 
52727 

Champion Components (P) Ltd. v. RK Wind Ltd., (Subrata Kumar Dash, Member (Technical) and 
Praveen Gupta, Member (Judicial)), 2023 SCC OnLine NCLT 54153 

Chanda Tanwar v. Unitech. Ltd., (P.S.N. Prasad, Member (Judicial)), 2023 SCC OnLine NCLT 
53064 

Chander Munjal v. RC Healthcare (P) Ltd., (Ramalingam Sudhakar, President and Atul Chaturvedi, 
Member (Technical)), 2023 SCC OnLine NCLT 53201 

Chander Prabha Kataria v. Ansal Properties & Infrastructure Ltd., (P.S.N. Prasad, Member 
(Judicial)), 2023 SCC OnLine NCLT 52966 

Chander Prabha v. Ansal Properties & Infrastructure Ltd., (P.S.N. Prasad, Member (Judicial)), 2023 
SCC OnLine NCLT 53023 

Chandra Prakash Chandak v. Rajshree Impex (P) Ltd., (Deep Chandra Joshi, Member (Judicial) and 
Atul Chaturvedi, Member (Technical)), 2023 SCC OnLine NCLT 53260 

Chandra Prakash Shah v. Hemp Pharma Amro (P) Ltd., (Subrata Kumar Dash, Member (Technical) 
and Harnam Singh Thakur, Member (Judicial)), 2023 SCC OnLine NCLT 53630 

Chandra Sheela Goyal Builders & Developers (P) Ltd. v. Registrar of Companies, (Praveen Gupta, 
Member (Judicial) and Ashish Verma, Member (Technical)), 2023 SCC OnLine NCLT 53491 

Charan Singh v. Great Green Build India (P) Ltd., (Subrata Kumar Dash, Member (Technical) and 
Harnam Singh Thakur, Member (Judicial)), 2023 SCC OnLine NCLT 53465 

Chawda Hetal Devendra v. Ansal Properties & Infrastructure Ltd., (P.S.N. Prasad, Member 
(Judicial)), 2023 SCC OnLine NCLT 52939 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808873
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808873
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808872
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807749
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808297
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807928
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808981
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808810
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808811
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808837
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809027
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807657
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807657
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809076
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807992
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807992
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808129
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807895
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807952
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807952
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808188
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808554
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808418
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808392
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807868


 - 79 - 

© EBC Publishing Pvt Ltd 

Cheriyan K Scaria v. Davani Silks (P) Ltd., (P. Mohan Raj, Member (Judicial) and Ashish Verma, 
Member (Technical)), 2023 SCC OnLine NCLT 53330 

Cherukuri Prasad Real Estate (P) Ltd., In re, (Venkata Ramakrishna Badarinath Nandula, Member 
(Judicial) and Charan Singh, Member (Technical)), 2023 SCC OnLine NCLT 53455 

Chinthaginjala Sudhakara Rao v. Swathisir Plastic Industries (India) (P) Ltd., (Telaprolu Rajani, 
Member (Judicial)), 2023 SCC OnLine NCLT 53550 

Chirag Laljibhai Patel v. Jeel Polyplast (P) Ltd., (Shammi Khan, Member (Judicial) and 
Kaushalendra Kumar Singh, Member (Technical)), 2023 SCC OnLine NCLT 53235 

Chitturi Bala Siva Subrahmanyam v. S. Rangaswamy, (Telaprolu Rajani, Member (Judicial)), 2023 
SCC OnLine NCLT 53492 

Choice Wires (P) Ltd. v. Indicarb Ltd., (T. Krishnavalli, Member (Judicial) (Retd.) and Manoj Kumar 
Dubey, Member (Technical)), 2023 SCC OnLine NCLT 53821 

Chotoo Sud v. Bhagwan Finance Corpn. (P) Ltd., (Bidisha Banerjee, Member (Judicial) and Balraj 
Joshi, Member (Technical)), 2023 SCC OnLine NCLT 53396 

Chowel India (P) Ltd., In re, (Ramalingam Sudhakar, President and Sameer Kakar, Member 
(Technical)), 2023 SCC OnLine NCLT 53908 

Chumkikar v. ROC, (Praveen Gupta, Member (Judicial) and Ashish Verma, Member (Technical)), 
2023 SCC OnLine NCLT 53381 

Ciena India (P) Ltd. v. Unitech Ltd., (P.S.N. Prasad, Member (Judicial)), 2023 SCC OnLine NCLT 
52844 

CIT v. ROC, (Subrata Kumar Dash, Member (Technical) and Harnam Singh Thakur, Member 
(Judicial)), 2023 SCC OnLine NCLT 53473 

  
National Company Law Appellate Tribunal   [6] 

Abhinav Choudhari, In re, 2025 SCC OnLine NCLAT 1232 
Anuradha Choudhari, In re, 2025 SCC OnLine NCLAT 1231 
IDBI Bank Ltd. v. Navsan Glass Industries Ltd., (Yogesh Khanna, Member (Judicial) and Ajai Das 

Mehrotra, Member (Technical)), 2025 SCC OnLine NCLAT 1229 
Murali Sivaramapillai Thondiyil v. CIT, 2025 SCC OnLine NCLAT 1233 
Poonawalla Fincorp Ltd. v. Pratim Bayal, 2025 SCC OnLine NCLAT 1230 
Prakash Oil Depot v. G. Madhusudhan Rao, (Sharad Kumar Sharma, Member (Judicial) and 

Jatindranath Swain, Member (Technical)), 2025 SCC OnLine NCLAT 1228 
 

  
 
 
 
 
 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808258
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808382
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808477
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808163
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808419
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808419
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808745
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808324
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808831
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808309
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807773
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002807773
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002808400
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809181
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809180
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809178
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809182
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809179
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002809177


 - 80 - 

© EBC Publishing Pvt Ltd 

 
To get this list regularly join our:- 

Telegram Channel - https://t.me/scconline 
Follow us:- 

LinkedIn - https://in.linkedin.com/company/scconline 
Instagram - https://www.instagram.com/scctimes_/ 
Twitter - https://twitter.com/scconline_ 
YouTube - https://www.youtube.com/user/thescconline 
Facebook - https://www.facebook.com/scc.online 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

                    

https://t.me/scconline
https://in.linkedin.com/company/scconline
https://www.instagram.com/scctimes_/
https://twitter.com/scconline_
https://www.youtube.com/user/thescconline
https://www.facebook.com/scc.online
https://t.me/scconline
https://twitter.com/scconline
https://www.youtube.com/user/thescconline
https://www.facebook.com/scc.online
https://in.linkedin.com/company/scconline
https://www.instagram.com/scctimes_/
https://t.me/scconline�
https://twitter.com/scconline�
https://www.youtube.com/user/thescconline�
https://www.facebook.com/scc.online�
https://in.linkedin.com/company/scconline�
https://www.instagram.com/scctimes_/�

